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[Mr. Chairman.]
the following letter, dated February
19th, 1963, from the President:

“I thank you for your D.O. No.
Rs, 2/2|63-L. of date about the un-
fortunate incident on the 18th
morning. I appreciate the senti-
ments of the Rajya Sabha which
you have conveyed to me in that
letter.”

———

PAPERS LAID ON THE TAELE

Tue INpIAN Ma1ze (TEmprorARY USsE
N STaRCH MANUFACTURE) ORDER, 1963

Tue DEPUTY MINISTER 1IN THE
MINISTRY oF FOOD anp AGRICUL-
TURE (SHRr A. M. THoMas): Sir, I
beg to lay on the Table 3 copy of the
Min stry of Food and Agriculture

(Department of Food) Notification
GSR. No. 273, dated the T7th
February, 1963, under sub-section

(6) of section 3 of the Essential Com-~
modities Act, 1955, publishing the
Indian Maize (Temporary Use in
Starch Manufacture) Order, 1963.
[Placed in Library. See No. LT-791/
63].

ANNUAL RepOrRT (1961-62) OF THE
CENTRAL WAREHOUSING CORPORATION,
NEwW DELHT AND RELATED PAPERS

Surr A. M. THOMAS: Sir, I also beg
to lay on the Table 3 copy of the An-
nual Report and Accounts of the Cen-
tral Warehousing Corporation, New
Delhi, for the year 1961-62, together
w’'th the Auditors’ Report on the Ac-
counts, under sub-section (9) of sec-
tion 42 of the Agricultural Produce
(Development and Warehousing) Cor-
porations  Act, 1956, [Placed in
Library. See No. LT-783/63].

MESSAGE FROM THE LOK SABHA

TeE DELH1 RENT CONTROL
MENT) Brinr, 1963

SECRETARY: Sir, I have to report
to the House the following message

(AMEND-
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received from the Lok Sabha, signed
by the Secretary of the Lok Sabha:—

“] am directed to inform Rajya
Sabha that the Delhi Rent Control
(Amendment) Bill, 1963, which was
passed by Rajya Sabha at its sitting
held on the 22nd January, 1963,
has been passed by Lok Sabha at
its sitting held on the 19th February,
1963, with the {following amend-
ment—

Enacting Formula

Page 1, line 1,—for “Thirteenth”
substitute “Fourteentn”™,

2. I am, therefore, to return here-
with the said Bill in accordance
with the provisiong of Rule 121 of
the Rules of Procedure and Conduct
of Business in Lok Sabha with the
request that the concurrence of
Rajya Sabha to the sa’d amendment
be communicated to Lok Sabha.”

Sir, 1 lay the Bill, as amended, on
the Table.

MOTION OF THANKS ON PRESI-
DENT’S ADDRESS
Sart AKBAR ALI KHAN (Andhra

Pradesh); Sir, I decem it a n»rivilege
to move the following motion of
thanks for the Address given on the
18th February, 1963 to both Houses
of Parliament by the President of the
Union of India. Sir, I move:

“That an Address be presented to
the President in the following
terms: —

‘That the Members of the Rajya
Sabha assembled in this Session
are deeply grateful to the Pre-
sident for the Address which he
has been pleased to deliver to
both the Houses of Parliament as-
sembled together on the 18th
February, 1963."
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It has been the good luck of this
country to have had successively Pre-
gsidents of great eminence presding
over the destinies of India, The quali-
ties of humility, sacrifice and devo-
tion displayed by Dr. Rajendra
Prasad in the national struggle and
the freedom movement, and in his
terms of office as President, will ever
be remembered with gratitude. 1
wish h'm a long and peaceful life. In
the same manner, the scholarship,
wisdom and world-wide reputation as
a philosopher that our present Pre-
sident, Dr. Radhakrishnan, commands
will inspire the people of India in the
difficult task ahead of the nation, We
are very grateful to the President for
the Address he gave in which he has
rightly referred to our achievements
as wel] as to the programme of work
that has to be completed in further-
ance of the bas’c policies that the
country has adopted to develop the
economic and social conditions gf our
people. .

Before I refer to some of the aspects
of the inspiring Address, I would
briefly refer to the untoward incident
that happened on the 18th February,
1963, due to some misguided friends.
Both the Houses have expressed apo-
logy to the President and rightly so.
I am sure that it was not discourtesy
shown to the President but to the
whole of Parliament and disrespect to
the Constitution of India. It is by
such irresponsible attempts that de-
mocracies have been discredited and
I do hope that in view of the greater
interests of the country and in view
of our comm’tment to respect the pro-
visions of the Constitution, the So-
cialist Party will change its policy
which neither serves the cause which
they espouse, nor is it in keeping
with the dignity of parliamentary ins-
t tutions,

Surr BAIRAGI DWIBEDY (Orissa):
But this is not a matter to be com-
mented on now when leaders of par-
ties have expressed themselves against
it.
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Surt G, MURAHARI (Uttar Pra-

desh): Sir, I would like to make a
submission.

Surr AKBAR ALI KHAN: Sir, 1
am not yielding.

SHrr G. MURAHARI: Shri Akbar
Ali Khan has made some remarks
about the Socialist Party of India and
I would like it to be placed on re-
cord in the proceedings of the House
that it is not the Socialist Party that
is breaking the Constitution or viclat-
ing the Constitution. He referred to
the incident and said that the Socia-
list Party was violating the Constitu-
t on,

Surt ARJUN ARORA (Uttar Pra-
desh): Mr, Chairman, on a point of
order

Surt G. MURAHARI: He said that
we are violating the Constitution and
so that must be repudiated on the
floor of the House,

Surr P. N, SAPRU (Uttar Pradesh):
Anyone disturbing the decorum of the
House deserves to be removed,

Mr, CHAIRMAN: I hope the rest
of the House will keep silent. Now,
what do you want to say and how
long will you take in saying it?

SHrr G, MURAHARI: Sir, I want to
say that the Socialist Party has been
implementing the programmes and 1t
has been safeguarding the provisions
of the Constitution, When they . . .

Sart ARJUN ARORA: Sir, can an
hon. Member stand up in this manner
and obstruct the proceedings of the
House by making a statement?

Surr G. MURAHARI: But when

the hon. Member makes such re=
marks . . .
Sarr P. N, SAPRU: Sir, I move

that the Member be removed,

Mgr. CHAIRMAN: In the interest
of economy of time, let me allow the

|
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[Mr. Chairman.]
hon. Member to have his say. I hope
it wiil be brief,

Surt G. MURAHARI: I want to
place on record that the Social st
Party has been carrying out the pro-
grammes and it has been safeguard-
ing the Constitution,

Mr. CHAIRMAN: That you have
gaid three times, Now you have said
it for the fourth time Thank you.
Now, Mr, Akbar Ali Khan, you con-
tinue.

Sart AKBAR ALI KHAN: Sir, the
President has reférred in his Address:

“Under the guidance of Parla-
ment, we have laboured for the
fulfilment of the objectives, laid
down in our Constitution, namely,
to secure for all our citizens social,
economic and political justice; 1li-
berty of thought, expression, belief.
faith and worship; equality of status
and of opportunity; and to promote
among them all fraternity, assuring
the dignity of the individual and the
un'ty of the nation.”

The President has rightly emphasis-
ed the provisions of the Constitution
which give a sense of partnership in
the administration of the country to
one and all, irrespective of caste and
religion, and which provides for the
humblest in the land opportun'ty to
achieve the highest position in the
country and which guarantees equal
opportunity in all walks of life so
that by the joint endeavour of four
hundred millions of people the coun-
try may advance and progress from
strength to strength. It is this ins-
piration of the Constitution and the
secular character of the Union that
brought about an upsurge of the en-
thusiasm in the whole country when
the Chinese unscrupulously committed
aggression, Not only the communal
parties and the Communist Party
wedded to international communism,
have unconditionally identified them-
selves in their resolve to throw back
the aggressor, but the whole country
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has been shaken, Even in the re-
motest corner of the country, the
people have expressed their deter-
mination to sacrifice everyth ng that
they have to save the honour and the
freedom of the couniry. In order to
give content to democracy in all its
levels, Government has brought out
measures on the one hand to establish
panchayatiraj and on the cther,
through the community development,
to reach the farthest villages of the
country and to provide economic fac.-
lities to them. As we have for a
long time been under foreign domi-
nation, our economic policy was also
shaped in this manner, So it was es-
sential to have a planned economy
through successive plans so that the
majority of our people could progress
and we could bring better economic
and social conditions to our vast
masses Who have been deprived of
even the bare necessities of life. It is
not the occasion to go into the details
of the progress that agriculture and
industry have made during the last
decade and the improvement in the
nation’s health and the vast increase
in the number of schools and colleges
and other technical institutions. Sir,
it may be said with a certain amount
of confidence that the progress that
India has made during the last twelve
years makes one feel proud of it al-
though stil] much has to be done, The
President has correctly pointed out:

“Inevitably, the first duty of the
nation in these ¢'rcumstances wag to
meet this aggression effzctively and
to prepare the country to that end.”

Thus, the first consideration  that
comes to every patriotic Indian and
much more so, Sir, to those who hold
representative capacities, is to adopt
all possible measures to see that the
aggression is vacated and the coun-
try’s prestige and position are fully
restored, Inthisrespect, we are glad to
learn that all possible measures are
being taken to strengthen our forces
and all possible help, subject to cer-
tain fundamentals of our policy, is
being taken from all friendly coun-
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tries. I have no doubt that the re~
commendation of the U.S. and UK.
M ssions which recently visited our
country to advise us in the matter of
the Air Force and the advice given
previously regard'ng other military
requirements will be fully carried out.
It is not for us to go into the details
of this matter but we would very
strongly urge the Government to im-
plement the different schemes of de-
fence as early as possible and for that
sake, Sir, the country will be pre-
pared to sacrifice to the utmost be-~
cause it is a matter of the integrity,

security and honour of the country
for which no sacr'fice will be too
great, We are grateful to all the

couniries that have come to our help
at the critical hour, particularly so
when they have done it recognising
our policy of non-alighment. I fail to
understand the mind of some political
leaders who want us to surrender
ourselves to the Western countries in
order to save ourselves from the
Chinese menace, Let me tell them
respectfully but most emphatically
that we do not want to be camp-
followers of any country, Howsoever
great it may be, a nation that cannot
stand on its own legs can command
no respect from others. This does
not mean that we do not want to settle
the matters amicably and through
peaceful means, It has been the
basic policy of India to settle all
differences and disputeg through peace.
ful means. We are grateful to the
Colombo Powers who, realising that
aggression has been committed on
India, have emphasised the wvacation
of the aggression to the point of the
8th September line so that negotia~
tions may start in a more cord al at-
mosphere, The country was divided
in its opinion whether to accept these
proposals or not but in view of our
fundamental approach and the ex-
planation of these proposals by the
Prime Minister of India who is res-
pected and loved by milliongs of
people, we have agreed to accept the
proposals so that negotiations may be
started to settle our differences. So
far the Chinese Government has not
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accepted these proposals, We are de-
finitely of the opinion that unless the
Chinese Government accept the pro-
posals and the clarifications made to
these proposals, there is no justifica-
tion for this country to accept to ne-
gotiate with the Chinese Government.

It is a matter of some satisfaction
to the House and to the country that
the President has made the announce-
ment regarding the Third F.ve Year
Plan:

|
“On full consideration of the
matter, our Gavernment came to the
conclusion that a very great part of
the Plan was essential for streng-
thening the nation and its imple-
mentation was, therefore, . . .”

Sur1 BHUPESH GUPTA  (West
Bengal): I wish to make a submis-
sion. 1 am sorry to interrupt him a
little, With your permission, Sir, I
would like to submit that this matter
that we are discussing, the President’s
Address, is an important matter and I
do not see any Cabinet Minister pre-
sent in the House. I think there are
a number of Cabinet Ministers and 1
do not see as to why some of them
should not be present here in the
House, when we are discussing such
an important matter as the President’s
Address. In fact, the Ministers should
be divided in the two Houses, some
Cabinet Ministers should be there
according to their fancy and some can
be here. Nobody is here. This is a
very serious matter,

Surt A, B. VAJPAYEE (Uttar Pra-
desh): Nobody is taking note of it.

Mr. CHATRMAN: I will bring it to
the notice . . .

Surr BHUPESH GUPTA:
particularly
Ministers but

I am not
enamoured of Cabinet
constitutional . . .

Mr, CHAIRMAN: 1 dare say you
are not, except to . . .

e
| e
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Surt BHUPESH GUPTA: . . .
dignity and the dignity of this House
demandg that the Government do

justice on thig score.

SoMeE Hon. MEMBERS: One is com-~
ing now,

Smrr  BHUPESH GUPTA: Oh, I
see a Cabinet Minister coming.

Tue MINISTER or LAW (SHrr A. K,
SEN): There are two Deputy Minis-
ters here . ., .

Surt ARJUN ARORA: There are
five, .

Mgr. CHAIRMAN: Mr,
are most welcome,

Sen, you

Surr A, K. SEN: ....and, mean-

while, we have other work also.
.. ]

Surr BHUPESH GUPTA: I know
that work in the Lobby. You are
making defence efforts in the Lobby.
The frontier js not there in the Lobby.

Sarr DAHYABHAI V., PATEL
(Gujarat): I think the Law Minis-
ter’s statement is most objectionable,
that they have other work. The
work of Parliament is most import-
ant.
House.

Mr. CHAIRMAN: In the first place,
Parliament’s work cannot go on if two
persons stand up simultaneously,

Surr A. K. SEN: May I answer that
point, Sir? I strongly repudiate any
suggestion that if Deputy Ministers
are present in the House this does
not conform to the dignity of the
House. If Mr, Patel’s objection is to
the effect that a Union Cabinet Minis-
ter is not present, I think I am entitled
to say that that objection that the
Deputy Ministers cannot uphold the
dignity of the House is not correct.
‘They are as good as any one of us,
‘Sir,
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This is an insult to the whole -
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Surt DAHYABHAI V. PATEL: 1
objected to the statement that they
have other work. That is what I
objected to, The work of Parliament
is supreme and must come over any-
thing else.

Surt A. K. SEN: And secondly,
Sir, I was saying that Mr. Swaran
Singh was here and word reached
that some other Minister should comae,
Having regard to the physical pro-
blems of distance and communicat’on,
even Mr. Patel will find it difficult if
he has to keep pace, Therefore, t{o
say that this is meant to . . .

Surr DAHYABHAI V. PATEL:
Those who cannot keep pace should
yield place to others who can,

SHrRI A. K. SEN: 1 always yield to
Mr. Patel’s speed and efficiency and
I have no shame in acknowledging
that he is alwayg more efficient than
us.

Mr. CHAIRMAN: I think that is
enough, L

Surt BHUPESH GUPTA: I wish
to make a submission, I take excep-
tion to the statement that has been
made by the hon. M nister. I think
it is for you to decide as to whether
our attention . . .

Mr, CHAIRMAN:
to me to decide.

If you leave it

SErt A. K. SEN: May 1 only add
one word here? When I said we had
other work, what I meant was that
Mr. Swaran Singh had to go. He had
another meeting just now and he had
to leave. He sent word to me that 1
should come immediately, I came al-
most instantaneously. This is what I
meant, It was meant to0 be an ex-
planation.

Surt BHUPESH QUPTA: There are
many others besides Mr. Swaran
Singh and the hon, Law Minister . ., .

(Shri Dahyabhai V. Patel also
stood up).
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Mr. CHAIRMAN: Mr, Patel, I take
very serious objection to your stand-
ing up like this when another Member
is speaking, It is not good practice.

Sert BHUPESH GUPTA: It is for
you to consider, The hon. Minister
need not have given us this lecture on
the Depufy Ministers. They are very
lovable persons, I know it, but
when such  matters are dis-
cussed, it is the convention and the
custom that the Cabinet Ministers
should be present because they are
responsible people with regard to the
various items under discussion and the
Deputy Ministers come in only later.
I make no reflection on the Deputy
Ministers. In fact, I would like to
have all of them present in this
House, if they would.

In regard to the point he made about
the physica)l distance and so on, it is
well known, from the List of Busi-
ness, that the President’s Address will
be discussed in both the Houses of
Parliament simultaneously, Why
should it not be possible for the Gov-
ernment to solve the problem of
physical difficulties by puiting some-
body here and somebody there before
eleven o¢'clock or even twelve noon?

Mr. CHAIRMAN: Mr. Gupta, we

are not going to decide this by de-
bate, You have brought this to my

notice. That is enough.
SErr  BHUPESH GUPTA: You
see

Mr. CHAIRMAN: I have seen
everything.

Suxt BHUPESH GUPTA: Are we
to put up with this kind of attitude
on the part of the Government?

Mr, CHAIRMAN: No, please . . .

Serr BHUPESH GUPTA: It is no
use telling us about the dignity of the
House when the Treasury Benches
flout the dignity of the House at will

Serr A. K. SEN: I again strongly
repudiate this.

Sari AKBAR ALI KHAN: Sir, 1
was just going to refer to that part of
the President’s Address wherein he
has referred to the Plan:—

1171 RSD—3.
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“On full consideration of the mat-
ter, our Government came to the
conclusion that a very great part of
the Plan was essential for streng-
thening the nation and its imple-
mentation was therefore, necessary
even from the point of view of de-
fence. Economic development and
industrial growth are the very basis
of our defence preparedness. To
stop or slow down this process of
economic development would result
in weakening the country.”

The country has to face not only the
enemy outside but ‘has also to Iace
effectively the enemy inside the coun-
try, i.e.,, poverty, ignorance and
disease, in order to make our nation
strong so that it may face any even-
tuality.

Now, I would refer to some of our
economic and other problems indicat-
ed or not referred to in the Address
of the President, It is true that the
per acre yield of wheat, paddy and
other food articles has increased. It
is also accepted that industrial pro-
duction has increased. It is also ad-
mitted that the national wealth has
also increased but the question that
has alway disturbed the mind of this
House and the other House hasg been
how this national wealth hag been dis-
tributed. I do not subscribe tc the
position that during this period of
progress and development the rich
are getting richer and the poor
poorer, But I do feel that the dis-
tribution of the wealth has not been
equitable and on the demand of
Parliament, a Committee was es-
tablished to go into the matter and re-
port, We have been long awaiting
this report. I do hope the Finance
Minister will see that the report and
the recommendations of the Govern-
ment are placed before the Parlia-
ment without further delay. In this
connection, I might express our satis-
faction, satisfaction regarding the
policy adopted by the Finance Minis-
ter about the declaration of the stocks
of non-ornamental gold and the issue
of Gold Bondg so that we may stop
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the prevalent smuggling and reduce
the invisible and continuing waste of
our foreign exchange, I feel this
policy has had good effect inside and
outside the country and it has also
helped to weaken the deep-rooted o~
cial habits of gold hoarding which in
the present context is neither in the
interest of the hoarder nor the pub-
lc at large. I do feel in this respect
that the sale of Gold Bonds has not
been as one would have wished it to
be but I hope better publicity will be
adopted so that we may have greater
sale of the Gold Bonds and other
securities which are intended to help
the development of our country.

I would refer in the same connec-
tion to the question of trade. By
the breakdown ofq the talks by
the UK. regarding the European
Common  Market geveral ques-
tions have arisen and it s
felt in our country and in other
countries that some international or-
gan should be established to 1ook, after
the matter of trade and tariff. It is
true that the GATT provides a forum
to all contracting parties but it is not
a specialised international body gov-
erning world trade ag other specialjsed
agencies of the United Nations as the
World Health Organisation, etc are, It
is a matter of satisfaction that the
United Nations is contemplating to
have a world conference on trade in
March 1964 for which preparations
have already been started. I do hope
this conference will consider the posi-
tion of the countries which have re-
cently become independent and which
have a long way to go to build up
their economic position, The pros-
perity of the world does not consist in
exploiting the weaker elements of the
international society but in giving
them all opportunities to develop and
strengthen themselves, Similar gen-
timents have been expressed by world
statesmen. I do hope that our Gov-
ernment wiil also emphasise in the
coming conference the necessity of
helping the underdeveloped coun-
tries, The Government of the United
Kingdom is also contemplating to have
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a Trade Ministers’ Conference short-
ly and I have no doubt that the ques-
tion of preference to Commonwealth
countries and other matters will arise
and well-considered decisions will be
taken in the matter of trade and tariff
which will strengthen the United
Kingdom as well as the other
Commonwealth  countries, Let me
make it clear, Sir, that unless we
reduce the cost of production of our
export commodities and are able to
compete in price with other countries,
no matter of trade facilities will help
our exports which have to be consi-
derably increased to meet our foreign
exchange requirement.

As regards education, I would like
to emphasise that as we have to edu-
cate our masters in order to have a
healthy democracy, we should not
grudge expenditure in spreading com-
pulsory primary education as early as
possible but I am more concerned, Sir,
with the question of the quality of
education. I have stressed many a
time and I would repeat again that
the education that is being imparted
to our young generation does not con-
tain the material to develop our
patriotic urges on national gcale and
our moral urges to feel or make our
children feel one with humanity. The
Education Ministry will have to take
into consideration the question of
prescribing certain standard text-
books so that the education that the
younger generation will receive will
be different from that which hag been
given so far with communal and sec-
tarian bias, I would also appeal to
the Education Ministry to see that the
text-books are made very cheap. The
cost of text-books and other exercise
books is becoming very heavy and it
will not be possible for a person of
moderate means to supply these neces-
sary articles to the students, Nothing
ig more detrimental to the interests
of the country than the education
which creates prejudice and narrow-
mindedness instead of a broad and
progressive outlook. I hope the con-
ference that the Education Ministry
{s contemplating will consider all these
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matters carefully and do the needful;
I would also like to emphasise, Sir,
that in the universities, on the saience
and technical side, there should be
one language throughout India, Eng-
lish for the time being and Hindi in
future. I fully realige, Sir, that in
expressing this view I am isolated but
1 do hope, Sir, that you, and through
you may I request the President and
the Government, will kindly recon-
gider this matter because 1 feei it will
go a long way to strengthen the unity
and solidarity of India and help us
to keep abreast of the latest develop-
ments in the fleld of knowledge. And,
Sir, my experience of the Osmania
University further strengthens my con-
vietion that it is very difficult to cope
with the new developments through
translations, We might be able to do
in one language but it is difficult to do
it in sixteen languages, In the matter
of technical education, the Government
has taken a decision to curtail the
period of diploma courses. I realise
the necessity of having more techni-
cians, but at the same time I feel that
the standard and quality of technical
education should not suffer. I would
appeal through you to the Govern-
ment to reconsider this matter as

well. r_‘

I would refer to the policy of the
Government to have more Central
Services in consultation with the State
Governments and 1 approve of this
policy as it helps integration. The
provision in the Constitution regard-
ing the transfer of Judges could also
be taken advantage of gnd the Cans-
titution Amendment Bill at present
before a Select Committee is seized of
the matter. In this connection, I
would very humbly suggest that in the
High Courts also there should be only
one language and that also English for
the time being and Hindi in future.
There is no question of any disrespect
tp any regional language which is
equally rich, which has equally
developed and which is worthy
of respect as much as Hindi or
English, But again in order to have
a Supreme Court which will be able
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; to do justice to the case, it is necessary
{ that the High Courts should pro-
nounce their judgments in a language
which will be understood but the
Judges of the Supreme Court. I would
appeal to my friends living in the
Hindi regions that they should leave
this matter of language to their bre-
thren in South India, when and where
to replace English by Hindi, It is only
by adopting this attitude that we can
really serve the cause of Hindi and
the unity of the country, You will be
glad to learn that all the States ‘n the
South have prescribed Hindi as a
compulsory language. So, I am sure
that in the course of ten to flteen
years, every youngman will be one
who will know Hindi and then it will
not be difficult to replace English by
Hindi.

1 would refer to the inter-State dis-
putes which frequently arise and at
present the question of the Xrishna
and Godavari rivers has been entrust-
ed to the Gulati Commission which
has submitted its report. The Irriga-
tion and Power Minister has visited
al] the four concerned States and is
seized of the situation. Ia matters of
distribution of river waters there have
been geveral cases in the United States
and certain fundamental principles
have been laid down.

[Tue DepuTy CHAIRMAN in the Chair]

The basic consideration is the best
economic use of the water for the wel-
fare of the community at large, irres-
pective of the States. I would request
the Government of India to take up
thig matter with the four States in
the conference which will be presid-
ed over, according to my suggestion,
by the Zonal Council Chairman, the
Home Minister, so that the Ministry
ot Irrigation and Power and the Home
Ministry may be able to tackle and
thrash out the matter and finally settle
this dispute. There are several
schemes that are being held up which
will go a long way in increasing our
agricultural production ang save our
foreign exchange for the import of
foodgrains. It is in the highest in-
terests of the nation that a long and
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broad view ig taken of these disputes
and a final decision arrived at with-
out further delay. Similarly, I hope
a decision will be taken regarding the
dispute between Madhya Pradesh and
Uttar Pradesh and other States. We
cannot afford to wait and gee the defi-
ciency in food production and defi-
ciency in power supply because there
is a difference of opinion in different
States. We have to tackle this pro-
blem with a clear ming and a firm
resolve in the best interests of the
people of our country. I may men-
tion that ag regards the dispute about
the Tungabhadra waters, with which
I was connected as Legal Adviser to
the erstwhile Government of Hydera-
bad for this water dispute, it con-
tinued between the old Hyderabad
State and Madras for over eighty
years. You wil] be glag to know that
when Rajaji and the late Nawab Ali
Nawaz Jung met in a conference, they
decided it in a couple of hours. If
this longstanding water dispute could
be decided by these two great men, I
think our Government of India is suffi-
ciently powerfu] to decide the dispute
between the different States regard-
ing river waters.

Let us follow this example and settle
al] our differences regarding these
matterg gracefully.

In matters of allocation of indus-
tries I have no doubt the Planning
Commission and the Government of
India will see that all areas, parti-
cularly undeveloped areas will re-
ceive their full share and it will not
be possible for any bigger State to
encroach on the legitimate claims of
less industrially developed States.
These are matters of national concern
and they shoulq be viewed and decid~
ed on broad principles of justice and
fairplay,

The President hag alsp referred to
our relationg with Pakistan and has
rtated:
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“We settled some of our important
problemg with Pakistan, but, un-
fortunately, other important ones
stil] remain. We are anxious to
gettle these also peacefully go that
India and Pakistan should in accor-
dance with our common history, cul-
ture and traditiong live as friendly
and co-operative neighbours.”

We are grateful to the President
for the far-sighted guidance in this
matter. The Prime Minister of India
and the President of Pakistan on 29th
November, 1862, have expressed thelr
desire to resolve outstanding differ-
ences between the two countries so as
to enable India and Pakistan to live
side of gide in peace and friendship.
In pursuance of this announcement,
three meetings have been held at
Rawalpindi, Delhi and Karachi and
the fourth is scheduled on the 12th of
March at Calcutta. We share the de-
sire of the Government of India and
we wish the talks very well. I have
no doubt the frequent meetings of the
two delemations algp indicate the de-
sire of thez people and the Govern-
ments of both the countries, notwith-
standing considerable differences, to
have an amicable settlement of all dis-
putes between the two neighbouring
countries. I have no doubt In these
negotiationg the secular character of
modern democracies and of our State
will be fully borne in mind by all
concerned. Om several occasions
President Ayub and other leaders of
Pakistan have expressed their sym-
pathy with the minority in India. The
advisability of such statements may
be doubted, but there iz ng doubt
about the sincerity and genuineness
of such expressions. If there is any
occasion when President Ayub and
other leaders of Pakistan can give con-
tent to these declarations of sympathy
and demonstrate their regard for the
minority in actual political life, it is
the occasion when the Foreign Min-
ister ot Pakistan and the Railway
Minister of India will meet at Calcutta
on the 12th March., T feel that the
best puarantee to secure the interests
of the minorities in India and Pakistan
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is, in line with the modern recognised
notiong of democracy, to give a secu-
lar character to political institutions.
India has accepted the secular char-
acter making it evident thereby that
irrespective of religion, everybody
hag got the same status in the Union
of India. Apart from our constitu-
tional and legal rights which are
strong in the matter of Kashmir, may
Y throw a suggestion to the President
of Pakistan? If the President of
Pakistan considers this question from
the point of view of the minority in
India, he in my humble opinion would
accept the status quo about Kashmir
and strengthen the secular character
of the Republic of India. In undivid-
ed India there were four major States’
NW.FP., Punjab, Bengal and
Kashmir, where the minority had the
majority population. Now, it is only
Kashmir that can truly represent the
secular character and thug secure and
safeguard the interests of the minority
throughout the country. I have no
doubt that the provisions of the Con-
stitution are a guarantee to all minori-
ties and to all citizens, but continuance
of Kashmir in the Union of India will
further strengthen the secular char-~
acter of the Republic of India. I have
no doubt, Madam, that President Ayub
ig aware that there are parties and
people in India who do not cherish
the gecular character of our Indian
Union, but there are also people who
want to keep up the secular character
and see that the country progresses
without any bias or prejudice against
any community or sect. The leaders
of Pakistan have got to make a choice,
whether they want to strengthen the
hands of those who believe in modern
democracy and in gecular character, of
they want to help those who want to
change the secular character of the
Indian Union. I am sure the Presl-
dent of Pakistan will help the minority
in India by accepting Kashmir as an
integral part of India. If the Kashmir
question ig settled as I suggest, I have
no doubt that matters between India
and Pakistan will be gettled amicably
and without much difficulty. I have
ventured to make this statement in all

|
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sincerity as I believe this to be the
sentiment of the forty millions of the
minority people, and I pray that it
will receive the serious consideration
of the authorities concerned. I may
mention here, Madam, that even the
Muslim League leaderg have on seve-
ral occasions expressed the same view.

Lastly, I would refer to the ques-
tion of unemployment. Notwithstand-
ing all the efforts of the Planning
Commission on this guestion, nothing
has been effectively done go far, and
the figures are simply appalling. T
baree ot fpates, Wiedarn, ol ag TIoY
time is short, I will not go into them.

Tee DEPUTY CHAIRMAN: Your
time is over.

SHR AKBAR ALI KHAN: 1 will
take only two more minutes, I am
glad that pilot projects to meet the
question of underemployment have
been taken up on a large scale. This
is a matter which requires very seri-
ous consideration, and especially
when we have declared a situation of
emergency, it is up to the Government
to make use of our human resources
that are available. Let us take advan-
tage of these human resources and
make the best use of them for the
development of the country.

Madam, the President has charged
Us in these words: “Awake, arise,
understand the opportunitieg you have
and stop not til] the goal is reached”.
1 can respectfully assure the Presi-
dent that we will carry this message
to our people in our respective States
and will do gqur best to prove worthy
of the trust that the country has re-
posed in us and the expectation that
the President has entertained about
the responsibilities and duties of the
Members of Parliament,

“Uttisthatd jegrata prapya-varan
nibodhata”

With these words, Madam, I move.
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sftaat wengdt g6 (afeed
garer) - suewnfd wgRan, ewiR

QEWNT qLIfq ot 7 = GEL; T
AT gl & el ® 9EA A7 AT
wiwa wraor faar & 9w Y 3w gaq ¥
gafeqy &4 & fF garl araag =N
HEAT AT @A ¥ S qeqa faar @
Iq %1 gRET F9 & fay atc gmR
qRERIN qeEatast: &1 A7 qgE@q
AN AT § 39 & fAg v wemane
werT ¥ & foy Fadv gl F

HEEET, AT A ATt & 91
fag™r av uw g@ F; gEAr 930 &, TR
g § oF T ARY g F! AT 9
& 1 sma @ fw 98 w7 aw A Y 9
¥ HT U AT | v & AT I
i § YT ga A fgamgur
W v 7 FA & | A sufeq wwan
¥ g T &1 frafeg & & o a®
[T W7 /AT F @ &, 6 97 & g
T &1 AT 99 g 4 J1 AT ¥ FIT
g foit & =t afesr § T
Y AAT F--JE AT GEA—-TE B
AT FT qqT ALY, I A ZH AN FY
arfgd fa @ar aca § 7T X | g4
ast & 917 g9 X A HIAL! 0§ AT
T wd: /7 wAw @A ¥ Ay gw
w31 T @, ame &fw aat @,
gAY WA o ¥E, wA feara
Y &t a@ wo-faw aforn &%,
G -41F0 &1 FIH F WL JSTET ST
F¥ aifis gar Fwafaat AT afast
¥ o mear @ w=id dET g 1 39
s ¥ gw AW ) naw, 917, foaen
37 97 98 fauy 9 99 & wuraw gw
T ¥ W, IR AT OFAT 4T D
& 1 AT W AT OFAT & gx A Sor
gar & M O & faeary & v g7 oo
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TATE; T HTUA @I | HF T2 Aq
& FAAT--FI@ET H g, FA-AG(
®E, AT F G, F A, --qEq
SUTRT AgAT FT g &, oFoam w3 &)
g arfr 39 dvewiaT gaear ¥ EW
AT § Y gEF T W@ A gWw |y
uE 93 |l 3T &Y F & wow agd
¥ faad & foa3 AT w@En R
¥ € o) 1 g2t #¥ v fF Q0 @i
St T Frow A fr Y, 4w F
& wT wifRad aF, wN) aga ) afosw
¥ wTH FT Q@ § 1 IT AN A 39 avg
gwagref|a afdeafa # oforg 5@ aq
3G FL AW 7T G § W AT THY
e & gm ar dfaw 99 gie qErsl
qT sigt W @€t g, <Y fgw & @F
gq &, 97 vgrsi & A9« H, 9y fgwray
F) A 9%, At ¥ fae uw $vw
T FT 43 £ Tw A wardy & few,
AR RN ma ag
AT & A @, S &7 A afow
g AT F1 aferT & 1 gw S @
FTRAAT WA € 5 37 & gra g
W F glar W AT W AAR
| 37 ¥ gfa gwrds goEr< e WY
a8 w&g wae g g fw oY g3
g% FT gFAl § ST ¥ Ay w3, 39 ¥
g1 & fa¥, 99 & waweg & fad,
37 & giwaR ¥ {93, 9v & afq &
foadr 1 gai T Aartaat &1 W o9
¥ afa Faer & #9ifs I #r efa< 3
g ¢ ¥ 1 gare §faw &y angdg
€ ur g 4@ & Wik wlas @
amy gud; sz offuafadr§ aw g
sxfa 1« wzfa ¥ v gmt afawt wy
AIAT 92T & | 3N 3T § I ¥ IF
9gT3 § 92 AT 9zay §, A fwT ag
3% W & FT WH I F oA
aqt it & =T Sw awt #§, 9w widh
¥, 9¥ ot § ¥« qF r 7 /W
T TEAT T 1 WY Ag 4% g1 &
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fr g = A wEEs W T s
@G G AT, q@r T N ww
FT T &Y et g 1 ar g9 ofcfenfy
¥ gAR A 39 g & & 1 wEe
L I FT @y wegr @ afe ¥
FAR [ A W FW G

i
i

ot 9 gg g oSE F gk A
T WA q<g A W At FdT
g df7F Ja= 4 ¥ g
FEF JaTC G v | TC gy FHTR
R TX T FL 7 T TEW K X
F @ gar a9 § & dfas dardy
1 ¥, fawl & far oex @y TwW
¥ Az IR HRFA FREAW Gred,
dfat & demr gy, Wy Wy
gt A A WIS AR TAg a9 F
g A FAEr F ST A 9% @Y
oo ¥ Wmfsar ak 3w A ag @,
T T3 ady I geF o A @A §
T A, FqN &3 % qiy I W H
' § g g afe gw gy &
X F g, yeag asl & fav 1 4,
I F AT A9 W & fuA Y
G N e wd waR wew
& 1 &Y gwar § gaTe S qrw gy wid
gfgd & 9 gram f T TR
Ffag a@ s § 979 8 5 59
dra gak 2w § foadr Swf g€ § 4
9 AT q3 U T 9ufq 0w fo §
agf Ay § 1 afeae #Y sufy F@
& fax +t faawr wfsa afoge s
qFAT &, FU JTT &Y, AT |, B HAAT
FIA B G F | JrLIAT AT AR,
ga fadi & zar gav g, gaw feAl
¥ JIRAT FY @HAT FAT A AT TF &Y
fm ¥ #7 9ufg ¥ g9 g7 firdr g
I & wwer ger &Y waar g |\ ool
AT AW W IAfT FC @ Y, TR
a3 X o Fe@F a9 @ §, g /\W
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T8 TP & @ § W w wlasm ¥
BT R 93 ¥ AWl & qFEw A
&arT & wmy |
1

qrr At = gk 9 69y @
g ¥ & wg gwra ferar 1 W@
oIS § AL AT | 9T W9 4@ A 99
W A HUAT GRIW AT q9 ¥ gHIT
9 F a wifas d3g wr g 1 wifaw
qrEy & @iy g amfas & § o
AT I & @19 T ¥ G |
e famr, W & famw o aw
e T & | WI d UF 9E 3 g,
wea ¥ g @ fiA wT A fear
S FOT FIE qo BT GIHIL HT FFY e
AN 7 Sore faar ar q@ o gW &
FHfTE TTHT F1 &9 & q2q wwaaT
& ft | 99 F T oy AT A
Fo o Mo ¥ aW ¥ fay, tr aaew
gA & fag g f  @wdA s
W I & a1 79 99 F qq A=A
wRa ¥ 7y a1 qgl ¥ Jnfadi ¥ 99
w1 War @ a1 9wt A of gl
SAT & T, g /Wit & arg, wrg ot
F1 fezar afty &1, gma srfans &
q¥ 9 W WIkd &7 a7%q q@q &
o snferr a7 fe wraa fvaem Faeic
2 a7 fiFqer aoam@ € | 98 9T ATeY
g ¥ fau og & | 99 9 T WRE
Y THAT, AT IV IWA, WG WY
aq AT FIGT AN G QI ST & AT o
HewT | & o 28NY § agi A § ;R
= § Ale & AW ¢ T AuN ¥
IR ¥ mqy &ft A SR § ¥
FT AT IR § AT FI, WA FT &
Iq TCF WTHET T faqr, qg wrE AT
7, ag e F7 44, 59 9% ¥ I
7 9T w1 far ) 99 & A T qaue
¥ I ¥ wEr § gAY i F =
W NI AT F G T F FIC
et got fow & wasasy AR %
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[sfreft ATt gt

YT ATt T, I & T T R
qifafer 5@ & ofr § 1 a7 o TR
WRI {37 At F arg femar @
aFey JISAT AEf T | gW AW N
Fifgw Y 5 gardr qogmE fewar
FT WT q97 Q|+ g9 aifager A
T F guAY | 5 grd i &
FT, T qfa ¥ Faw AT T A
I ¥ @ fgar, 39 ¥ 7 g 99
I & arg N § " 93 N, T
g, gardy qfy & I I F Faw
Ty Y 73t 75 O owft g ) ¥ W
(SR ¥ F gF aw gard qfw & e
qT AT A gare Gfawt & HaT Ml
g, 97 dTr | gAr §faw gy
¥ fad Jam afY & e gw frrar
¥ 9 fagamg 7 &, aw Py & 9w
¥ AT IR & | 9T 3! A frvar wia
Y 9T T FT gATL T4 AGTE FEY |
1P.M G §F TG ¥ A9 & A9 AR
3 FT q@YET FT AT HIY @1 1 AT
FIAE FEAT ] IR AR T Ay
Tl 7 fawr 7 war ot 39w @y
T AT 38 A fF Wiy M AT F
@ fpet avg & gwwlaT §) Srw Ay
W qEAY F FAeET R fawm ¥
qif &t | ga fay 3 9g wd ARy
g fF e AR S F T et aeg Ay

F1E wifve; Tar @Y 9Ty forad O AR

fae ¥ faer 75 g1 979 1 7 gaTt o)
¥ Wi 3w g sefeg & < o
Wi & €9 § oy wrt aqrg @
IREA & | g7 AT O § fF A B
W AR AR AW & A9 7 ARHAar
FCAART G 4 gArq afdfeafy &)
aET | W Ay W IR AR A B
T H gwAlar v & e ad gu &
T ug gAg=T ATl fF gwry AT vy
& YT =7 w7 FyrEy &) W A9 F1at

President’s Address 258

# AR w3 A oy Ay @
THh A5T Afgd | gW AT g HfRwr
a1 5 gt aF §rad wifafm s &
AR A A F i H guear gy aa
93 FEFT 4g waod g & 5 ogw
FAT & g9 W} gW w0
gaF w4 TR, W w4 A gET Ay
T AR IFW fedy F amaa war o
fat #dY gwmr 1 shigre 39 A 7
qrelYy & fF qredral 3w ey &
g faz af gFEr | wgene &
F FT 1T aF frdt o 37 oy 7 Rt
F graa fav Al gamar A} a8 qrer
AIT §F FAF § 7 Afqsy & FF w397
Tt f6 g fordt & araw fax o g !
afe o WIIT F w9, AT F A
FRAIGT FAT TRIAT & ITH1 7 37
WY 7Y AT § | gF wIAET gEIIET AT
aAA & fa g § 9 9ed geard
FiT Arfed MY SN qEeTd HEr AT
Arfgd | ag ATy Tgw § I § faad
faer gk AT A & Ay wfgas
agYar 74l g TFAr |

a9 o g T uE fT
wrfar gamar & faad gar qeter
3 EW & gov fge ¥ feawmar
¥R AT R RAT AR TR E
wraA & 5 e AR fafsew #1 9T
Tree fawr arawT qar o FE Ay
¥ fawm Wi & grAfay € 8 g
faarst msr & gl ago 4wy & wWb
BT W & | 39 g BT A G99 AR
e F AT A E ® wEA S
#4Y & afew wirsa § o &= Wor feg
ffT ot 9 X WO wEfar A
wer &) Ay g § fRaamar § 1
v gy TwaT & & e FAAIT g
T g ATheey wfgey IawT wHIT i
HIY F& A FF QX IT 9% T FT
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am o faw g ¥ wRR e
T o wx vy & 9
T® & T RH M wT
T ART & | faswe o wrwm &
Mg Y 7T aF g37 q, ifw gaw
B G ¥ T AmEaT § Al
AHAT FIT A &, T FA I § A
A F AT T[T, GIAT AT Y
WAl & W B F 97 4@ W@ q )
fersa &Y Wy 7 o ww & Ay qrefr sy
T HART & | A S o F
T F T F AT et AT ) wke
fag & ¥ are o9 A wpr ¥
FEI TAT #Y o ¥ Forar 47 frad
zraﬁvrfwwmrg“r:mm%zrgmqq
RT & fF gand o1 fvswg aveit &\
fFa afres aaw ¢ foay Fifg
ATEA FIF, F AT FIEF G197 §1 w4
W17 & 49T 2T AR fagww 2 a1
T T & WYX g7 Y A1 @y oot
T TG ATX FT F HT IvgAr
Wiy et & g A
ot AT 37 3 H A § ag e
=t g A1feq | WREIR #Y o o
Y AWt & WY T &7 ywer
SRR Wegy T Arfed arfe P
WY g5 ¥ a97 ¥ g0 Y Aew we
¥ | AT F19g N T@AT Wrfeq fie
T AT 1T AT AT 3 & ar
€T | T Z1 T F AT LT GF AT
FT 4T § 9 I57 A=qr ¥4 & | AYETT
araTaTe & fad ey awr @ g ok gen
fow agrar W@ 2 @ ey gATd A
T AR A SART Y FE arfpg
qrfe @ & T X AT R wadw
@A TE g T HAT AT g ¥
agh F AT & g0 AT 99 AT gy
grf 91fe® | gmr Wy M@ WK gw
HIHTS F THT 9T TRT & 67 qY W7
Hl SAMRT ANGT AT G 1 e
|
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%m’;@ﬁﬂfaﬁqﬁ%mm
T § T T TE X 1 iy
B AR 2w & fogr a1 At o y
R T AT HT AT ST 93 T
Iq 5T RIS v 1 o Ify A
glgwma'&aﬁﬁwﬁmﬁwehﬁ
TAH T ER AT & afy TE
AT § P FRyfade o g
¥ a N awR w1 ufyw = AT
irfg&laﬁmmm-@mh
T AR A SEW a4 Wy
A 89 I 57 T SI7aT 8 1 arfefanr
¥ forw o g o Yot amew WY &
T F AT F o e & g
TR e fafer sy ¥ owmoqr
TR ¥ T N @ & faa
JET 9T &1 Mifegr ATET F AT Ay
AR Y qEr A F o o
h&mwamtmw‘tavmwg
ag |7 Hrg ¥ @ren &Y v, sufan
TR A9 A AR TR Ay | ww
FATT ATHY T IW W 4wy ey
T & AT W@ AT g A dyo
o To 78 MY WX W fagy vy
%n:sqrré%ﬁﬁﬁ’ifw%ﬁaga
T R A AT 7w A ey
AT A & et ¥ owawr qunr
forar s o S st g w97 e
ﬁifrsﬁ"rm%rqaaﬁvfmwgu
7E 59 e ¥ fafaed 8 mfsy g
A T § AT o agar FT
T TF IF A 22 919§t 9997 fgae
T X TG q9G o A e
g ¥ fafmedy o1 qade @ wmon
TS I877 30 AT A & 39 O
T fad ot g § s mee e &
WA & T A TF qHT e
Afer e am ww afe o
F TR fe axg FT JFAE A QY|

T TR T o Y e ey
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[l Az &)
aF 33 9% 8d q afET mr 37 gfcfeafa
¥ g @ #1999 g I ¢ |
e o & fog qar s o & fag
ARG THET 99 AT AR ST )
AT AT § o gy 9t Y A Y wiw
FIIH A FT T g | [T qraeqF
wBe fF g T 1 afcfafaw
TH AT FEAT T TS 99 Wy
FT A TF gOQ &2 avET q0fgq afF
o7 OF GO G AF T AR TR
¥ QW agETar S &%+ OF &
Ter g &y oy ¥ fPafafer i
fafaedr i o9 oy § Fradr aog
FmE AR IGgT g TG 1 T
g q7dl F1 3@ FT HIATH WY A
F UFo q7 o T TH ICHATT 3 FT qE
AT ) 41 f5 seq ¥ 9w g ofa
¥ faq 1€ gaQ TR S W W
fafaqd), saar§yd Far g9 P
TETT A | WX TF AEA g4
IV 5 Y g ar gEdy AEA T Q)

a0 gy fFoamEIew
ST aF VS I Tifeq @ifr 7@
gaT w2 g1 aF 7Y Fu7 fF ot gt
9 #i9d ¥ oF wey § Ay § 9%
famr a1 gy @ fafaed fax of
o I gEw e qg fae,
ag 7 1 aw | gafag B a@ W a
¥ gH AT 3T A T3 gl 7 avw
T FT, I qT F IGTE FATH FT
g & Afgd AR I FAT
wrfed AT a8 F AW F FTL &4 AT
aifgd | 39 aeg ¥ ITH! T A
wifed; 231 198 w93 T A T et
& o gaam % fau o 98y wivw |
FEgIUIT AN N IR L) g
[T G ZATY T FT IF TCF S
ar =fegd

A TEwaga & fawm @ gaer
M fAqeT sy 5 fy gl T
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FT QI GHTT AG! g1 W@F §; W
FIR AW F A T AT SR qGeY
3w §, 97 Y @ F wigha w9
Fq1 &) wFdT &, g 85 1 afae g
IG FiwE F gR FF T AT
gfoar & faq w9 33 w7 Ofgg |
FERATAE | AT F grET F AR
ey Aged A qUR W ¥ FEr §
fis Forer & gae F fam ¢s AT T
2 &7 faat & 1 a8 7ga saw fasme
& e AR VIE A TERT AW
g aT OF &1 & | S 37§ AT gAY
3@ & s Paarar A5t § 1 g7 Ot s
A g WEH AT fawm uw 1 § 1
IR /T 3% AY 449 § 7 wiw w1
¥ EN T AT WIT g W W AR
I7F AW F Q9T WA fw § U
wqr & foreag aww & fo@ W @Tw
gaR g o e ) Tar
gz Az AT gaF TGl I AT g
FT A9 9T 8 AR A7 g fog Wy
TG AR AT A9 § WX ST AW F
faa o w=at Y § | sufag sy aw
g aF gH AT F WTE YUN gIERT
LT F A1fed AR I7 71 9 faA
g SEF FIT g AWl Y e BV
aifgqr AT feaar &1 graeg g@Ew
Strgar Afgd | T@9T & W< § gETT
FAE

The question wgg proposed.

Tem DEPUTY CHAIRMAN: Mr
Bhupesh Gupta, you are moving your
amendments Nos. 1 to 66 except
amendments Nos. 33, 85 and 59.

Surt BHUPESH GUPTA: I would
like to know why amendment No, 55
i3 not allowed, It refers to the harm-
fulness of cold war climate and all
that. The other amendment No. 59
relates to the great revelations made
in the Report of the Vivian Bose
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Inquiry Commission into the Dalmia-
Jain concerns. The Address does not
outline any measures against the
management of these concerns,

Tue DEPUTY CHAIRMAN: I have
read these amendments. Amendment
No. 55 is very vague. Amendment
No. 59 deals with the Vivian Bose
Report. It is being disallowed. Please
move your amendments,

Surt BHUPESH GUPTA: I am
moving them. But, Madam Deputy
Chairman, I would like you to con-
sider at least amendment No. §9. Tt
is not vague,

Tgp DEPUTY CHAIRMAN: 1 do
not say that amendment No, 69 is
vague but it deals with the Vivian
Bose Commission Report. As suth
it is disallowed.

Surt BHUPESH GUPTA: The Re-
port is before the Government.

Tee DEPUTY CHAIRMAN: But
it has no reference to the discussion
on the President’s Address, |

Surt BHUPESH GUPTA: I want
it because the Government is ignoring
the recommendation, But may I point
out something to you on a point of
order? You can certainly disallow it
it it is vague or outside the pale of
digcussion. This is a report which a
Government committee, an  official
committee

Tue DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta, it has been disallow-
ed.

Sert BHUPESH GUPTA: Madam
Deputy Chairman, will you kindly
listen to me?

Tus DEPUTY CHAIRMAN: Mz,
Bhupesh Gupta, you have been a
Member of this House for ten years
and you know the procedure. What
does not deal directly with the Add-
ress is not permitted. Therefore,
amendments Nos. 53, 55 and 59 are

[ 20 FEB. 1963 ]

President’s Address 26 4

disallowed. Now, with the exceptlong
of these amendments, wil] you please
move your amendments?

Ssri BHUPESH GUPTA: But,

Madam,
Some Hon. MEMBERS: No, no.

Sarrt BHUPESH GUPTA: What do
the hon. Members mean by saying

“No, no”? Can I not agrue out the
case?

Some Hon. MEMBERS: Not after
the Chair has given its ruling.

Sart BHUPESH GUPTA: Madam,
this is a very serious matter.

Tue DEPUTY CHAIRMAN: Mr.
Gupta, after the Chair has given its
ruling you should not speak.

Surr BHUPESH GUPTA: But I
wanted to ask

Tue DEPUTY CHAIRMAN: You
may, while you speak on the Address,
speak on this,

Surr BHUPESH GUPTA: I do rea-
lise that, Madam Deputy Chairman.
I am not dilating on this point. But
all T say is that I should be given a
chance to ask you to reconsider your
decision. After that certainly you
can stick to your decision,

Tue DEPUTY CHAIRMAN: I

have disallowed it and it has been
considered and reconsidered. will
you please move your amendment

Nos. 1 to 66 except these three?

Sert BHUPESH GUPTA: Madam,
the majesty of your mind has not
been fully applied. However, 1
move:

1. “That at the end of the Motion
the following be added, namely:—

‘and the House notes with
satisfaction the reference in the
Address to India’s efforts for the
cause of world peace and for
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cultivating friendly and co-ope-
rative relations with al] countries,
avoiding military alliances and
the House fervently hopes that
such efforts will be continued
with even greater vigour in the
service of the international com-~
munity.” ”

2 “That at the end of the Motion
the following be added, namely:—

‘and the House noles with satis-
faction that our country, commit-
ted as it is to peaceful methods,
will always endeavour to solve the
India-China border dispute peace-
tully in consonance with our
honour and freedom.”

3. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
doeg not show awareness of the
moves both within our country
and outside among Western Powers
to put pressure on India’s policy of
peace and non-alignment with a
view first to undermining it and
ultimately driving India to the
armg of the Western Camp.’”

4 “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not recognise that the state of
emergency under the democratic

. Constitution as well as of the

emergency powers in a democra-

tic parliamentary set-up doeg not

constitute the way of life 1o which

a democratic people can reconcile

+ indefinitely and except on grounds
of unavoidable necessity.””

8. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not show any awareness of
the need for reviewing the ques-
tion of the continuance of the
state of emergency in the light of
latest developtnents as well as ex-

v perience.”
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8. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not show any concern for the
virtual negation of certain funda-
menta] rights under the emer-
gency nor does it give assurance
for remedying the situation.'”

7. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
not take note of the serious criti-
cisms that have been made in a
number of newspapers in the
country about the manner in which
the powerg under the emergency
are being wused in different
States.” ”

8. “That at the end of the Motion
the following be added, namely: —

‘but regret that the Address do-
es not live up to the spirit of our
Constitution inasmuch as it
ignores that the emergency
powers and the Defence of India
Rules are being used to cripple
the Communist Party of India
which is the principal Opposition
in our parliamentary set-up.”

9. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address does
not recognise that when the prin-
cipal Opposition in a parliamen-
tary set-up is thus attacked in the
name of emergency what really
suffers is not merely the victim
of attack but the democratic and
parliamentary system as a
whole.’

10. “That at the end of the Motion
the following be added, namely: —

‘but regret that the Address
does not take note of the fact that
10 members of Parliament, nearly
40 members of the State Legisla-
tures in India and almost half the
number of members of the Tripura
Territorial Counci] ali belonging
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to the Communist Party and Cotn-
manist Bloc have been detained
without trial under the Defence
of India Rules, causing thereby a
serious injury to the parliamen-
tary system itself and robbing
vast numbers of electors and
People and a large number of cons-
tituencies. their representation in
Parliament and State Legisla-
tml »”

11. ‘“That at the end of the Motion
the following be added, namely:—

‘but regret that the Address dues
not show any awareness to the
fact that these large-scale attucks
against the Communist Party im-
cluding its members in Parliament
and State Legislatures, trade
unionists and members of XKisgn
‘Sabhas have onl§ created sorrow
and apprehensions in the minds of
India’s friends abroad and indeed
in the democratic circles through-
out the world.””

12, “That st the end of the Motion
the following be added, namely:.—

‘but regret that the Address
does not take note of the fact that
many newspapers in foreign coun-
triey, friendly to India and her
cause, have been forced to the
painful necessity of criticising the
Government of India for thege
arrests angd detentions of Commu-
nists and other progressives under
the Defence of India Rules, a:ti
that the Government should not
have thought it it to display any
sensitiveness to such criticisms
coming from friendly quarters.’”

13. “That at the end of the Motian
the following be added, namely:—

‘but regret that whereas the
powers of Defence of India Rules
are primarily meant, among other
things, for preventing any action
prejudicial to the defence of Indin,
these powers have, however, been
used to put into prison without
tria] nearly 800 Communists des-
pite the fact that the Communist
Party and all its members stand

for the defence of the country and
for building up its defence poten-
tiﬂ].,' ”

14. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address does
not take note of the fact that the
Defence of India Rules have been
used for arresting trade unionists
in order to oust them from the
trade union field and thus serve
the interests of the employers and
certain other elements.’”

15. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
the powers of the Defence of
India Rules are being utilised to
arrest members of local bodies
such as municipalities, Zila Pari-
shads and Panchayats to change
their composition and in some
cases for finding an alibi for
superseding municipal bodies.’”

18. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
the Union Government, instead of
trying to restrain the State Gov-
ernments and other authoritieg in
the matter of the abuse of the
powers under the Defence of India
Rules, are on the contrary in some
cases at least prodding the State
Governments to continue arrests
and persecutions of the Commu-
nists and others.'”

17. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
reconciles to the large scale arrests
and detention without trial under
the Defence of India Rules al-
though there is no mentionable
obstruction of any kind to our de-
fence efforts’®
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18. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not show any awareness that
arrests and detentions without
trial in the name of emergency are
not only unwarranted but are
contrary to the fundamental
principles of our Constitution
and the ways of democracy.’ ”

19, “That at the end of the Motion
the following be added namely:—

‘but regret that the Address

does not show any aliveness to the-

fact that under the emergency and
the Defence of India Rules, the
police and the bureaucracy have
been invested with unbridled
powers and are acting in a man-
ner extremely harmfu] to India’s
fair name and democracy.'”

20. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Addresg does
not show any serious concern
about the fact that in many cases
the emergency powers and the
powers under the Defence of India
Ruleg are being utilised for rea-
song of political vendetta and even
for satisfying scme grudge against
Communists, Trade Unionists and
others.” ”

21. “That at the end of the Motion
the following be added, namely:—

‘but regret that thz  Address
does not show any serious concern
for the fact that in Tripura which
is a Union territory, over 0 Com-
munists have heen airested and
detained without trial under the
Defence of India Rules ang that
most of these detenus have been
removed to Ilazaribagh central
jail in Bihar thus denying them
the opportunities of even inter-
view with their families'’

22 “That at the end of the Motion
the following be added, narneiy:—

‘but regret that the Address in
this connection does not take note

President’s Address 270

of the fact that Tripura has only
two seats in the Lok Sabha and
both the elected representatives
from that Union territory in the
Lok Sabha are now under deten-
tion without trial, thereby deny-
ing, in fact, the electorate and the
people of Tripura their rightful re-
presentation in the Lok Sabha.'”

23, ‘“That at the end of the Motion
the following be added, namely:—

‘but regret to nole that the Ad-
dress does not sliow an awareness
of the serious economic situation
facing the country.’”

24, “That at the end of the Motion
the following be added, namely:—

‘but regret to state that contrary
to the claims made in the Address,
the agricultural production, espe-
cially of foodgrains, has come
down from 797 million tons in
1960-61 to 786 million tons in
1961-62 and there is no possibility
of improvement since then’”

25. ‘“That at the end of the Motion
the following be added, nameiy:—

‘but regret to state that the rate
of growth of industrial production
has been declining and the decla-
ration of emergency has not help-
ed the country to reach better re~
sults.”

26. “That at the end of the Motion,
the following be added, namely:~-

‘but regret to state that while
the workine class has sacrificed a
lot to increaze the prodiiction, the
ownerg have utilized the emer-
gency to shut down factories, to
retrench workers and create
serious unrest.’ ”

27. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that the
Government has not done any-
thing to curb the rapacity of the
big business while at the same
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time has useq the emergency
powers to cripple the working
class movement.” ”

28. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that no
efforts have been made to utilise
the huge idle capacity in various
industries, especially, the Engi-
neering Industry which ¢ould
service the Defence purposes.””

29. “That at the end of the Mgtion
the following be added, namely:—

‘but regret to state that the
claim made in the Address that
the National Defence Fund has
met with generous response is
practically true inasmuch ag only
the ordinary people have respond-
ed while the well-to-do people and

especially the big-business have

not responded’”

30. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that Gov-
ernment and bureaucracy have
used the emergency powers to
coerce and browbeat the common
people while leaving the zich
people free from any obliga-

tions.’ ™
31. “That at the end of the MotLon
the following be added, namely:—

‘but regret to state that the Ad-
dress hag failed to notice the anti-
national activities of the employers
who have under the guise and pro-
tection of emergency sought to
talkte undue advantage for narrow
selfish ends by (i) dismissing and
victimising in other ways Trade
Union leaders and functionaries,
(ii) refusing out of hand offers of
arbitration, (iii) intensification of
the process of issuing charge
sheets, suspension notices and im-
position of fines, (iv) curtailing
even normal production, (v) uni-
lateral non-observance of normal
labour lawg and regulations, ete,’™

32. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that the Ad-
dress is g certificate of merit to
the big business for obligations
they have not cared to dis~
charge.”

33. “That at the end of the Motion
the following be added, namely:—

‘but regret to say that the
emergency powers have been used
by the Government, the bureau-
cracy and the Congress Party
machinery for narrow partisan
political ends, for wreaking ven-
geance on political opponents.’”

34, “That at the end of the Motion
the following be added, namely:—

‘but regret to state that the Ad-
dress has failed to take note of
the worsening unemployment in
the cOuntl'y.' ”

35. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address has
faileq to take cognisance of the
failure of the gold control scheme
to disgorge the huge hoards of
bullion held by rich people in-
cluding the erstwhile Maharajas,
thg Nizam and other persons.’”

36, “That at the engd of the Motion
the following be added, namely:—

‘but regret to state that the Ad-
dress is silent on the immense
suffering caused to the five million
goldsmiths throughout the country
by the new gold control scheme.’”

37. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that the Ad-
dress does not mention any mea-
sures to alleviate the sufferings of
the goldsmiths.'”

38. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that the Ad-
dress does not make any mention
of any proposal to take over the
huge hoards of gold in bullion held
by the princes and businessmen.’’”
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39. “That at the end of the Motion
the following be added, namely:—

‘but regret to state that the Ad-
dress does not make any mention
of the Government’s intention to
amend the Constitution in order to
legalise certain land reform mea-
sures declared ultra vires of the
Constitution by High Courts and
the Supreme Court."”

40. “That at the end of the Moticn
the following be added, namely:—

‘but regret that the Address does
not give any assurance that the
statug of Jammu and Kashmir as
a constituent State of the Indian
Union will not be made, directly
or indirectly, a subject matter of
negotiation in the Indo-Pakistan
talks or otherwise.’”

41. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not give any assurance that
the hasic policies of the Govern-
ment with regarg to the public
sector will not be in any manner
modified and that no new con-
cessiong will be given to the pri-
vate sector and tp the detriment
of the public gector. ”

42. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address does
not show any concern at the deci-
sion to remove the restriction on
foreign participation in the Indian
Shi.pm.ng., "

63. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address docs
not show any concern at the pre-
sent moves for wider concessions
to private sector in defence in-
dustries. ”

44. “That at the end of the Motion
the following be added, namely:—-

‘but regret that the Address does
not give g clear assurance that the
defence industries in India will be
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developed 1n the public sector

alone.'”

45. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
unemployment in West Bengal {8
growing and that last year nearly
4 lakhs ot unemployed persons re-
gistered their names in the Em-
ployment Exchanges but did not
get employment.’”

48. ‘‘That at the end of the Motion
the following be added, namely:—

‘but regret that the Address does
not take due note of the fact that
the price of rice is rising in places
like West Bengal and there is a
shortfall in production.” ”

47, ‘“That at the end of the Motion
the following be added, namely:—

‘but regret that the Address do-
es not still recognise the need for
nationalisation of banking, mining,
jute and sugar industries with a
view to meeting the urgent needs
of development.'”

48. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address does
not take note of the fact that some
influential daily papers in Calcutta
and other placeg are inciting peo-
ple to violence against the Com-
munist Party, trade unions and are
carrying on vicious attacks against
India’s basic policies such ag the
policy of non-alignment as well as
personal and scurrilous attacks
against the Prime Minister and
Acharya Vinoba Bhave,'”

49. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not draw the attention of the
country to the serious threat posed
to its future by the forces of
Right reaction.! "

50. ‘That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not take due note of the faet



Motion of thanks on

that the so-called Defence Com-
mittees are being filled with peo-
ple who are avowed opponecnis of
India’s basic policies.”
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51. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address does
not take note of the fact that
Journals, supporting the basic
policies of the Government of
India, have been ordered to fur-
nish security deposits under the
Defence of India Rules, as for
example, Tripura Katha in Agar-
tala.’”

52. ‘““That at the end of the Moticn
the following be added, namely:~-

‘but regret that ihe Address
does not take due note of the re-
sumption of the underground nu-
clear test by the US.A. in disre-
gard of the appeal of the U.N.
General Assembly for a nuclear
test ban agreement.’”

54. “That at the end of the Motjon
the following be added, namely:—

‘but regret that the Address does
not warn the people of the coun-
try against pressures on India by
‘Western Powers over the question
of Kashmir."” ‘

56. ‘“That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not tell the people that in
order to build up defence and
strengthen the country, India, a
peace-loving nation, does not re-
quire any war-like propaganda or
war hysteria of any kind.'"

§7. “That at the end of the Motion
the following be added, namely:—

‘but regret that the use of such
expressions ag ‘war efforts’, ‘pre-
paring for a long war’ in official
utterances doeg not conform T
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India’s basic policy and only helps
her position misunderstood.’”

58. “That at the end of the Motiom
the following be added, namely:—

Address
country

‘but regret that the
does not caution the
against the legitimate sen-
timents of the people for stirong
national defence being exploited
by reactionary forces with ulterior
political designs,’”

60. “That at the end of the Motiun
the following be added, namely:—

‘but regret that no steps have
been taken to curb the control of
newspapers in the country by a
handful of big business houses and
monopolists.’ "

61. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
doeg not recognise the danger te
democracy arising out of the con-
trol of India’s newspapeits by a
handful of industrialists and niil-
lionaires.” ”

62. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Government
have not taken effective steps un-
der the Gold Control Oider to
compel the owners of gold Lars,
gold bullions ete. to declare such
non-ornament gold in thair posses-
sion.'"

63. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Government
did not take steps in time to pre-
pare an inventory of all gold depo-
sits in the security safes in the
banks, thereby helping the gold
there to disappear.’ "

84. ‘““That at the end of the Motion
the following be added, namely:—
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‘but regret that the Address does
not see the need for at least sus-
pension of all payment of privy
! purses to the wealthy former Prin-
ceg during the emergency. ”

65. “That at the end of the Motion
the following be added, namely:—

‘but regret that the address does'
not take serious note of the fact
that the big business families have
made insignificant contributions to
the National Defence Fund from
their personal funds, while trying
to pass off the contributions of the
companies under their control as
their own personal contribution.’”

66. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Government
are permitting the private sector
to enter certain fields of defence
industries. ' "

Sart B. K, GAIKWAD (Maharash-
¥ra): Madam, I move:

1 .
67. “That at the end of the Motion
the following be added, namely: —

‘but regret that in the Address
there is no mention of the pitiable
condition of the Scheduled Castes,
Scheduled Tribes, the Buddhists
and the weaker sections of the
mun 'l »”

68. “That at the end of the Motlon
the following be added, namely: —

‘but regret that in the Address
there is no mention of the help
given by Soviet Russia in econo-
mic and defence spheres and the
policy adopted by her which has
helped India much. * ”

69. *That at the end of the Motion
the following be added, namely: —
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‘but regret that there is mno
mention in the Address of the
serious negligence on the part of
the Government for not recruit-
ing to Teserved posts from the
duly qualified Scheduled Castes
and Scheduled Tribes candidates
particularly to the posts of Grade I
and II. ’ ”

70. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Union Gov-
ernment have failed to—

(a) solve the land problems;

(b) implement the land reforms
by fixing ceiling of Iland
holdings; and

(¢) distribute the cultivable
lands to the landless people
in the country.'”

71. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address has
failed to show the measures by
which the standard of living of
the common people is proposed to
be raised.'”

72. “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Address has
not taken any note of the large-
scale unemployment prevailing in
the country, particularly among
urban landless agricultural
labourers and has failed to sug-
gest a concrete and extensive pro-
gramme for the solution of these
burning problems’”

73. “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Address
does not mention about the
increase in retail prices of essen-
tial commodities which are going
up gradually! "
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Sert D. B. DESAI (Maharashtra):
Madam, I move:— \
74. “That at the end of the
Motion the following be added,

namely:—

‘but regret to note that there

¥ has been no mention of the

national resolve to recover the

territory occupied by the Chinese

by aggression and the steps to be

taken to implement the natfional
resolve. ”

. 75. “That at the
Motion the following be
aamely:—

end of the
added,

‘but regret to note that there has
been no mention of the deteriorat-
ing condition in agricultural pro-
duction and the steps to improve
the same.” T

76. “That at the end of the
Motion the following be added,
aamely:—

. ‘but regret to note that the

Address significantly does not
mention the programme of social
security  contemplated in the
Third Five Year Plan and creates
doubt in the minds of the weaker
gections of the community of
being neglected in the emer-
gency" »”

. BERT A, B. VAJPAYEE: Madam. 1
move: 1

77. “That at the end of the Motipn
the following be added, namely:—

. but regret that the Address
fails to reiterate the nations
firm resolve, as solemnly and un-
animously expressed by Parlia-
ment on November 14, 1962, to
drive out the aggressor from the
sacred soil of India, however
long and hard the struggle may

be.’ ”

78, “That at the end of the
Motion the following be added,
namely -

!
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‘but regret the omission in the
Address to indicate concrete plans
or measures to prosecute vigor-
ously the war for the Iliberation

of the Indian territory from Com-
munist China’s occupation and for
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the restoration of India’s terri-

torial integrity.”

79. “That at the end of the
Motion the following be added,
namely:—

%ut regret that in spite of the
continued occupation of India’s
territory by the Chinese Com-
munists and the need of emergent
action to combat it the undue
emphasis laid in the Address on
peaceful methods is calculated to
undermine the morale of the
people and rob the national crisis
of itg content of urgency, and the
Proclamation of Emergency is
being continued mainly to streng-
then the party in power.'”

80. “That at the end of the
Motion the following be added,
namely:—

‘but regret the failure of the
Government to step up efforts to
ensuré wholehearted and effective
flow of military aid from all
friendly countries.’”

(Amendment Nos, 77 to 80 also stgod
in the mame of Shri V. M. Chordia.)

Samr GANGA SHARAN SINHA
(Bihar): Madam, I move:

81. “That at the end of the

Motion the following be added,
namely:— | -

‘but regret that the Address

fails to reiterate the nation’s

solemn resolve, embodied in the
Resolution unanimously adopted
by Parliament on November 14,
1962, “o drive out the aggressor
from the sacred soil of India,
however long and hard the strug-
gle may be’, and further, to indi-
cate concrete measures for vigor-

oug prosecution of the war to
|
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[Shri Ganga Sharan Sinha.]
liberate Indian territory from
Communist China’'s occupation,
and for the restoration of our
territorial integrity.” "

82. “That at the end of the
Motion the following be added,
namely:—

‘but regret the failure to take
note of the anaemic stagnation
that has overtaken the national
economy, and to formulate effec-~
tive meagsures with a view to
gearing it up for the urgent
requirements of Defence and
Development.'”

83. “That at the end of the
Motion the following be added,
namely:—

‘but regret the failure to utilise
the state of emergency for the
maximum mobilisation of the
people’s energies as reflected in
the patriotic upsurge in the wake
of the massive invasion of our
country by Communist China.'”

(Amendment Nos. 81 to 83 also stood

in the names of Shri Rohit M. Dave,

Shri M. S. Gurupada Swamy, Shri

Mulka Govinda Reddy and Shri R. S.
Khandekar.)

Serr V. M. CHORDIA  (Madhya
Pradesh): Madam, I move:

86. “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Address
does not make a mention of the
tendency of  Government of
amending the Constitution accord-
ing to its convenience and acting
sometimes even against the ori-~
ginal spirit of the Constitution."®

87. “That at the end of the
Motion the following be added,
namely:—

‘but regret that while a feeling
hasg been expressed that ever
gince the Constitution of our

!

Republic, the Parliament has had
to face difficult problems and to
shoulder heavy responsibilities,
the Addresg does not make a men-
tion of many of the problems that
cropped up because of the mis
takes on the part of Government
and owing to the fact that they
had been living in the world ef
imagination.'”

88. “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Address
does not take note of the failures
and the wastage in various pre-
jec,ts.' ”

89. “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Addrese
does not take note of the deteri-
orating economic condition and
increasing indebtedness of the
farmers.'”

90. “That at the end of the
Motion the following be added,
namely:-——

‘but regret that the Address
does not suggest any measures to
remove unemployment which s
on the increase due to industria-
lisation among working classes,
such as oilmen, cobblers black-
smiths, potters, etc, who are
spread all over India'"

91. “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Address
does not take note of the unemp-
loyment among the goldsmiths by
the new gold policy and of the
problems arising therefrom.’*

92. “That at the end of the
Motion the following be qdded,
namely:—

‘but regret that the Address
does not take note of the acts of
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highhandedness, looting and
incursions etc. by the Pakistanis
in Indian territory.’”

93. “That at the end of the

Motion the following be added,
namely:—

‘but regret that there LJ no

mention in the Address of the

land and money that had to be
gacrificed ag a vresult of the
agreementis made with Pakistan.’"”

94, “That at the end of the

Motion the following be added,
namely:—
‘but regret that the Address

does not take note of the excesses
made and being made for making
collectiong for the National De-
fence Fund.’ ”

93. “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Address
does not take note of the fact that
the gold control rules have been
formulated in order to conceal the
failures of the administration in
various measures adopted by it
to check the gmuggling in gold,
resulting in country-wide loss of
confidence, disorder and unemp-
loyment among the goldsmiths'"

98. ‘“That at the end of the

Motion the following be added,
namely:—
‘but regret that the Address

does not make a mention of the
inequality created by Government
by arranging for giving one day
in a month for the Defence Labour
Bank by the people in the rural
areas and exempting the people
of urban areas therefrom.'”

97. “That at the end of the
Motion the following be added,
namely:—

but regret that there is no mem-
tion in the Address of the deteri-
oration in foreign trade, :l‘oreifn

[ 20 FEB. 1963 ]

President’s Address 284

exchange and the economic condi-
tion of the country.’”

98. “That at the end of the
Motion the following be gdded,
namely;—

‘but regret that the Address
does not suggest appropriate
action against those citizens wheo
have extra-territorial loyalties
while living in India.’”

99. “That at the end of the
Motion the following be added,
namely:—

‘but regret that there is no
mention in the Address of safe-
guarding the relics of Indian Art
scattered in the different parts of
the world.’”

100. “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Address
does not contain any indication
of a reconsideration of the deci-
sion to make English an assoclate
official language in view of the
pudblic opinion aroused against
that decision.’”

101. “That at the end of the
Motion the following be added,
namely:—

‘but regret that there is no
mention in the Address of the
defensive measures taken in view
of imminent threat to the borders
of Bhutan and Sikkim posed by
the concentration of Chiness
armies in Chumbi Valley.!”

102. “That at the end of the
Motion the following be added,
namely:—

‘but regret that there s no
mention in the Address of merg-
ing NEFA with Assam and of
making a change in the policy I
regard 4o NEFA'"
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103. “That at the end of the

Motion the following be added,
hamely'—
‘but regret that the Address

does not take into account the
danger posed to the economy of
the country as the targets of agri-
cultural production under the
Plan have not so far been achiev-
ed., ”

104, “That at the end of the
Motion the following be added,
namely:—

. ‘but regret that the Address

does not take note of the fact
- that the Tripartite Agreement has

not been observed in an appro-

priate manner by the proprietors
». and mill-owners.' ”

105. “That at the end of the

Motion the following be added,
namely:—
‘but regret that the Address

does not contain any direction in
regard to recovering Indian terri-
tory occupied by China and Pakis-
tan.’ »”

108, “That at the end of the
Motion the following be added,
namely:—

but regret that there iz no
mention in the Address of the fact
that our Army was unprepared in
NEFA'"”

107. “That at the end of the
Motion the following be added,
namely:—

‘but regret that there i3 no
mention in the Address of impart-
ing compulsory military training
to ablebodied persons and of
repealing the Arms Act’” -~

_
Swrt A. B. VAJPAYEE: Madam, I
move:

108. “That at the end of the
rMotion the following be added,
namely;—
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‘but regret that the declaratioa
regarding Jammu and@ XKashmir
being a part of India has nos
been reiterated in the Address nor
any light thrown therein on the
talks being held with Pakistan oa
the issue of Kashmir.'"”

109. “That at the end of the
Motion the following be added,
namely:—

‘but regret that there is ne
indication in the Address regard-
ing the merging of NEFA im
Assam and for bringing about
fundamental changes in the
administration there.””

110. “That at the end of the
Motion the following be added,
namely:—

‘but regret that no mention has
been made in the Address of the
measures to be adopted for end-
ing the crisis created by the ille-
gal entry of Pakistanis into Assam
on a large scale!”

111. “That at the end of the
Motion the following be added,
namely:—

‘but regret that the Address is
silent about the adoption of effec-
tive measures to check the distur-~
bances caused by hostiles in Naga-~
lan r . oA -

112, “That at the end of the
Motion the following be wadded,
namely:—

‘but regret that the Address
makes no mention of the widely
prevailing  public discontent
against the decision to make
English an associate official lan-
guage for an indefinite period
after 1965 *

113. “That at the end of the
Motion the following be added
namely:—

‘but regret that no assurance
hag been given for checking the
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rigse in the price of gold that has
come about as a result of the
gold policy of Government and
for speedily providing alternative
sources of livelihood to the gold-
smiths.””

114, “That at the end of the
Motion the following be added,

namely:—

‘but regret that the Addtess
makes no mention of increasing
the price of sugarcane and of
reducing the excise duty on sugar
to remove the difficulty which is
being faced by the sugar industry
as g result of the fall in the pro-
duction of sugarcane.”

115. “That at the end of the

Motion the following be added,
namely:—
‘but regret that no indication

has been given for the withdrawal
of the action taken against the
employees who took part in the
last general strike of the emp-
loyees of the Central Govern-
ment.’”

116. “That at the end of the
Motion the following be @added,
namely:—

‘but regret that no decision has
been taken to give representation
to all patriotic partieg in the
National Defence Council and the
Central Citizens’ Council.’”

117. “That at the end of the

Motion the following be wdded,
namely:—
‘but regret that the Address

makes no mention of the failure
of the administration to suppress
firmly the fifth column activi-
ties.’” . |
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Tue DEPUTY CHAIRMAN: Do you

move them or not? Later on you may
speak on your amendments.

Surr P. L, KUREEL URF TALIB:
Madam, I move:

¥

118. “That at the end of the
Motion the following be added,
namely:—

‘but regret that attention has
not been drawn in the Address
towards the need of a radical
change in the foreign and defence
policies of the Government of
India which are responsible for
the aggression committed by Com-
munist China.’”

120. “That at the end of the

Motion the following be added,
namely:—
‘but regret that Government,

have not been advised to follow
the nationally beneficial policy of
starting negotiations only after
driving out the Chinese beyond
the 15th August, 1947.”

121, “That at the end of the
Motion the following be added,
namely:—

‘but regret that the fact that
the Government of India commit-
ted a blunder in accepting the
Chinese suzerainty over Tibet,
has not been mentioned in the
Address.”

tI 1 Hindi transliteration.
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122. “That at the end of the

Motion the following be added,
namely:—
‘but regret that the Colombo

Proposals were accepted without

obtaining the approval of the
Parliament.’”

123. “That at the end of the
motion the following be added,

namely:—

‘but regret that attention has
not been drawn in the Address
towards the failure of Govern-
ment in all the fields of produc-
tion, viz. agriculture, industry and
arms.'”

124, “That at the end of the

Motion the following be added,
namely: —

‘but regret that no suggestion
has been made for taking effec-
tive steps towards securing socio-
economic equality for all the citi-
Zem.' ”

125. “That at the end of
Motion the following be
namely: —

the
added,

‘but regret the indifference of
the Government towards introduc-
ing the people’s language for the
establishment of democracy.'”

126. “That at the end of the
Motion the following be added,
namely: —

‘but regret that the attention
has not been drawn towards the
necessity of immediate formula-
tion of a scheme for settling the

homeless (nomadic) backward
classes.'”
127. “That at the end of the

Motion the following be added,
namely: —

Sut regret that attention
has not been drawn in the Add-
ress towards the non-essentiality
of the Defence of India Act in the
present hour of cease-fire.'”
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128. “That at the end of the

Motion the following be added,
namely:-.-

“but regret that attention has
not been drawn towards the fail-
ure of Government ip checking
the rising prices by |bringinhg
about an equitable balance in the

prices of vital agricultural and
industrial commodities.””
(Amendment Nos. 120 to 128 also
stood in the mame of Shri G.
Murahari)
129. “That at the end of the

Motion, the following be added,

namely:—

‘but regret that attention has
not been drawn in the Address
towards the failure of Govern-
ment’s policy in forming a truly
casteless national army during
this period of emergency.’”
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119. “That at the endg of the
Motio, the following be added,
namely: —

‘but regret that the Address has
not drawp attention towards the
need for a radical change in the
foreign and defence policies of
the Government of India and has
not condemned the efforts made
by the Government of India even
now for obtaining rMecognition for
Communist China in the UN.O."

130. “That at the end of the
Motion, the following be added,
namely: —

‘but regret that no emphasis
has been laid on the need for the
formulation of a truly dynamie
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and independent non-aligned
policy in place of the non-aligned
foreign policy of the Governmént
of India.’”
Sar1 DAHYABHAI V. PAT)TL:
Madam. I move:

137. “That at the end of the
Motion the following be added,
namely:—

‘but regret the failure of Gov-
ernment to replace their plan by
a Victory Plan, based upon—

(i) whatever national resources
can be mobilisegq through
only such taxation and pub-
lic loans as can be raised
without endangering the
national economy and en-
trenching too much upon

* the slender resources of
the masses of our country;

(ii) the whole-hearteq assist-
ance of all friendly and
democratic countries
through our firm alliance
with them in resisting and
containing Communist
Chinese expangionism;

(iii) the elimination of all waste-
fu] expenditure.’”

138. “That at the end of the
Motion the following be added,
namely: —

- ‘but regret the failure of the
Government to indicate any defi-

. nite steps to protect peasant pro-
prietorship to serve remunerative
level of agricultural prices and to
provide other incentives to agri-
cultural production’”

189. “That at the end of the
Motion the following be added,
namely:—

‘but regret the oppressive Gold
Control which offends the deepest
public sentiments and robs mil-
liong of highly skilled artisans of
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hood and undermines the rural
credit.’”
(Amendment Nos. 137 to 139 also.

stood in the names of Shri M.
Ruthnaswamy and Shri Lokanath
Misra).

The questiong were proposed.

Tre DEPUTY CHAIRMAN: Rest
of the amendments Nos. 140 to 143.
have already been covered.

The House stands adjourned till
2.30 p.M.
The House then adjourned
for lunch at twenty minutes.
past one of the clock,

The House reassembled after Junch:
at half-past two of the clock, TrE
DepuTY CHAIRMAN in the Chair.

Surr BHUPESH GUPTA: Madam
Deputy Chairman, by reading the
Address of the President I have the
feeling that the Address takes a very
complacent view of the country’s
politica] and economic situation be-
cause politically the forces of reaction
within the country have grown
stronger and the forces of democracy
and progress have suffereq certain
very serious blows. The forces of
right reaction are today organised not
merely in the parties of the Opposi-
tion but also within the Government
and in the State apparatus.

Ax Hon. MEMBER: Question,

Surr BHUPESH GUPTA: This is a
very dangerous development for the
country’s democracy ang its future. In
this period again, politically imperia~
list pressures have grown on the
country and the Government ang des-
pite the fact that basically our policy
of non-alignment stands ang stood the
test of time in the crisis, it cannot
however be said that we are exactly
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in the same position where we were
before September last year.

An. Hon. MEMBER: Thanks to the
Chinese aggression,

Surt  BHUPESH GUPTA: The
policy of non-alignment is under con-
stant pressure and in some ways
seems to have become a little vulner-
able also to suclt pressures. This is a
matter of concern for the whole coun-
try because we view this policy of
non-alignment not merely as a matter
of relations in world affairs but as a
shield for our independence, as a
source of the growth of our democra-
tic institutions and as a source of
growth of our independent economic
development, Indeedq without non-
alignment, we could not have made
whatever progress we have made and
it has been time and again experienc-
ed in the contemporary world that
whenever ap under-developeq country
breaks away from the moorings of
non-alignment what follows there 1s
blatant reaction. So we should not
think as if we can give up the policy
of non-alignment and place ourselves
in the arms of the West and at the
same time continue our independent
economic development and the pro-
gress of the country. This is just not
possible in the worlg today in the
context of an under-developed coun-
try like ours. - o

i

In this connection, I would like
also to say that it is possible that the
Chinese forces have gone back to the
pre-8th September line. In fact yes-
terday from the replies we gathered
that they have withdrawn to the posi-
tions prevailing or to the line prevail-
ing before 8th September. There it is
a question of m'litary withdrawals
but in the political life of the country,
internally it is not so easy for us
today to get back to the positions
that obtained before 8th September.
In other words, we cannot easily re-
capture the political situation within
the country that prevailed before
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September 1962. This will require
considerable efforts on the part of the
forces of democracy and progress in
meeting the challenges of the forces
of right reaction, both open and co-
vert attacks on their part, Therefore,
I think the Address should have paid
a little attention to it. I say this
because the greatest danger internal.
ly within the country today is consti-
tuted by the strengthening of the
forces of right react'on and this must
be understood before it is too 1late.
As I had said, let us not have the im-
pression that they are organised only
outside, It is possible to detect them
when the organiseq parties of right
reaction make speeches or their lea-
ders make speeches but it is difficuld
to detect the forces of right reaction
when they are surreptitiously fune-
tioning within the Cabinets, within
the Ministries, within the Police, with-
in the Government bureaucracy and
within other branches of the State
apparatus. They are not before the
public eye; but certainly anyone whe
has any political sense and foresight
should see that the danger grows
because these forces that are in key
positions in the administration are
getting emboldened and stronger.
What has come into existence over
the past three months is a kind of de
facto united front among all the forc-
es of right reaction within the Cong-
ress Party and outside the Congress
Party and that is a threat not only
in its actuality but even more so in
its potentiality because at any critical
moment these forces may overtake the
country and overturn our Constitution
and bring about a change-over of the
Government in the direction on which
they had been working. Therefore 1
say that it is a most dangerous deve-
lopment. I think to defend demo-
cracy and our Constitution today
would demand of us that all progres-
sive forces belonging to all parties
should join their hands together 'in
o~der to meet the challenge of the
frrees of right reaction and to resist
their pressures, to clean up thesge ele-
ments in the administration and thus
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defend the fundamentals of our Con-
stitution and democratic institutions.

It is not enough to acknowledge
that these forces have grown. What
is important in the context of today’s
political life is to develop a counter
striking power on the part of the
forces of progress and democracy so
that we can bring a complete defeat
and ultimate rout of the forces of
right reaction, As I have said, im-
perialist pressures too have grown
and imperialists are quite clearly
linked up with the forces of right
reaction, Is it not 5 fact that in the
beginning of November, before the
Parliament met, the ‘Washington Post’
wrote an editorial in which it said
that the first casualty in this was, as
they called it, “The India-China
border conflict”, must be Mr. Krishna
Menon and is it not a fact that within
a matter of days Mr, Krishna Mendn
had to resign? :

Let us not take it as so simple as
al] that. We know that behind this
resignation were working not only
good angd conscientious sentiments on
the part of the Prime Minister or the
Defence Minister but there were also
the forces of blatant right reaction
aided by imperialist powers in order
to bring about the downfall of our
Defence Minister, In the later
days (Interruptions.) You
may also have worked for it. (Inter-
Tuptions.) T

Axn., Hon. MEMBER: Force of
public opinion.

i

Sert BHUPESH GUPTA: In the
later days it was to be demonstrated
that the same forces which were
vociferous for the downfall of Mr,
Menon were working for the gownfall
of Pandit Jawaharlal Nehru and were
waiting to hear when he would go to

the Radio to announce his resigna-
tion . . ,
(Interruptions.)
T know I have hit hard. (Int'gmyg-

tions.) .

I
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SHrr C. D. PANDE (Uttar Pradesh):
You are the greatest danger to India.

Surt BHUPESH GUPTA: Do you
belong to the forces of reaction? I do
not know where Dr, Pande stands.
Sometimes I do not know where he
stands. I would like to be assured. 1
know, his agitation is understandable
because he may be waverng between
the forces of right reaction and the
loyalties which he openly proclaimas,
That is what I say. Didn't you hear
in those days when the country was
passing through a great crisis that
there was a demand for a war-t me
leadership? Were not such expres-
sions made publicly in the press and
from the platforms? Is it not a fact
that some people went to Patna to
consult somebody in order to find
out whether such a leadership could
be created to take the place that
Prime Minister Nehru occupies
today?

Ax Hon, MEMBER: No Congress-
man dig if.

Sgrr BHUPESH GUPTA: Madam
Deputy Chairman, the chief patroa
and champion of these rightists is the
Birla House and I clearly assert that
the Birlas are playing the same role
now ag the Thyssen and Krupps play-
ed during the twenties ang thirties
before Hitler came to power and
even after it.

Surr JOSEPH MATHEN (Kerala):
Who was responsible for the exit of
Mr. Namboodiripad?

Sart BHUPESH GUPTA: Let the
hon, Member stand up and say,
I

AN Hon. MEMBER: Right x:eacgiop
in the Communist Party?

Surr BHUPESH GUPTA: 1 know,
I know, The Congress Party should
take note of all these interruptors and
report each one of them to Prime
Minister Nehru, because he should
know. 1 say this, Madam Deputy
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Chairman, in al]l seriousnesg for the
matter has to be considered because
the sources must be found out. It is
really the millionaire press. At the
Press Institute Seminar the other day
the Prime Minister was speaking
about the millionaire press and then
you did not interrupt him when he
was speaking. When I speak, you
interrupt me ang utter these remarks.

Ser1 C. D. PANDE: Do you re-
present the Prime Minister’s Party
or anybody else?

Sam1 BHUPESH GUPTA: Madam
Deputy Chairman, it is a very interest-
ing gpectaclee When I defend the
Congress Party and their policies and
give some information about develop-
ments, Congressmen interrupt me.
(Interruptions.) I think I have found
out the reason.

Surt JOSEPH MATHEN: It was

your support that brought Mr. Krishna
Menon down.

Sert BHUPESH GUPTA: The hon.
Member, it is well known, represents
the right reaction in the Congress.
That is well known in the country.
Therefore, Madam Deputy Chairman,
I need not deal with that matter now.
We have now thig Vivian Bose Com-
mittee's Report and we have seen
how big business works in this coun-
try. Of these documents only 100
copies were published, no more. Now
more copies have come. We want the
Vivian Bose Enquiry Committee’s
Report on the Dalmia-Jain concerns to
be discussed not only for suggesting
measures against those companies and
those gentlemen but also for develop-
ing a policy and a line against the
monopolisty within the country, not-
sbly against the Birla concerns. Thesa
are revelations made here. These are
there before us and we should be fail-
ing in our public duty it we do not
sertously study the Report and reflect
over these matters concerning big
business in our country and formulate
policiey and action to deal with them.
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Madam Deputy Chairman, I cannot
but regret on this occasion that a
former General, namely Mr. Cariappa,
made provocative speeches and gave
incitement to violence and asked the
people to shoot the Communists, and
these speeches were reported in the
Birla press. Here in the very capital,
Delhi, he made such speeches. He had
the gumption and the temerity to get
up on a public platform and insulf
our Constitution, insult our democracy
and insult the genius of our people by
calling upon the audience to go and
shoot Communists. This is how the
Nazis and the Fascists and the Hitler-
ites had spoken. Madam Deputy
Chairman, I would like to know from
the Government what the conduct
rules are in such matters, whether a
General on pension, the retired Chief
of the Army Staff, can utilise his
position and advantage in this manner,
not only to speak against the declared
basic policy of the Government but to
make incitements to violence against
a political party in the country. It is
regrettable that some Congressmen,
forgetting their allegiance to their
party appeared on the same platform
with General Cariappa. That might
be suitable in Franco's Spain or in
gome South American country, but
certainly it is an anachronism in the
context of our political life.

Madam Deputy Chairman, our non-
alignment has become the main target.
Here 1 would ask why the Home
Minister did not arrest Mr, Cariappa
under the Defence of India Rules. I
would ask him why he did not put
him in prison because every utterance
he makes, every speech that he has
made in different parts of the coun-
try, wag a provocation against one
gection of the community, against &
political party. Itis alla repudiation
of the basic policy of the Government
and is contrary to united defence
efforts. Why this Zentleman g let
free, I would !Tke to know. Wag i
because he has become, like the Bri-
tish King, one who can do no wrong?
I should like to know. ‘That only
shows the approach of the Govert-
ment.
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Madam Deputy Chairman, in this
connection I should like to point out
that they have chosen non-alignment
as the main target of their attack.
That 1s quite understandable. Once
they can make a break through by
undermining the policy of non-align-
ment, the entire field will be open to
them in order to browbeat India into
capitulation and submission, That is
why these people cleverly have chosen
non-alignment as their target and the
tragedy of the situation is that the
defence requirements of the couniry
are sought to be exploited and utiliged
in order to hit the policy of non-
atignmnent and for wrecking the policy
that has brought honour and strength
to our country, without which we can-
not survive as an honourable and
decent nation. It should be understood
why they are attacking this policy.

Madam Deputy Chairman, in tL]is
connection, I would like to point out
here and draw your attention to what
has appeared in ‘The Indian Express’
of today. There is a report in that
issue. We met the Prime Minister
about the air umbrella and we under-
stood from him that there was no such
proposal and that the question of ac-
cepting it did not arise at all. But here
in this report it says that Mr. J. K.
Galbraith met the Secretary, Exterhal
Affairs Ministry and hold him that the
Government should make a public an-
nouncement that the American mis-
sions which have come to India have
come on the invitation of the Gov-
ernment of India. Mr. Galbraith should
have greater respect for the intelli-
gence of the people of India. We
know

Sarr A. K. SEN: Madam, Deputy
Chairman, let ug not bring in and in-
troduce into the discussion the acere-
dited representatives of friendly coun~
tries. We may criticise policies, but I
would appeal to the hon. Member not
to attack personally, representativeg of
friendly countries.

Surt BHUPESH GUPTA: It is not a
question of my attacking anyone. The
report is hero,
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SerI A, K. SEN: The hon Member
knows even better than I do that the
representatives of friendly countries
should not be brought into the dis-
cussion.

Tee DEPUTY CHAIRMAN: You
pasg on, Mr. Gupta.

Sur1 BHUPESH GUPTA: I fai] te
understand how . . .

Smrr A. K. SEN: I may point out
that he is discharging his functions as
the accredited representative of a
friendly country and his  conduct
should not be brought into question.

Surr BHUPESH GUPTA: I am not
discussing his conduct. I am discuss-
ing the conduct of the Government.

AN Hon, MEMBER: It should be
expunged.

Ture DEPUTY CHAIRMAN: You
have mentioned it Mr. Gupta, you pass
on to the next point.

SerRt A. K. SEN: Discussing the
conduct of the Government you cam
do your heart’s content.

Surt BHUPESH GUPTA. 1 canno
understand. I am not discussing any-
thing else. (Interruptions.) You are
all taking up my time. I can discuss
it also, if I like, but at the moment I
am not concerned with that. The
Government should tell us its position
clearly. It is said here in the report
in the paper:

‘“The American sources in New
Delhi were quoted as saying that
India requested Western air protec-
tion for her cities on November 19
at the height of the Chinese invasion,

“It was two weeks after the
cease-fire that India formally re-
quested the study of her air defence
needs with a view to possible inter-
vention by American and Common-
wealth interceptor gsquadrons %o
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defend the Indian cities in the event
of a fresh Chinese invasion.”

Pror. M, B. LAL (Uttar Pradesh):
It is obvious that no military delega-
tion cap come to India without the
permission and request of the Govern-
ment of India. I don’t understand
why the hon, Member should be talk-
ing about it now.

Surt BHUPESH GUPTA: 1 agree.
That ig why I am questioning the pro-
priety of the U.S.A. Ambassador going
and telling the Foreign Secretary to
make this announcement, that they had
come at the invitation of the Govern-
ment of India,

Sgmt C. D. PANDE: Because there
are mep like you who say that they
should not come,

Sart BHUPESH GUPTA: The point
that I wish to make in this connection
ig this, that it was not necessary for
him to go and tell them. If they had
come, surely they must have been
invited by the Government. What is
more important, however, is the fact
that the Prime Minister made the
gtatement that there was no proposal
to have an air umbrella or protection
or anything of the kind publicly but
the American papers are writing such
things in order to counter what the
Prime Minister himself has said and
make the open suggestion that the
Prime Minister was not telling the
“truth, I take it that the Prime Minis-
ter wag telling the truth but I would
like the record to be set straight in
this matter. T need not say much on
this but you see that when I raise this
point some people get very upset.

Madam, as far as the state of our
economy is concerned, the agricultural
front is not looking up at all. Food
production ig not going up and the
target of one hundred million tons in
the Third Five Year Plan is not going
%0 be attained. It is quite clear by
now and Government also admits it.
Ag far 59 the industries are concerned,
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in some sections improvements have
taken place but idle capacity is great
and no effort has been made to utilise
the idle capacity in our industry and
the engineering industry accounts for
35 per cent. of the idle capacity. Here
I find that the small scale industry
has been suffering as a result of cer-
tain policies of the Government and
you will be sorry to hear that during
the emergency the handloom industry
in Kerala, for example, is suffering
and is facing a gerious ecrisis. In Pun-
jab, the small traderg and business-
men have passed a resolution pointing
out their difficulties,

There is a lot of talk about defence
orientation but what does it mean?
Defence orientation does not mean
that we should give more concessions
in the matter of defence industries
and other industries to the organised
element in the private sector, namely,
the monopolists. Defence orientation
means that we should develop our
industrial base and at the same time
develop the public sector, defence
industry being exclusively in the pub-
lic sector. We should lay emphasis on
the machine-building industry and
certain other industries, e.g., 0il, power
transport and so on. This is very very
important for developing a  self-
reliant defence potential in the coun-
try. Unfortunately, we have not had
a clear picture of the orientation of
that kind which we need. We are not
thinking in terms of massive military
aid and making our country absolutely
dependent on the Western powers.
What we need, and here we agree with
the Prime Minister, is to build up our
defene industries in such a way that
our factories produce the weapons and
equipment that we require for our
defence and for protecting the integrity
of the country. Radical steps should
be taken to achieve this: but we are
sorry to hear that the Defence Ministry
now is making certain concessions to
the private sector, that is to say. thae
monopolisty in the defence fleld,
Orientation needs nationalisation of
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banks, mining, jute and so on &nd I
emphasise the need for nationalising
the banking industry because unless we
get hold of the banks we are not in
a position o control the economy in
the way we would like it to be con-
trolled apart from getting substantial
resources for our development and
defence purposes from these sources.
Full implementation of the vital pro-
jectg must be carried out instead of
being postponed or curtailed or other-
wise deferred. Therefore, as far as
mobilisation of resources are concern-
ed, they have done nothing to mobilise
the resources from the rich. W is very
wel] to write nice letters to the Nizam
of Hyderabad and then express your
indignation but what prevents this
Government which hag arrested 800
Communists to go and raid the palace
of the Nizam and unearth the gold
and seize it for national purposes if
the Nizam would not even show de-
eency to respond to the appeal of the
Government by giving some donation
which befits his position and wealth?
Nothing of that kind ig done. Well,
the former princes are completely
ignoring this. As you know, during
this period a sum of forty crores of
rupees has been raised for the Nation-
al Defence Fund namely from the
workers, peasants and the middle class
employees. At the same time, only
the other day it was revealed in the
U.P. Assembly that the Government
did not collect the tax arrears from
the factory owners in UP. which
come to about Rs, 53 crores. This is
how the poor classes, workers, pea-
sants and the toiling people are res-
ponding to the call of national
defence—see their patriotism—and this
is how the Nizam of Hyderabad is
behaving, the millionnaires.

Sprt T. S AVINASHILINGAM
CHETTIAR (Madras): May we know
from where he gets his figures?

Spr: BHUPESH GUPTA: This is
how the Nizam of Hyderabad behaves.
He belongs to big business,

Surmr T, S AVINASHILINGAM
CHETTIAR: The allegation that he
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has made that a sum of Rs, 53 crores
has not been collected from the fac-
tories—I would like to know the
authority on which he makes this
statement. It has nothing 1o do with
Hyderabad.
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Sur1 BHUPESH GUPTA: Perhaps,
when all these things happened, the
hon. Member was in Jakarta. Now,
this is happening,

Surt T. S, AVINASHILINGAM:
CHETTIAR:; Has he any authority for
the statement? Else, he should with-
draw that statement. He cannot make
a statement without producing the
authority for that.

Suri BHUPESH GUPTA: 1 will
ignore your interruptions for obvious
reasons. I'say that this is the position.
1f they have made any contributions,
it is plain that they have tried to pass
on the contribution of the companies
under their control as their personal
contribution. Sometimes even the
contribution of the workers hag been
sought to be passed off like that, In
this connection, I should like them to
use the emergency powers in order to
make them pay. As far as the Dalmia-
Jain companieg are concerned, Govern-
ment should seriously consider the
question of taking them over. We
shall make detailed suggestions when
we discuss thiz matter and I hope dis-
cussion wil]l take place on thig Report
but I think, after the Report of the
Vivian Bose Enquiry Commission, you
cannot leave the matter at that. You
must take action against those con-
cerns and elements which have per-
petrated this kind of fraud and indulg-
ed in various other malpractices at the
cost of the nation, the share-holderg
and the people at large. I need not
say much about this economy because
we will discuss that when we come
to the Budget.

As far as the Indo~-China border-
question is concerned, we have signifi-
ed our support to the Government
stand with regard to the Colombo Pro-
posals and the Government did a very
right thing in accepting the proposal
1 together with the clarifications. We
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cannot understand why the Peoples’
Republic of China and ity Govern-
ment should not have found its way
to accept in toto the Colombp pro-
posals because on that depends the
commencement of the negotiations and
the peaceful solution of the problem.
That is why we hope, and it is our
fervent desire, that the talks should
start. In that conmnection, naturally,
we look forward to the forces of
negotiation getting stronger every-
where in our country and gecondly we
would expect the Chinese Govern-
ment to reciprocate acceptance in
toto by the Government of India by
their own acceptance of the Colombo
proposals together with the clarifica-
tions. We hope that once negotiations
start sett’ement will be arrived at
speedily by both sides in accordance
with the Bandung spirit and, ag far as
we are concerned, naturally we should
stress, in accordance with the terri-
torial integrity and honour of our
country. Precious time should not be
lost over this matter and I think
delay in accepting the Colombo pro-
posals in toto on the part of China
encourages the forceg that are oppos-
ed to negotiations and the policy of
non-alignment in thig country. There-
fore, it serves no good cause. It would
‘be a good gesture if China returned
also the so-called Indian prisoners of
war to India without delay. I am
making this gsuggestion because
somebody has to speak on this
subject. There was no declared war
‘between the two countries and yet we
find many of our people who were
fighting at the front are now prisoners
of war in the hands of China and I
think it would be in accordance with
the Bandung spirit and would help to
develop a better atmosphere and in
the favourable direction if the
prisoners of war too, like the wounded
and sick who were made over to India,
were allowed to return to their own
country.

3 p.M.

Within the country, Madam Depuly
Chairman, we should not say or do
.anything which makes us look as it
we are warmongers. Therefore, we
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would not like such expressions as
‘war efforts’ or ‘long war’ to be used
at least. Defence preparations can go
on without taking recourse to such
expressions which do not befit a
peace-loving nation and certainly do
not conform to the sentiments expres-

sed in the President’s Address.
However, I was a little sorry when I
read in some newspaper that our
{riend, the Law Minister, said the

India-China border question was a
military question and there could be
only a military solution. I do not know
if the report is correct but he seems to
be too intelligent to have made such
an absurd observation,

Sarr A, K. SEN: 1t is very correct,
Madam, and I have no regret that I
made this statement.

Serr BHUPESH GUPTA: If he
thinks that a military solution is the
only solution of the India-China
border question, I would ask him to
consult his Prime Minister and seek
better advice in this matter. I do not
think that such things help very
much. Anyway, you see, he has been
immediately applauded by our esteem-
ed Ifriend, Mr. Vajpayee.

Now, Madam Deputy Chairman, inr
this connection, I would not like such
things. He said other thingg also,
Ladakh Chalo, Nefa Chalo, etc. when
he made his speech in Calcutta. I
can understand his eloquence having
got the better of him but this is not
the way a Cabinet Minister, if I may
say so, should speak. I say the Prime
Minister offers the modus vivendi for
every single Cabinet Minister on com-
plicated yet very important matters
like these and I do not see any reason
why even our esteemed friend, the
beloved Law Minister, should forsake
his Prime Minister for the sake of
getting some applause from an
audience which has to be worked up
sometimes.

Madam Deputy Chairman, in this
connection, I would like to mention
another matter. The United Nations
General Assembly hag made, at its
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17th session, an appeal for a test ban |
agreement go that there would be np
nuclear test in 1963 but unfortunately
the U.S. Government has decided tp
resume underground tests and that too
at a time when the 18-nation U.N.
Sub-Committee on dizarmament was
meeting in Geneva. That does not
help the situation at all. As far as
the Soviet Union is concerned, they
have expressed their desire and said
that they are prepared to sign an
agreement and if necessary they are
prepared to agree to two or three
inspections although national means of
inspection are adequate enough. The
problem of inspection, as you know,
was a complicated thing and the
Soviet Unjon seems to have made a
ccncession in order that a test ban
agreement could be arrived at.

As far as Cuba is concerned, Cuba
remains still threatened. Due to the
statesmanship of the Soviet Govern-
ment a nuclear catastrophe was
averted and Cuba’s independence too
was defended and the whole mankind
ascclaimed the stand taken Dby the
Soviet Prime Minister in this matter.
And we are—and I think our country
is also—fully with them in the stand
that has Been taken. But the danger
remains because the Americans
despite their assurances given on that
occasion are not easily going to live
up to them, S&o today vigilance is
called for and I think we should
express our sympathy with the Cuban
people in the defence of their inde-
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pendence. We are committed to it
and we should live up to it

As far as Iraq is concerned, we are 4
a little concerned about the manner in' i
which the cour d’etat has been
brought about and about the kind of
coup d’etat that has taken place there,

It seemg that all the progressive
forces, not merely the Communists
and o‘hers, are under attack there.

Murders are taking place on a
large gcale. In Iraq, thousands of
people have been killed and it seems

certain other agencies are behind the
coup d’etat Gnrvernment which has
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come Into existence and launched an
attack against the people of Iraq.

As far as the Kashmir issue is con-
cerned, all that I would like to say 1s
that the Government should take us
more into confidence in this matter
and the status of Jammu and Kashmir
as a part of the Indian Union, in
other words the fact that Kashmir is
a constituent State of the Indian
Union, is certainly not negotiable
either 1n these talks or in any oiter
talks. At the same time we are all
in favour of bilateral talks with
Pakistan which we have been support-
ing all along in order to settle our
outstanding problems with them.

Now, Madam Deputy Chairman,
coming to the question of emergency,

in October last when the Chiese
forces were advancing into the
country and constituting an act of

aggression—I say it was an act of
aggression; even now . . .

Ax, How. MEMBER: Very kiad of
you.

Surr BHUPESF GUPTA: ... Al-
though they hav. withdrawn the
aggression was thei».

Pror. M. B, LAL: Evepn in Ladakh?

Surt BHUPESH GUPTA: Whcrever
you say, I have said j;t. The Chinese
forces were in the Indian territory—
that is what T said—and a state of
emergency was declared under article
352 of the Constitution and we sup-

: ported, in the paramount interest of

the nation, the emergency powers
because they were necessary to ensure
military operations in the front and
supplies and other activities in the
rear. If you read the Defence of
India Rules you will find that most of
these provisions are needed really in
arder to facilitate military operations
and maintain supplies and  other
essential activities in the rear when a
war is on. The Fundamental Rights
were curbed under emergency and
we know that article 19 of the
Constitution was given up. We thought
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that the emergency powers should be l

provided in order to facilitale military
operations when they were on and
$0 build up defence efforts in the
sountry and for mobilising the
resources that are vitally needed for
the purpose. I do not say that nothing
fhas been done, They have teen used
for that purpose also but as far as
the resources are concerned, they
have come voluntarily from the
poorer sections of the people without
the use of the Defence of India Ruirs
or the emergency powers. And that
gees to the eternal credit of our
people, Most of the contributions for
the Defence Fund have come from the
poorer sections, Even tne Dels:
workers have contributed two
million rupees to the Defence Fund
but compared to it the contribulion
by the milliona'res in Delhi is negli-

gible. Then an industrial truce
resolution was passed at that time
but unilaterally the employers have
violated that truce resoluticn. They

have increased the workload 1nd thev
have carried out retrenchment, and

indulged in lay-off, intimidation and
victimisation of the workers. Under
the industrial truce resolution the

profits that accrue as g result of extra
efforts should go either to the defence
effort or to the welfare of the work-
ing people but it seems that the
employing classes have exprnpriated
whatever profits accrued as a result of
additional efforts by the workewvs.
The emergency powers have heen
used to make forcible collections {o
the National Defence Fund. Ia this
eonnection, Madam Deputy Chairman,
two articles have been written in the
Free Press Journal’ where it is said
that in Mysore all Government em-~
ployees drawing more than R3. 300 a
month have been asked to make a
eompulsory contribution of one
month’s salary and those earning less
half a month’s salary. I wowid like
40 know how many people whose
assessed income is over Rs. 50,000/- a
year have been asked to make a com-
pulsory contribution of one year's
fncome or at least six month’s income,
There is no such thing. So 7 thirk
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the Mysore employees right'y com-
plained to the Government. As ifar as
Kerala is concerned, this is what is
written in the ‘Free Press Journal”:

“On the contrary, the Government
has given an impression of being
arbitrary and high-handed in its
approach especially to the collection
of funds . All school-going
kids were asked to give one rupee
per hea®¥ and all college students
five rupees each. Those who default-
ed were threatened with expulsion.”

This is what is written there.

Suri JOSEPH MATHEN: There i3
ne compulsion in Kerala as far ag
contribution to the National Defence
Fund is concerned.

Surt BHUPESH GUPTA: You go
and ask the Kerala Chief Minister. It
is written further here:

“The entire defence effort in
Kerala has suffered on account of
the inability of the Chief Minister
or any other member of the Cabinet
to provide inspiration and leader-
ship.” .

Kindly convey this message to your
Chief Minister in Kerala. This is the
positi-n, Madam Deputy Chairman.
Therefore, I say that these powers
have not been properly used. Indeed
these powers have been used to attack
the Communist Party on a large scale

and cripple its activities and break
up the party wholesale in certain
places.

The worst example is the use of the
power, when you come to the use of
these powers under the Defence of
India Rules, against the Communist
Party, the trade unionists and other
elements,

Surr LOKANATH MISRA (Orissa):
They deserve much more.

Tae DEPUTY CHAIRMAN: Please
do not interrupt him
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Surt BHUPESH GUPTA: The stand
of our Party is well known and I do
n t know—I repeat it here— of any
Communist who is opposed to the
defence efforts or to the strengthening
of the defence of the countty. I
repeat here that I do not know of any
Communist in the entire Communist
Party of India who is opposed to the
defence of the country, Yet 800 Conl~
munists, including 50 members pf the
National Council, 10 Membegs of
Parliament and about 40 Members of
the State Legislatures, have been
arrested and detaiped without trisl,
apart from many others who have
been arrested under the other provi-
sions of the Defence of India Rﬁﬂes-

Surt JOSEPH MATHEN: Are there

no pro-Chinese elements in( the
Communist Party?
(Interruptions)

Tue DEPUTY CHAIRMAN: One at
a time. Please do not interrupt.

Surr A, K. SEN: The hon. Member
has been too long away from 'West
Bengal.

SErt BHUPESH GUPTA: 1 think
Mr. Asoke Sen will make an intetrup-

don of this kind after this speech
there in Calcutta. Now, Madam
Deputy Chairman, I would like to

mvite your attention to one litile
thing. In this connection let us reecall
what the British did in the last War.
The Congress Party was opposed to
the war effort and they made no bones
about it. Millions of people supparted
the Congress at that time, The nation
was against the British. |

Ssmi FARIDUL HAQ ANSARI
(Uttar Pradesh): Except the Com~
munists.

Smrr BHUPESH GUPTA: In the

present emergency no narty in this
esountry is opposed to the defence
effort. The entire nation is behind the
Government for the defence of the
ferritorial integrity of the countsy.
And now what do you see? Contrast it
with what happened then and wbat
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happens now. I have got it from the
Government Reports. I find that in the
undivided India there were only 7,574
persons in detention without trial on
the 1st January, 1945 whe.. the War
was still on. This number included
not only politicals but non-politicals
also, foreigners like the Itaiians,
Japanese and Germans. Therefore,
the number of political prisoners or
detenus at that time musi. nave been
much less than this figure. This figure
of 7,574 persong included non-polit.cal
elements and foreigners. I cannot get
their exact total number, but a large
number was there. If you leave out
East Bengal, West Punjab, the North
West Frontier and Sind which are now
in Pakistan—from where at that time
a large number of these polilical
detenus came—the number of detenus
in what now forms part of the
Indian Union would be still less.
That is what I say. Compare this
with what the Government of India is
doing here. Now, despite the Zfact
that the Communist Party is in support
of the defence effort, that no party is
opposed to such effort, they have put
in 900 people in detention without trial,
That does not make good for your
democracy. That is all I can say. You
read the newspapers, Do you see in the
country that there is any Communist
opposition to the defence efforts? No.
Everybody is supporting the defence
effort in the country. Newspapers
would not give the impression as if the
Government is meeting with any
obstruction anywhere in regard to the
defence effort from any part of the
country. Therefore, the entire thing
should be . . .

Surt LOKANATH MISRA: Your
work is always underground.

Surr BHUPESH GUPTA: Orissa you
know very well. Therefore, the entire
thing should be viewed from the politi-
cal angle and I think it is no use
trying to say that you are reviewing
the cases, We want a political decision
by the Government of India today hera
and now more especially in changed
conditions and situation so that all
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the political detenus who have been
arrested are released immediately. I do
not like to say much in this connec-
tion. But yesterday I received a letter
from Tripura saying that Rs. 3,000
has bezn demanded as deposit from
the “Tripurar Katha”, which is a
weekly journal of the Communist
Party, although there is nothing in
that journal which can be construed
as prejudicial to the defence efforf.
On the contrary many write-ups have
appeared supporting the defence effort.
Why is this deposit demanded from
it? It is just because the “Tripurar
Katha” published a letter to the edi-
tor from apn individual for which the
editors are not responsible. And that
letter criticised the speech made by
the President of the Tripura Congress
Committee on the 28th December. In
that speech the President said:

“All tribal people in Tripura are
‘dalals’ of communists,; We shall
arrest and imprison the children of
the tribal villagers. The rest shall
be beaten with shoes.”

This is what he said. Somebody re-
ported this in the journal by way of
a letter to the editor. For that the
“Tripurar Katha” has been asked to
furnish g deposit of Rs. 3,000. Yes-
terday in this very House Prime Min-
ister Nehru castigated the “Ananda
Bazar Patrika”. He said that it con-
tained something very objectionable
and highly improper and indecent
things. And we know that the
“Ananda Bazar Patrika” wrote
against Prime Minister Nehru and
Acharya Vinoba Bhave and insulted
Shrimati Bandaranaike and made all
kinds of allegations,

(Interruptions.)
Pror. M. B. LAL:

protest against Acharya
Bhave?

Are we not to
Vinoha

Sar1 BHUPESH GUPTA: Acharya
Vinoba Bhave should not be attacked
in a scurrilous manner. The Prime
Minister himself said it and he has
taken up the matter with the Govern-
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ment of West Bengal. What action
has been taken against the “Ananda
Bazar Patrika”? How much deposit
have you asked from the *“Ananda
Bazar Patrika”? Why is there delay
in taking such action? It is because
the “Ananda Bazar Patrika” is in
league with the West Bengal State
Government, patronises some of the
Ministers. That is why this interven-
tion by the Prime Minister at the last
Session of Parliament. Nothing has
been done against that paper, but our
weekly paper in full support of the
policies of non-alignment and of
defence efforts has been asked to pro-
duce in cash Rs. 3,000 Here the
“Ananda Bazar Patrika” has enjoyed
the advantage of Rs. 25 lakhs of yet
unrepaid loan from the LIC. This alse
I would like to tell you that a sum
of Rs. 25 lakhs loan is there outstand-
ing. They are not recovering it aud
moneys are allowed to be sent by the
proprietor of the “Ananda Bazar
Patrika” to their London Office. Lasat
year the proprietor, Mr. Asok Sarkar,
visited London. It is said that he
spent £8000 out of the moneys there.
We would like to know it. This is
‘how you treat that paper which ac-
cording to the Prime Minister is in-
dulging in this kind of writing. This
is how you treat another journal
which supports the basic policies of
the Government and which cannot be
said to 'have written anything pre-
judicial to the defence eifort by ask-
ing it to furnish a security of
Rs. 3,000 simply because it published
a letter regarding ti$ Tripura State
Congress President.

Madam Deputy Chairman, here
again Mr. Nambiar has written to me
a letter from the Salem Central Jail
on 3rd January. He is a Member of
the other House. He is the chief whip
of our Party, He writes:

“I have received letters from my
relations that in my Railway Uniom
the workers and the Union are
doing their utmost to collect De-
fence Fund and so far they have
collected several lakhs. It is a big
success. Though our arrest did not
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affect the tempo, the feeling for my
release is equally there. In gencral,
the response of the workmen is very
good in so far as the defence efforts
are concerned. Newspapers alsO
have given out much news about
the good response.”

Here is what a detenu in the hands
of the Government, a political captive
in the hands of the Government, the
whip of the main Opposition in Lok
Babha, now in detention in the Salem
Central Jail, writes to me. That is
how they are treating him.

Surt ARJUN ARORA: Has this
letter come through proper channel?

Surt BHUPESH GUPTA: Yes
through proper channel, Here the
original letter is with me and cer-

tified by the Superintendent of the Jail.
I you have any doubt you can come
and read it. I say these arrests are
on a vindictive plane. They have taken
the emergency as a godsend in order
to attack the Communist Party, es-
pecially where it is strong and also in
other places where it is not so strong.
In Kerala they have arrested our com-
rades. Everybody knows what is
happening in Kerala, despite the very
categorical stand of the Kerala State
Council and so on. I do submit that
it is a matter of shame and dishonour
to our country, it is an insult to our
Constitution, it is a defiance of the
spirit and letter of our Constitution,
that the emergency powers should
have been so flagrantly and violently
used against the Communist Party, the
major Opposition party in the country,
trade union and other democratic
organisations in order to crush and
suppress them in certain places and
cripple their activities in other places,
whereas the field is left open for the
right reactionary forces including the
former Chief of the Army Staff, Gen.
Cariappa, to go on with their provo-
cations against certain parties, to
repudiate and denounce the accepted
policies of the Government, good poli-
cies of the Government. This i3 what
is happening in our public life. I
would beg of the Congressmen, I
would beg of the followers of
the ruling party, because in this
matter thevy owe a special res-
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ponsibility, to consider the whols
matter not through their intelligence
branch or police department but to
view the whole matter from the angle
of statesmanship, political wisdom,
far-sightedness and all the rest of it,
and they will understand that all they
should do now is to release imme-
diately all the detenus who are in
detention, to stop the use of the emer-
gency powers against the Communist
Party and other democratic forces,
trade unions, Kisan Sabha and so on.
For strengthening national defence you ’
do not need emergency powers. Also
we know that England, France and
Italy, even countries of the NATO
Alliance, are building up in many
places their defence potential without
‘having a state of emergency either in
England or in France or in Italy. Is it
not right that when we are today
building up our defence potential,
which is the common cause of the
entire people, of all the parties, we
do so democratically, in a democratic
atmosphere, without launching an
attack on the fundamental rights
and liberties of the people? It is most
unfortunate that the national calamity
should have been exploited in this
foul manner by the powers that he
against a political party, the Commu-
nist Party, the organised trade union
movement, the Kisan Sabha, and so
on and so forth. I would ask the hon.
Members to reconsider the matter and
see reason in this matter and find a
way to advising our Government that
such things should not be done.

Madam, I do not wish to say very
much. I regret very much that these
things have escaped the attention of
the President in whose name the
emergency was proclaimed. I hope the
President will reflect over this matter,
because the President is the head of
the State. If things go wrong in ouf
public life, we turn to the Govern-
ment, turn to the President, turn to
all men of goodwill and democrats, 1
appeal to them in all humility so that
we retrace our steps and place our
country on the right footing, in the
right direction, so that we can pro-
gress and prosper.

Thank von . 1 ¥
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gATX T97 ¥V F7 @@ 97T &I
T g | T9ET qET g7 38 § fF @w
¥ gUA Jewar w1 A.fqa womg
g A3 78 F33 3T 8T i 8T g1
{&F sq qeoqa &1 467 & s1r 97y
et S R¥ AT =N &) wrfaa
F A THATT §H TET ST E&1 1 AT
YieT) W legearH A
&% qifafesa afeqi #1¢ wf fagm)
&7 g Afq & g wais @ & A%
gl { 99 1 Fa A 5 7.0 & o
g4 T 9FAA FT OFwA {war
fwmT M a1gT & T ¥ oY wEw W

fra sy € s gAr A A fa et gm @
@ fEa & 1 g3 @8 2w 3

737) | Alac & o agT & A, faza
T wRfTET A, 97 9T gk AW w1
FEFT G AR F A IS &1 AO1G
g @ Aifd # g F1 § 9 g
fal v TE S T 1 W@ F)
¥¥ FUT IAGT FI7q § 3T At
& AT T @ 5w stog wdf A
%9 WIAT TGA TASA qX LW &I
q31 ) qZ & AwA 77 977 foear &y
ag TF A" §T %39 I\2TAT I |
# 38 937 F) AT § wezafy a1 7
ST17 /% T AT w3 g v foesia
%9 d%z F 9T graw M GT ¥ v
far o< faad #voor N argtd Wt
&1 gaxdl ¥ 9fag @ mT )
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Syl wEear, 9\ F |
HTHAY FT ST FAT 97 TH a7
aga d £ 3 e gt o A
GHERY § T 9&F FTIOT U8 a1 fF
TEFY EATY Tg qeed AT &g TEY
9 HWR FOA FaA FHIAY qT qR
gATR < ga faan fs foad g ooy
ffq * F1aw 7 W@ w5 | fF=g A
ST FAT JTFAT & G CTHAET
g9 wAT qeey g #1 w3 FArT ¥
T TG T A AW N R % e )
FAIR W q ATHAN av (FET AT 99
TTHAV § STAAT AT &1 7% & | {1
F1 gAq a7 fear 9aq a5 § g 4g
fam | AT e o wRaaTwAl ¥ 799
gL g 39 T I, fAeg 7R
EFT WA T F gIg AIAT E
GiTHT WET F7 WR S T ST
93T | O AR g, A AR AHA, 97
oI A & g § W7 F 9 1 39
gamfa wereT, fFy 9mT § Jand
Ty o HI T AT AT AT g
arg §Y g 3 g F1aw o FEeg A
[ F gH G @ & 5 Fad =1 8 98
TS WX QRT3 ATAT &, AT ¥ FoA
3, 7= W AT a+lt g7 qev & wor
A & & A I gan fad o e 27 a1
& T aF Fa gu G g6 @ o
TR EH B 91T a9 & o6l 7 97 57 a1
¥ qg ar q w9 QFT AEW @y
€1 g aag AT a9 § ¥ 97 0F &5
& =4t § Ay fawr g A7 37 Amy
g 497 g @I 4 f5 wmw gwR A
WA FUT w9 fewrg & F AT oor
& Y & @Y WA &Y OF G a5 A w7
9 qeAIg FUT T ¥ UF AT U
T & S F9 ardT WA ¥ = &7 faur
9T ) &6 ¥ gH wggw grr § fr oww
3T OF Y7 F FT Y ary A 3,
WIS ggq=T @ w91 ¥ w9 v 34"
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Iraamfa wEEaT, 9 X a8 gwar
il frar ? gu gar Sl Y 9k
QY & A7 4} IqT ? AT 9 FA1 HA
o T § W ¥ OFC Ngar d ?
TS 3FT T FAX ;i At ! gt
gR fadr wiersw wAr Aq@iEd @
wI # qy @ AwEdr g gE
TR F1 wfaes & (a7 &7 §
e T Far wnfgd #itE Fawr arse
ofaar & faxr & arawe & 73 afew
9gd X A 919 G 399 4 gHAT
femr & forad @ g @ daR @
qMgd 1 ag "AT g & fay &m,
¥ garR fax ok ofam & 92 e
Tt & [ A W A gfe & el
qg @au 41 &Y A § faa¥ o gd
AT T AT T | W A5 9 o
S w0 & Y IEHT AT a8 ] fE
gl g9 3Y YT ag 98 T FAAT |
T FAH QU THAT F ATT ZqAT AT
&1 at =i g IR Y ALY T aAT

SuaWTafa wEIEar, g ATl &
T @R FT HA qTAT STAEA T FH
adl @3 @FF | T wAT gH AGF
AIFIAL T 7 T& o, fafaedr #1
TEFTIL qATT AT q9 Feo8
Wk g ag gnfrerr g F g
9 9gq AwE AT g, THIT A
qfes STTEATA AT HIT WA F7 )
& & Frow A fggem wr oa@w
qifafera aifear 395 @ty § TR &
ST & fr gar I ST Sar g9y oFar
W g A 9g AR e &y A
® FAMC G 1 WA gAIR QW H
THAT § g TATF F THIA F 1 GGAT
e AITATE {1 1 B oF a S A N
a1 qA faEm g s fam aer A gm
oq G § ag AT gH AN TG gT A
ST

JUAATT WEIEAT, T FEA WY TH

i Y & f wor EE WA g
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AT AN oA &y (el vy § Y A8
F IR A F 7 o) a1 § I T -
ar T, 4 g fAe oF agT st
ara & 5= za¥ fag & g 9@
T A g | gfrar ag J@wl
maeE & % § fF AT S g §
g 9T & |

ITAATIT WRIRAl, I3 UF g T
a1 & i fargeara i miweam™ & arg
FTHIT B FHEq & dau & 90 g3F
T [E G OME g FTI A
T THEAT § TG 5 AT TAA V5T 3y
s g d8 @, fee W o anfe
TR T § g7 IT Y Taig F W §
T TEHA G FT FrE 72T & v Ay
gar & g w3 o W fem gAY
qiFET & A9 99 ¥ TG FAY
ITET WX qUIH dFE T (AT FIAT
rgr FHifs wfae gw M0 TSR A
& o g wrow § 99 @w WA

grATafa W, frg 33 aut
YoM T R [/ I @I QR
& oY fr oz 97 Ty a1 3 ) fadowe
AT F @A gEIR §ET HeF g7 M Q@
&1 =T gv q ag WY wae e B
EAT AT & Ao {4 fary A9 g
famey ¥ IAT T AT FIA
S | AT FATFA F qIAAT AT GATA
T oF wEw WA B wifd @3l g A g
FAR MEARAF qAFT A FEAT ]
fad =9 g9 @ g9 F A OF
LRI & 1T G @ Ww E | AT gH
gferm &1 AUEAET A OF A5 [T

w® e

T NG WEiEaT, AT HTRAT
F g9z ¥ & AT g WA A7E § !
o F ATIT AT AR @A T g
greq Afd & 93 | gAR g Faf [
R a@ s g far g fo feft

320
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[sfracft drar g3

FETE WA F qraqa W AT W A
aifas fegfs o2 w18 a7 9gr
Tg T uF wey are g wE e gwrd
EFR F @A 7 fam 3E &
WIRAYW FIH I5.4T | A Afgarat #1
AT ug FRI QAN 5 afger
F fot Gyers febe Ber ® Tu T YT
fear | g 3% faT oF @ # am
g | uigarAt &y g fawg g f5 oY
W Fr qfeat gag qgdt & I ToIy
A W FGF qIr G9IIT AAT 99
w3t | iy Ffeat gar ggrm 7 frarr
¥ 9 ghaar & = ¥ o7 g AT W@
HTGT T FHT T AT AT FL | FH
#T & AlgArat T 79 ST § W &
T § fF " g e §yasT gyan
T W ¥

Iyaaiafa wEEAT, FAT WTHAT
F FAG § ATATTT FAHGT GT A FAFT
g9 937 § | AfAwT F, vagdd ¥ whis
A T G fout faad I
F7 fgearza weg § faarsr o | T 9
avat & ag fog Avar & fF gwer 3
TR 9T ST @1 ] A 3T FT AT g
M WAT Fqr Tegafq A A )

T AHIEL, FAE! TEAT
St ¥ T wrw ==t A fawy aw oy §
T OIRET & GFT § gATS 9T
HT 1 T AT o 77 2 AT L W @R
Wt T AT Ay T ST AT §
34w § f99 3 7 fgear forar
JAET YT #fT FFT FT AT T3 ST F7
A1 § yopEe #4 § fgiT 59 o w7
aRfaT W ISAT |

Sraamafd wgEET, 7= ¥ & 7
WRAT ATedT § 5 R 49 faowm g
% g1 g g JAT2 WAT SR 1w
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e Fi o= AEF A A WEW@ &
Ig 98 fewrq § svaey Twdl & AT
»ifas ATl §, 39§ FUIC FAT E AR
I9% faq FT@I¥ g § ) gk ]
F1 Aifa g & mf Fr @ g g
¥ F AT AT T gH S JAR
FEI & 1 gEfaw AO ARt B § F
AT A H7 G &, 97 g4 9 I B
Far< #TAT T A1 75 @t g7 AR
Fa #X, WO AfR F AT A
X FfFT g 3T dge FCT &, T
geaT a3 & )

owa #, # o8 Fg 5 37 w1 <@
FT JuTq F5 vl q% Ieqqr @ AfFT
TV qUT g9 ST g T F#7 AW
W AT & a® Tumw gfRd” &
qifafeaw Efafaet ¥ &7 s fAwfor
X Tt wfagar & 97 guEr & fug
g9 faar qWT IR )

DAHYABHAI V. PATEL:
Madam Deputy Chairman, we  are
grateful to the President for the
Address that he gave us, the inspiring
message that he gave us. The con-
cluding sentences, and  particularly
the Sanskrit quotation that he men-
tioned at the end of his Address, are
still ringing in my ears. I, however
felt that the Address, being a pre-
pared speech, was something different
from what normally he says in an
extempore speech. On the 23rd of
December the President visited Bar-
doli and his memorable words on
that occasion are worth repeating:

SHRI

“Indian reverses in NEFA should
be regarded as a matter of sorrow,
shame and humiliation. We have
to retrieve our lost prestige. India’s
freedom, security and honour are
the things which are endangered
today The qualities of courage,
discipline and organised determina-
tion for which Sardar Vallabhbhai
Patel stood are required of the
nation now to overcome the shame.”
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I will not read out further. 1 would
like to know whethler the Govern-
ment is working on these lines. I am
afraid I have doubts, Parliament
took a firm resolve on the 14th of
November to vacate the Chinese
aggression. Since then a lot has hap-
pened. An emergency was declared.
Is the emergency visible today? 1If
we are going to vacate the aggression,
we shall require the means, Either
we build them ourselves or we pro-
cure them from friends. But just
words of assurance are not going to
carry us anywhere. In the Presi-
lent’'s Address, there is a review of
the state of economy of the country.
It reveals the determination of the
Government to go ahead with the
Third Five Year Plan with such
modifications as may be necessitated
by the new circumstances, the indus-
trial pattern would be reoriented to
give priority to defence needs. This
is only as it should be, for a strong
industrial and agricultural base is an
essential prerequisite to national
defence. The question is  whether
this is being done. For instance,
transport, power, coal mining and
engineering are such vital defence
needs that there is hardly anything
to cut down or redirect to defence
production. Again, a comfortable
food position is a ‘must’ to ward off
inflation and kecp the economy on
an even keel, The need for increas-
ing the output of export commadities,
such as tea and jute, is vitally neces-
sary to earn the much needed foreign
exchange. It is therefore clear that
it India’s economic progress is to be
maintained to support the state of
military preparedness, essential pro-
jects in the Third Plan should be
implemented, if anything, with greater
vigour, ‘

As regards agriculture, the Presi-
denf’s Address says:

“Agriculture, which is the most
important sector of our economy,
has undergone material develop-
ments and agricultural production
has increased considerably * * *
Intensive agricultural programmes

\
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have led to increases in per acre,
yields of rice, wheat and barley.”

But this does not reveal the correct
picture of the agricultural situation.
No doubt agricultural production ad-
vanced over the period between 1949-
50 and 1960-61 at the rate of 3'8 per
cent, per annum, the annual rate of
increase in productivity being 1'5 per
cent, and that of area 2'08 per cent.
There was, however, no overall ad-
vance in agricultural production in
the first year of the Third Plan, and
in the second year also, on present
recknoning, the progress may be
quite modest. Hence, it i3 evident
that the rate of progress is very slow,
and in order to achieve a 6 per cent.
per annum increase is in agricultural
production, as envisaged in the
Third Five Year Plan, an all-out
effort is necessary. Apart from this,
there is yet another consideration for
stepping up agricultural production,
and that of course is a political one.
By fostering agricultural develop-
ment through democratic means, des-
pite the new burdens placed on our
economy by the Chinese invasion,
India has to show to the newly in-
dependent nations of Asian and Afri-
can continents that our ways of eco-
nomic development »ve in no way less
effective than, if not superior to, the
Communist instruments of develop-
ment through regimentation and dic-
tatorship,

Fluctuations in agricultural output
are no doubt to a great extent due
to the vagaries of monsoons, but
there have also been a number of
other causes which could have been
avoided. The policies and proposals
of the Central and State Governments
regarding ceiling on land, food pro-
curement and distribution, and co-
operative cultivation have contribu-
ted not a little to aggravate the
situation by introducing factors of
uncertainly and insecurity all round.
The slow progress in the establish-
ment of fertilizer plants and restrie-
ted imports following foreign  ex-
change shortage have resulted in
shortage of fertilizers.  Production
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[Shr1 Dahyabhai V. Patel.]}
suffered setbacks 1n  respect
number of major agricultural pro-
ducts, both food and cash crops.
Sugarcane output has decreased from
104 million tons in the sugar season
ending June 1961 to 97 million tons
during the season ending June 1962.

of a

Foodgrains output has like-
wise decreased from 806 mul-
lion tons 1n the crop year endng

June 1962 Among cash crops, raw
cotton output declined from 54 mil-
Tion bales 1n 1961 to 45 million bales
in 1962 Among those crops in the
case of which production has shown

marked increase 1s jute Is it not
necessary, In view of the current
national emergency, to examine

afresh Governmental policies so that
the tempo of progress of the exicting
programmes and schemes 1s accelera-
ted as also supplemented so as 1o
achieve a rap'd rate of increase in
agricultural production?

As regardg industry, the President’s
Address indicates that the upward
trend 1n industrial production has
continued But here aga'n the rate
of improvement is moderately higher
than in the preceding year. Indus-
trial production is estimated to have
increased by about 9 per cent Dur-
ing 1962 as against 61 per cent 1In
1961 Generally speaking, the rate of
jncrease in the last decade has been
stagnant at about 9 per cent per
annum. The rate of growth could
have been much higher but for cer-
tain obstacles, such as want of raw
materials, spare parts and compo-
nents, coal, power and transport and
the like. In fact there is a large
element of under-utilisation of capa-
city in many industries In the engi-
neering industry, for instance, it 1s
as much as 50 per cent In other
industries it ranges from 25 per cent
to 70 per cent Besides, the dilatorv
Governmental procedures have also
been responsible for impeding the
rate of growth. There is a virtual
ban on plans of expansion and deve-
lopment of ndustry. This jis clearly
evident from the announcement thnt
applications for licence for over 210
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industries will not any longer be
entertained

Even at this eritical juncture Gov-
ernment policies seem to be hampe-
red by old 1deology and fail to meet
spredily and effectively the exigen-
cies of the situation. There does not
seem to be any measurable heighte-
ned activity in the pubhc sector en-
te~pri eg etther, Is there any doubt
that the benefits of planning and con-
certed efforts of people and Govern-
ment accruins over the years will
siiffer g great setbak unless imme-
diate corrective measures are taken?
It 1s imperative that expansion on
every front should be initiated forth-
with Otherwise, as defence expendi-
ture mounts, as 1t should, the nation
will be faced with a dual problem.
Indeed the danger is that there may
nnt be enough defence equipment to
match the enlarged needs of our
armed forces; neither will there be
adequate consumer goods, resulting
in excessive pressure on demand and
higher prices 1In this context there
is need for revision of Governmental
policre~, beginning with gearing of the
administration to a sense of urgency
over the present economic situation.

I shall now refer to the general eco-
nom'e indications during 1962 Na-
t'onal income recorded 2:2 per cent.
growth during 1961-62 over the pre-
vious vear, when 1t increased from
Ps 12690 crores to Rs 12-970 crores.
The Third Plan envisages an overall
growth of 30 per cent or 6 per cent.
per annum over the five years No
e timate are available for the current
vear 1962-63 However, considering
th~ general setbacks suffered in wvital
sectors like agriculture and industry,
the rate of expansion in the Gross
National Product 1s likely to record
the 6 per cent increase envisaged
under the Plan,

The general index of industrial pro-
dnetion increased by approximately
6'5 per cent in 1962 This i worked
out on the basis of published ficures
available for the first eight months
of 1962 The growth rate had been
ahrut 71 per cent during the pre-
vious year. The rate of exparsion
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has slowed down in the case of che-
. micals, cement, electricity generation,
. ete.

The output has shown a declining
trend in industries like diesel engines,
cotton textiles, oxygen gas, lead, sul-
phur black, power-driven pumps,
conduit pipes, razor blades, etc,

1

The output has been sluggish !in
respect of scme major industries like
synthetic fibres, fertilizers, cement,
paper, cotton yarm, sugar, ete. though
some marginal increaseg are not ruled
out in some of these industries,

Production is likely to show some
increase in the case of machine tools,
industrial machinery, elecirical equip-
ment, soda ash, aluminium and steel.
Coal production is expected to hawve
reached 61 million tons in 1962 as
against 56 million tons in the preced-
ing year. Yet, the current year's
achievement will be short of the tar-
get of 68 million tons. Production
has either been decreasing or sluggish
in respect of a number of industries,
covering about 50 per cent. of the
total weightage adopted for the pur-
pose of calculating index numbers.
Thig is likely to manifest itself in a
declining general index of industrial
production. What are the reasons for
the uneven growth? In respect of
jtemg based on copper (bare copper
conductors), the reasons for set-back
may be attributed to increasing subs-
titution of aluminium for copper on
the one hand and paucity of copper
on the other. : ’

i
i

: !

As regards cotton textiles, the
stock position of finished products
shows alarming increase. The
monthly average of stocks of finished
fabrics increased from 291  million
mot=eg in 1961 to 314 million metres

jn 1962. At the same time, the
average monthly stocks of cotton
yarn declined from 7.4 million kgs.

in 1961 to 6.2 million kgs. in 1962,
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Production jn major industries
might have suffered also due to fac-
tors, such as, accumulation of stocks,
as in the case of coal, at the produc-
ing centres presumably on account of
transport difficulties in conveying the
goods to the consuming centres, import
restrictions, power shortage and delay
in obtaining controlled raw materials
like steel. The declaration of emer-
gency resulted in increasing the in-
tensity of these problems inazmuch
as supply, transport, power and im-
ports were further subject to strict
priorities. These points are, to some
extent, reaffirmed by the findings
hased upen the Questionmaite on Yne
State of Businesg issued to the consti=
tuents,

The tempo of industrial licensing
has slowed down, particularly during
the latter half of 1962, when over
200 items were put under the banned
list and the licensing of industries
was subject to more rigorous priori-
ties.

The number of revocation ot licen-
ces has gone up considerably in re-
cent months. While licences are re-
voked for not taking ‘effective steps’
as defined in the Industries Act, there
can be no doubt that the alarming in-
crease in the number of cancelled
licences is an index of the growing
difficulties in the way of implemen-
tation of licenced schemes.

The Ministries or departments,
directly or indirectly concerned with
the scrutiny and disposal of applica-
tions, are so large that delays and
bottlenecks are likely to be ex-
perienced even at the licencing stage,
not to speak of their fate at the post-
licencing stages,

A number of foreign collaboration
agreements were concluded with
foreign private investors. It may be
noted that the number of agreements
finalised declined from 388 in 1960
and 309 in 1961 to 299 in 1982 Against
203 agreements finalised during the
first half of 1962, only as many as
98 were finalised during the second
half of the year,
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According to a survey of the Re-
serve Bank of India, the following 1s

the trend of net inflow of foreign
private investment:
1958 2'4 crores
1959 11:0 crores
1960 53°3 crores

Though no estimates are available
for later periods, it is unlikely to have
increased in any case in view parti-
cularly of the declining trend shown
in the number of agreements finalis-
ed. Also, recently the Chief of the
Federation of British Industries haa
occasion to remark that Governments
insistence on majority Indian snhare-
holding, high personal taxation on
foreign technicians and the paucity of
foreign exchange for maintenance 1m-
ports for industries which will pe
set up with foreign collaboration, may
have resulted in a declining tempo
of the inflow of foreign private capi-
tal, '

The employment situation is far
from encouraging. The number of
applications on the live registers for
jobs has gone up from 18.6 lakhg in
January 1962 to 22 lakhs in Septem-
ber and October. The registration rate
has also goneup from 2-7 lakhs 10 3,15
lakhs and the placement rate from
36,000 to only 39,000 during the same
period. Attention to these problems
hag been drawn by a recent Survey on
Unemployment and Structural Change
made by the International Labour
Office, taking into account the quan-
tum of backlog of unemployment at
the beginning of the Third Plan and
the extent of job opportunities to be
created during the current plan,

Export earnings during 19606-61
amounted to Rs. 6305 crores which
registered a marginal increase of 5-9
per cent, to Rs, 667-5 crores in 1961-62.
This year the increase in exports is
expected to be at lesser rate. ie,
about 3 per cent. The estimateg ex-
port earning during the year ending
March, 1963 i3 Rs. 690 crores against
the target of Rs. 720 crores.
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New capital 1ssueg by large and
medium gize companies amounted to
Rs. 73'8 crores in 1962, showing a
rise of 23-6 per cent. over 1961, Ini-
tial issues through prospectus, shares
only, amounted to Rs. 25-0 crores in
1962; right issueg accounted for Ra.
40'8 crores and debentures Rs. 8-0
crores.

There was a sharp set-back during
the last quarter of 1962, during which
initial issues through prospectus total-
led only Rs. 0-35 crores. This is a
record low for the 12 quarters of
1960-62. Right issues during October-
December, 1962 amounted to Rs. 5-57
crores and debenture Rs. 2-25 crores.

The general downward trend in equi-
ties which began in September gather-
ed momentum during October and
culminated in a landslide in share
values in November, necessitating a
temporary closure of two of the 'major
stock  exchanges, Bombay and
Ahmedabad, and the adoption of
stringent measureg by all stock ex-
changes. Apprehensions regarding
tighter credit conditions following the
Reserve Bank’s Credit Control mea-
sureg are considered to be one major
reason for the downwarg trend in
security prices. The index of variable
dividend industrial securities had de-
clined by about 13-0 points to 174-4
during September and October which
recorded further decline to 170'5 in
November, 1962. The decline had
been more pronounced in industries
such ag iron and steel, silk and wool-
len and transport{ equipment, cement,
cotton textiles ang electrical machi-
nery.

The number of floatations has gone
down from 1641 in 1960 to 1639 in 1961
and further to an estimated 1540 in
1962,

The President’s gpeech is virtually
silent on the deteriorating foreign
exchange situation. On the one hand,
while our imports have been cut to
the bone, our exports on the Other
have remained more or less station-
ary. The share of India in the world
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export trade has gone down from 2-8
per cent. in 1960 to about 1-2 per
cent. Our ghare has steadily declin-
ed though worlq export 'markets are
expanding at a brisk rate. We have
not been able to make a headway in
the emerging markets of Asia, Africa
and the Middle-East, Currently we
have the largest deficits with the E.
C. M. countries. The UX, to which
country we export a quarter of our
total exports, is anxious to join the
ECM, presumably because it feels
that the Commonwealth countries are
not in g position to take much of its
sophisticated manufactures, To
add to this we have taken
up a new policy, namely
the gold control policy. The Finance
Minister feels that control on gold is
going to save hig drain of foreign ex-
change. It is doubtful whether this
policy is going to be successful and
where it is going to lead us. Gold has
been a matter of sentiment, of saving
for years and years. The poor peasant,
the cultivator, saves a liitle money
and he puts it on the person of his
wife as gold. That has been his bank
for years. Unless this habit is chang-
ed in this couniry, regulations of this
type are not going to help. But there
are some people who believe that by
making laws life and everything can
be regulated. I am a believer in prohi,
bition. I do not drink. But I cannot
say that the prohibition policy has sucs
ceeded, particularly in Bombay. I
have very little doubt that the same
will be the result of this gold contro
also.

4 p.Mm.

The popular upsurge and feelingk
that were aroused by the Chinese ag~
gression should have been taken ads
vantage of by the Government. But
the Governtment have failed to do
s0. Madam, we are intrigued as to
what the policy of the Government is.
In the first few days of that anxious
period that we had, I was one of
those who asked the Prime Minister
whether we were going to ask for
foreign aid, for massive foreign aid,
sufficient foreign aid that would be
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| necessary to repel the aggressor. The
 Prime Minister assured us that suffi-
cient foreign aid had been asked for
and that it would be forthcoming, I
would like to ask the Government
whether that wag the end of it. What
is the Government doing to revise its
policies and to strengthep its position
and the defence of the country so
that we may not be caught napping
again? Progressive countries of the
world publish their defence budgets
and they say that they have such and
such equipments, how many war ships
they have, how many cruisers and
so on. They are published openly by
progressive countries. Why ig there so
much of hush-hush in this country of
hardly anything that we have? Have
we go anything really worth while
by way of first class weapons and so
on? Why this hush-hush about this?
Why this policy of wavering and not
being able to make up our mind? In
case of a further attack, should we
need an air umberalla or not? Does
the Prime Minister want to placate
Mr. Bhupesh Gupta by saying that we
need not have on air umbrella? Are
we going to suffer the same fate once
again? Madam, you understand
Gujarati and so I would invite your
attention to a little story that we all
used to read in our story books, the
story of “Wag Aya, Wag Aya” The
story is that ot a peasant boy who
wag tending cattle. He was in the
habit of shouting “Wag Aya, Wag
Aya” which means “Tiger has come,
Tiger has come” and people ran to his
rescue, But he played this joke too
often and when the real tiger came,
nobody came to his rescue. I am
afraid the policy of the Government is
taking us in that way. Their policy
needs to be revised. The emergency
to which everyone in this House gave
his wholehearted support is not used
but is allowed to 1lie idle on the
statute book. We have been wavering
and when I said that last time, many
hon. Members on the other side stood
up and I quoted the Prime Minister.
Now, do we want the aggression te
be vacated in terms of the Resolution
passed by Parliament or not? That iz
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what the country would like to know.
Have we got the wherewithal for
that? Have we got the means and the
equipments for that? Where is all
this equipment to come from? The
Defence’ Minister, Shri Chavan when
he took office very clearly said it in
Bombay that he had no hope of gett-
ing anything from the Soviet Union.

AN Hon. MEMBER: He has got it
now,

Surt DAHYABHAI V. PATEL: I
am glad the Defence Minister began

his role with a clear mind. I hope
that after his coming to Delhl and
after hig contactg with the  senior

Cabinet Members he has not been in-
doctrinated into a hesitating and
wavering habit, because he said some-
thing different a few days back.

1 think the right policy for the Gov-
ernment would be to take the people
into confidence, bhecause it is due to
this wavering policy, this hush-hush
policy, that the tempo that wag rous-
ed is now falling flat very soon. The
country is feeling that the Govern-
ment does not want to fight. The
Government must announce to the
people their determination to vacate
the ageression. I am sorry that utter-
ances like saying that the Chinese ag-
gression is going to live with wus,
and so on, are taking us nowhere. We
have one aggression on our border and
that has lived with us for the last
twelve years. It could have been
gettlag in twelve days, if the Prime
Minister wanted it and had the Prime
Minister listeneg to wiser counsel.
Now, is the Prime Minister going the
same way in a matter which is much
more serious? Is he going to take the
country into a policy which will land
the country in disaster? T hope not.

Madam, though we criticise the
Prime Minister we have very great
regard for him and for his family, for
the great sacrifices that he has made,
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not only himself but his beloved wife,
his father, his whole family, which
had suffered so much for the cause of
freedom. And even though we criti-
cise him we do not forget all that. It
is therefore, with very great sorrow
that I say that the same Prime Min-
ister seems tp be taking us in the
wrong way. We love hxm. We fol-
lowed his leadership when he was
taking us the Gandhian way. Is he
now going the Khrushchev way? Mr.
Khrushchev was angry with China
because of this Chinese aggression.
Not because thig aggression was on a
friendly country, but because this
Chinese aggression of India had hurt
the cause of international communism.
Mr. Dange paid a hurried visit to
that country. I do not know what
he brought back and whether he
brought a brief from Mr. Khrushchev
for the release of friends of Mr. Gupta.
Madam, I am not a believer in keep-
ing people in jail for a long time. It
leads to nothing. If Mr. Gupta wants
hig friends to come out and if the
Government is satisfied that their be-
haviour is going to be good, the Gov-
ernment hag got the machinery and
the responsibility for it ang it can
release them. It is none of my con-
cern, Let them do it. I have no ob-
jection. But let not the Government
shut its eyes to the lessons of history.
What happened in Czechoslovakia?
How did Hitler take over Germany?
Remember all that.

Tae DEPUTY CHAIRMAN: The

House will sit till 530 p.m. Mr.
Vijay singh.
Surr VIJAY SINGH (Rajasthan):

Madsm Deputy Chairman, I rise to
support the motion that has been mov-
ed by my hon. friend, Shri Akbar Ali
Khan. Madam, the debate on the
Address by the Head of the State is
one of the 'most valuable opportuni-
ties in a democratic form of Govern-
ment when we cap review the poli-
cieg of the Government and see where
we are going. In these days when the
democratic form of government un-
fortunately is disappearing from many
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parts of Asia and Africa, we must be
shankful indeed to Providence that we
are enjoying itg blessings. If I may
say so, Madam Deputy Chairman,
this is our great opportunity and one
of our great assets if only we know
how to use it well.

The President in his Address in the
very beginning has paid handsome
fribute to Parliament when he says:

“Ever since the constitution of gur
Republice, our Parliament hag had to
shoulder heavy responsibilities.
Under the guidance of Parla-
ment, we have laboured for the ful-
filment of the objectives laid down
in our Constitution, namely, to
secure for all our citizens social; eco-
nomic and political justice; 1iberty
ot thought, expression, belief, faith,
and worship; equality of status and
of opportunity; and to promote
among them all, fraternity, assur-
ing the dignity of the individual and
the unity of the nation.”

Presi-

Again, in paragraph 7, the
dent hag stated:

“Parliament gave a lead to the na-
tion in this matter in November last
and our people, throughout the
length and Dbreadth of India,
wholeheartedly followed this lead.”

It is a matter of pride for every one
of us that we belong to this Parlia-
ment to which the President has paid
this tribute and we, Madam, must be
eonscious of the fact that we are being
ealled upon to decide the destiny of
the nation at such a critical juncture
in our history. In the last six months
the Parliament hag debated vital issues
that faced this country. It is said that
the Lok Sabha debated this China
issue for six days continuously and
187 speakers took part. I do not have
the figures relating to Rajya Sabha be-
fore me but I suppose a large number
of people spoke here also. This was
almost record for Parliamentary de-
date. When I wag hearing all these
speeches T was all the time thinking
whether we shall oursevles do what
we are expecting others to do. T am
sorry to say that in the last six ‘monthg
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their gtandard has glight-
ly deteriorated. It was a bad thing
when it was confined to the State
Assemblies but when it has come to
Parliament, it is a matter of shame for
all of us. No doubt it is a heartening
thing to note that the House has ccn-
demned from all sideg the ugly inci-
dent that we witnessed on the 18th
andg I have no doubt in my mind that
in course of time democracy will find
its own answer to this rowdysm and
misuse of democratic powers- that
some of the Members are indulging
in. The present emergency has
brought about a tremendous awaken-
ing among our people and they have
become more conscious. In fact, dur-
ing this national emergency, the res-
ponse of our people has been tremen-
dous and, if I may say so, the masses
have shown better sense than the lea-
ders. Madam, the problem of foreign
affairs has never been discussed so
thoroyghly by our people ag it has
been done in this period of emergency.
The country as a whole has become
conscious of the vital issues that face
us. You go to a remote village and
people will ask you questions, about
China, Pakistan, Nepal, Russia,
America, England and even Cuba. The
Chinese invasion has done more to
teach lessons to our peovle in five
months than what we could in
five years or more. The President’s
Address has devoted fifteen para-
graphs to the discussion of foreign
affairs in a total Address of thirty
paragraphs, a fact which goes to
show that it correctly reflects the
feelings of the people. Madam, it is
said that in matters of foreign affairs
geography must take precedence over
history. Up till now our way of look-
ing at Asia was through Europe. Cur
long association with England and the
facts of history made us to think so
but it is a happy thing to note that
now we have changed our outlook
and while discussing about Asian
countries we are now thinking more
about our immediate neighbours than
about the remote countries. This is as
it should be. The President has

concerned,

or 50, so far ag the legislators are | rightly said that we are anxious to
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settle, while referring to Pakistan and
others, the issues with those people
so that India and Pakistan could, in
accordance with our common history,
culture and tradition, live as friendly
and as co-operative neighbours. We
have our differences with these
neighbours but the differences with
China are quite fundamental. As
compared with them, the other quar-
rels ghould appear to be trivial. The
conflict between India and China is
not merely a conflict for territory
here and there but it goes much
deeper. The way of life that India
has come to adopt is quite opposed to
what China has accepted. We believe
in co-existence and China believes in
world domination. We believe in
democratic form of Government and
China believes in dictatorship. This
stru ,gle with China, as the Prime
Minister has said, is going to last for
yvears. We will have to bring about
far-reaching changes in the ways of
Government and daily life. It is only
then that we can face the Chinege
aggressor. The President has rightly
said about economy in expenditure,
elimination of waste, conservation of
our limited material resources ang
1estraint of consumption—all these
are of very great importance today.
All these things we will have to do
in order to face the great problem
that has come before us. The future
of democracy in India and in the
whole of Asia will depend upon this
outcome. We thought that it would
be a peaceful competition but now it
has become otherwise and quite a
serious problem. To meet this chal-
lenge we have to make mighty pre-
parations, the first and foremost of
which is to put the issue correctly
before the countries of Asia and
Africa. Our policy of non-alignment
has been appreciated by America and
Russia both in a way and because of
this policy we have been able to iso-
late China in the world. This is a great
triumph for our policy but in certain
countries of Asia and Africa, China
has taken the upper hand. We are
all familiar with the comments of the
Cairo newspaper about our external
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publicity. Our Government did send
a delegation headed by the Law Minis-
ter to those countries and we have
been able to correct the mischief
that the Chinese propaganda had
done there but nevertheless, the fact
remains that we have a lot of things
to do in this connection. Then, take
the conference at Moshi. According to
the account that has come to us, the
Chinese were able to outmanoeuvre
us there though our case was much
sound. We have to take lessons from
all these incidents. Our foreign policy
will ultimately depend upon the
strength that we are able to generate
at home. In a few days’ time we
will discuss in detail when the
Budget is presented. The President
has already hinted at that, and that
would be the proper time to discuss
many of the problems that our
country has had to face and that our -
country has to face now. Here, in the
short time at my disposal, I would
like only to bring to your notice
some of the broad matters of policy.
In this world, effective military
strength counts more than anything
else, In the last twelve years, China
chose to prepare more for defence and
we chose economic development.
China chose guns and we chose butter.
Though it is an oversimplification of
the thing vet the fact is that we laid
more stress on economic development
as China laid more stress on defence
problems. We have laid the founda-
tion for industrial development but
we must remember that China is now
thinking of producing atom bombs.
If that happens, it may change the
situation materially, The President,
in his Address, has mentioned that
we are making peaceful use of atomie
energy and we have made great pro-
gress but may I suggest in all humility
that the time has come when we must
seriously think of using atomic energy
for war purposes also. It may sound
as it I am talking as a war-monger
but when the interests of the natiom
are concerned, they must be para-
mount before us because we know
that if we survive ags a nation we
can change our policy; if we do not
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survive as a nation then all our
policies will lie flat. Look at the his-
tory of the present world. We all
know the incident at Cuba., If was
essentially atomic might on both sides
that compelled Russia to retrace her
steps. Look at the history of France.
De-Gaulle i8 insisting day in and day
out that in order that French dignity
may be there, France must become a
nuclear power. It is not necessary
that this nuclear power must be used
but the very fact that the country has
got nuclear arms is a great deterrent.
Take my word that if China has got
the atom bomb in no time the scales
will be heavily tilted against us. In
the face of an enemy who has got
nuclear arms, to send an army not
equipped with nuclear weapons is to
gend an army with bows and arrows
before an army who is equipped with
tanks and machine guns. This is the
lesson of history which we must not
forget. At the cost of time, Madam,
I would like to refer to an article in
the “Readers’ Digest” of October, 1962,
by an author who is well-versed in
military matters. He sayws:

“The free world has recently
brought into being an immensely
strong new weapons gystem which
promises to make large-scale “con-
ventional” war so costly that it is
likely to become impossible for an
aggressor, Called Tactical Nuc~-
lear Warfare, it has been developed
to the point where it now offsets
the enormous superiority of the
Soviet Union in armies, armour and
supplies. In addition, we have at
hand a radical new way of dispers-
ing TNW weapons 50 that they can-
not suffer elimination by a sneak

attack Strategic war-
heads are usually measured in
megatons; tactical warheads in
kilotons. Strategic missile weapons

have a range up to 9,000 miles, most
tactical weapons from two to 200
miles. Strategic warheads c¢an
destroy great areas, especially with
the titanic firestorms they bring
about; tactical warheads are for use
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against battle targets, bridges,
troops, tanks, guns, etc., and tests
have shown that they could literally
dissolve these targets without harm-
ing near-by towns.”

This is a point of policy which we
will discuss in detail. It is said that
we are a nation wedded to peaceful
means. May I remind the House of
the Mahabharata war? When the
Pandavas were in exile the great
Yudhishtira asked Arjun to go to
Indra and obtain useful weapons so
that they may be used in the warfare
against the Kauravas., None of us can
claim that we are wedded more to
truth and non-violence than Yudhish-
tira was. That is the lesson of his-
tory both in India and abroad. And
let it not be said by the future
generations that we of this generation
forsook the trust that people placed
in us. History has been very kind to
us that the destinies of the 450 mil-
lion people are in our hands and by
a slight mistake this side or that side
we shall not only jeopardise the
tuture of India but it will affect the
future of the entire world, Madam,
I would conclude with a sentence from
Louis Fischer who says:

“The key to a bright future in
Indla and elsewhere in Afro-Asia
is more skill in factories, more
serious study in universities, more
attention to villages, less waste of
manpower in Government offices,
less interest in status but more In
service, less word patriotism and
more work patriotism.”

~ Y Wy [ex (IFT wIW)
gemafe agEar, reafe off ¥ oy
T (9T §F §qg ¥ N QT § 99w §
It R 8 17 & oY v g
f& wew § ff A dfagm & oy
wioref & 7T s R § Rk
sfranag A gua T4t 1 g 98 qua
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[ === gav]
&t Y f5 37 37 F awirfow v w
1< 39 3T F AIAAF A w1 Iwy
A F 93 g0 Tad FIFAH G |
& ga¥ i qF FIq G THT TFAT |
&9 79 ¥ 93 AT BT FEqA( AVA F
afegsn # A€ Y Iq wHG FOFAT 7
a1t § w9A wiawl e g T1F,
qqY FHFC BT GIF FH OF G957
qrr frasr gW og F A §
g1 et /Y ¥ Usa WY S Foq A

gfrq &z T Fear @ | gEE
A A gEX AN A I9 gAg WA
g B FI AT AT IAH FYT AT
fF miafer Tadl ¥ A1 arg gl ¥
femad FA FT FH o7 7 Flav
P FT AT § | IO¥ ¥R § o
g # FeqAr gh Y, v AT § [
Feqrd, A IH USA F WA AW
T &, UF oY ART AYS agast A A A
HYT gAY AT & F1E FAAT A A AT
o} Y ¥ qF FHRUX T FY AW
qofY, 94 T W T FRHOFTD G
Y aqrer =TT A T ghar § wegror-
FTO g FY 417 I A1 A 1T N
qraare «f, ¥ Wifad wead w9qqr
wag o3 Gl WK IAF FAET Oy &
o s a9 o o

q@ a7 ¥ g Awgq dar § fr
wa AT I T W AFTE
gw 17 ¥ zafad wed ) qard adr
F< 9% Wi gH frafr & w1af § 9%
§U | g F & g wg 9 w{ifw g
9 3 F wfwwr & w04 &, gwEd
¥ FIT I5FT AT § | 4 AGT WA,
qg a1 fagra, ag 78 ey aw
F wdeql & qry ¥ &y Fr ey griom &
TR AT H1Iw qfEer s At
e 193 v F A gz A ghrar
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¥t g e grafed 2w &, g
wgreAT et ¥ ¥w & & we are
a gentle nation, & Y BT T T AT
g fF o7 i HIT AT AT W w0
RAIFIH AN Ag AR FF I [ Y
GRA( TR | A FIFT 37 A g g
F gvdY, a8 w@re g g ¥
gegT wYC wify Al daAr T v
wertr wYC mify S ¥ fad gear v
FRAT G DN 1 g g T &
I H A F AT Y 1 qF wEEA
g1aT & o Tregaky ¥ gA § Y T
ot & B fra® gq A Qe Y, TR A
B AT T &7 A HEWE @A
FIC AT & AT | wifgT qg A0
et g Frad fodt aF @ @ ?
qg AT MATE 7Eig o7 | A g
A F! AT 41 FF S & 107 g F
<@ & | F WO |rrferes O 1 OF SEAw
frordt & | % & texe ¥ qaee
faawax ¥ 9OC WIW & qer qAr o
grquine] &1 & foar g fF oqer
w1 # sfdf %1 e & wgr &, A
F AN HT FE ITT W 7T AT H
#RL AN T A Q § v gl
qqy 0 FT FT FfTy | R T @
FT qaT AgY faar ar | five agt ¥ 4w
T A W aq e fr off arquie
aREa i 6 & 15 UwifT aiT 9
@I g, ¥ a<Fre & afies ufasrd &,
oY 39 Y W IB(3Y | A6 FHD
FT GF AT Y F 979 97 W0 | IFR
frar fr oo #3% #F oiw gfer
afea & FCf a1 @ ¥ ) Iud qE 9
vexe ot 1 ¥ ww ¥ Fgar g
TH YT a7 §F AW F gy evee @Y
qAr AR 47 o 77 e F figew
T Y wa oF Fg A frar wrco

Revolution in Tibet and Nehru’s Philo-
sophy. % gamr Igw adi Fr Ay axi-
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fraug aff § 1 /TR w9 A
T T T % dfen wagee Agw
wiafaes & gz § 1 mafe qgsh
T a8l o afl § 1w a9 gaadt
AT Tt F dfeq AR Agw
T & A, A UL A fige Y
oy fraar 8 okt W qa
c fagmT, (883 % 9 W@y &1
FAT F A q 73 & o gw wATH
G § o1 T4 | 9 Ay gH dfe
SARTAT At AgE ¥ I 78 7
SoRMT TER R, W & TR W AR W
AT feamr gw wer 9ifgy qr o
gaaF 917 fora gag g aET 9w Wi
FT AT 7 Q) 4, 99 gwy g wg-
HIEAC FT I T R q, TR weqfrree
a7 o=k F7Q g 5 wrF! § uF Fivg
g% 91 F1TRT 9TEE ) AR I €9 W
I FT AT PAT AT 39 Fg-ATTH &
O 9% W dm 7 ®F 9 gwer
firgr 47 | YT (850 ¥ W whT &
4 %1 gF sgftee wE@ar §
oy ofedtfaw & ag foar ar @
“We believe in absolute correct~

ness of Leninist thinking. War i8
inevitable.”

ugagaamgizqﬁ#:r@'wg‘lm
w @ & 79 feeifaw faww &
& At FAT F AT gHAST T WG
gl @l | /T AR AT 48 FZY W
W X1 I 2R T AT gUHT g )

FFardam RSy
for g oL WY F oy srErny Ay
Irg @ A, 99 awg F@rdann
w1 wEHE # gfaerd & FY AT
F o7 Y 41, A 9feT GEAERA™ AgE
3 faexa & st 1 fegara fe=mar qr
fir IO HETHY FTIW R, A
ag TE T | e AR 9 e

|
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q w7 ¥ B gt AT g9 g ¥
w]1 fF fosger & a1 & ary g e
& g fanrr & 1 e o freaw ¥
AT 9 GEITETR FT W § 99 997 A
T FTooqrw W A freaw @
WA T WA WL | wg fasEd
®FN G0 F AN Iy o ® A
Y THY G FARIA St AgE g
SEGC SRR E ARCE I e R L kg
STHAT TEAT &, WIS Sy 39 92w §
STRAT AT § FF w4 3 aval #1 fe
% RO I I T Y gm
Al &1 o1t § ? o g oF A A
wgr, fodr ¥ w1, gi, vy i q@
q wg,—F ¥ 3 1 aw 7@ &
AT § | AR 9 wawar g, § awrd
T g @1 fafaet Y &5 w9 & wW
IgM aew § g FI Fgr 5 IwEwr
w1 wmer fafaed & e & WK
fafaedr & I g frar ar gvar § )
ArfAfEr I I T I FLFR G T
59 33 freaw 7 ofcag fogr afew
I §7 ¥ 99 § wrgw fafaeet &1 a9
qiaar § a1 98 &7 I & 1 Frevay
AT F QT 9T q@qY FIQ §T W—
B qI——gF F GG R gw fear
smar & B am = FQF waww A
ST, gt ®, 9vg B A Sl
& w4 g w@ fopar om0 & sfgw
w1 &1 J1qT AET A ogE IF 4
T §—I & 79T S T WY IAHT
gy w< Hfsrn—F o aqw 7
saE ¥ wrgw fafret & zafad g
faa & 371X T fagr a7 fr ag s
g f gregr gl | gak v wr g
waT gAr 8, qF ¥ gry Al fawrm o
I IN AN S Mg aa g 7 aF
gn faadf 4 g3 33 N0 ¥ fegeam §
qIrT gar, wrzw fafaeet e A--39
ang e arew fafresfi s & aar
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F-—GHIIF 8% F T31 A7 ;" Raifadr
¥ 9@ T F@ wWitE fAaay A
T g IqF graf F Fecwmw gar g 17
# 7 sy fv ow wwy dfed wEER
AT AGE W TRETEA ARG T Q@
4, & 7 sy o @ wa dfeq -
AT AGE FIE TIHH FES F
R 9 ? & awman § fr 9w aww dfew
AT Ag® Uk fagre w1 wfqures
@ G | A gHAT § o ¥ A
a7 fagral &1 sfawmr v fEar o
AT MR CF T3 F7 4 AT g
T AT AT FTfEY |

# @ agd ¥ qF g =W wE
=g fa gfrar ¥ vl o 9% Ay
& AR g1 Al A ot § g
W U A foelt & oy & oafsw
FA B NFL FET JEA AT § )
T T@H AR GO T—Iq@Aafy o,
WIIE! A T ER—FF o7 e
F gk faufa o @ ag &
qqe-afae 1, agr & WA A,
TEaTe faafam #1 oF arc @y gf
F | FFAT qeT

“Once more we hear the word

that sickens the earth of old.

No law except the sword.
Unsheathed and uncontrolled ”

1 99 oS g w@urs faafenr
XS T ARHT AT T AT WY ey
2 fr wsure fuferr &t argTor araw
& wfa ¥ w97 97 41 ? wfawq afcfeafaay
J guR fagm frar, 9w «fa #Y faaw
T frgmgwR T w@ww s
g FT o gark )y s &
fox 7 fer, mfawr Mar §
U JOT ATST T FO BY FZAT T§T -
“gar a1 wrowfe @t faer ar Wk
aergfass ¥1RY gg@ gata: 1"
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§ O, UF IR FA @ FAF
forr, e W &Y E A, qTe
fareeT W@ oY wEt At A gfawsy & amw
@ gfar & @ w9 |

¥ qEEET, QAR W €@ d9g A
wF T TErE faafar Y by |
F), Nar & I A F, GEUAT 97
afpr dfeq saEgE ST AEE A,
TUT WO A, T gEEa A qE
Y AT F—IqY I@ War By fHe
¥ fadfge &< A Ry | wgr 5
FIERT TEATET Y AL AT qt X G
e EAY AT &Y AT | & sy A
fearam-——agi 9X [ A 3B g
g~ ey F g W g &
o gfear afeT &3 & w9 fae
fvgar TR A, F 9 R AQ
AT I FT AN AAT, qF T NA
99 guw WY I QT °qr | Sy o
o mig ¥ dre §, @R &
I TAT ~AY FGT Ar—Au i gArdy
TAAAT 1 GIHT , A AT TaTean
T grAY 8, 0 ATTE & IAT ¥ W gH
g ¥ 9= Wi dF @y 9 o
T, wufeer #r wigm, ¥ & oW
Fgh 7 w0 qaATF faqr qr AgrAv M
%?warmmﬁ?rmfzmm——
1137113 T 3 f =wdfer wr
Fgm, 7@ a8 foxw 7 g f& = qr
T, & @Wﬁﬁﬁ*%%gﬁfﬁm
wrsﬁ%m uR 99 sfog & a9y &y
iy & ooy wEf g oA B 1 q@
g 2, g ORf F ™ ¥R
AT TR ML § AT HAFICAT T Y
O & #gA ¥ oF @q fasarar fe
qee Sy fom, waer Jr a9y &
ag &9 il W U & 9, Y—
Iqgvefa wERq s—fat sare fagr
91 QW HEIHT A—I9Y Fgy 41 f®
T g faet & Wi & o &
a1 u® & 7 &, §F TE S 6T 6Y
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N s @f F wEd & GwA AR
€ 3 B wrrdY & fad grofed a3
w39 gy & e &0 ar a9 &7 A
2 8 IEHT YT BT & FA e Ay
WA IS & s e E 9
wWIg Fen & vw @ frow
Y& WETL T Y §, g¥ gay fam smanst
¥ yfcaam 7€ g 3 7R Y gaa—
o 73 vzt ¥ fay Are s
Jw guaT faeag axedt § ag W7 39
FT qdt & et 2 A awwd &7 Agw
T wT qFd | ag ara § WOy wwled
g W E fF oo T ar qae gun
AHN A3 & | 9T A 0§ W7 AT
qOT a9 4% AR § 0% AT HeAT—
0 T § 7€ A, § o oaetfa s
arg1 faardf wr g—nw ard @I

Y T T, T TF AT I A § ¢
Non-alignment hag stood the test of

time. #qT WA9E § 7 ATIQATEANE
T oA F BT W @ OFA,
W Z§ AFN # g dfay ¥
AT gl i a1 qaTEAHe Ay arferdt
TEY & e FAT AACATEAN ¥ TIAT
ug B & fv 9 % wwe 6 o gw
AT § ! SR 9F w6 W,
qAfeFT &1, @Ot §, WG gF QAL
WY FT 9AT™ § IEN gara dife
FEeaar Y Afq &, g7 Y W wwd @
& 39 gy gfifeafa & o faam &%
¥ sifacy & S92 g% o w7 A
T T ag A qfee, gl ag #
FEfe gard €= § g ff @R 9
2 mgwy v #& oFar g7
g T THN ¥ A § 7 xafed
fig sra Far g qE@e Y & W
T FT TATE & WIT T &7 FgAN g
¥ 7Y o g i & faere 59 9
FEH FY AT FGT 41 g9 Fg qHAT §—
S fiF AT A T S Fy @ W~
f& =¥ T AT | W T ]
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gAY oo QY & &Y & Y wrwar fw
7y ferran frr fawt o 2w anet § 4

TS B 19 A ¥ 3378 ey 3
¥ Tt srrqr—fr wreiR ¥ o ¥
FIR Y T W WA IA G § |
oF ufge & & aw A ¥ T,
€ TIE T §, qR T F 39 g
3, waTs gfrafady ¥ o W 3
gU wgT—wTrE & fod gn sred Y
g &Y & o qarv o« & (& A
WA T6 S FT CF fAeRE graA,
oF freETT W ar wfgen & avg W
ST 3 &Y Y FNT WIS TIIHY HEE FT
@ § v a—& 7g 7 wEan fe
IR AR & GH AQ IS AT, W%
FATR agi areay § g war § oo wod
for &Y fax 7 arEr w=)T oY W
T W A TG AT q| 9 R
ag @t § 1 & oY o fR & o ug
g a1 A § vfew QT H wwT gy
ot & THES AG § AT TgE F—
g AR AT @ A Y Fpm—
AR FIF aregfarar ¥ g @y &)

v

ot girarwr gy (fagR)  weR A
WY o2 g A il Y &

st T [T 77 w5 satEr B ad)
g 1L am just quoting the Sastras.

Tur DEPUTY CHAIRMAN: Please
carry on. Go ahead.

ot W ey ;@ faefex ¥ X
TF A1 ST A AT A | T
faez ordf & qrg—NAT AT WS
oY 7 wl——IF e FE 3 wfew
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[+ o= &)

Y a1 WY § AR ¥ SR ¥ O v
@ ¢ f& oifaae gfge oY & sav ar
AR 9g T A A}, 9F 9
g fear F81 wegr § AR wEd
gh a¥t orld § 1+ ¥ gex = g
aifage gfvae & arg g e @
Afpw Fgfree ww A wwEw
a7t Tt Y i | it e -
KA ae T ga A sgr v
qT@S ¥ AFT wgr F A §,
weafree &) oY Hed TwEs ¥
IR F; W 5 73 wicom e
FTHTT A1 7T e & i wefivedt 3
T ST FT a99q & fagy | § 9=
TG AT e B T TS F@TE
affn & agg w2 ¥ w7 fF o=
Fogfree aréff a7 gfoere T oqar &
AT 93 F&F I¥ gEAY W www A
N § 1 Fegface ardl A &9 A § g
qewdl @ FT S GG AT FEET
£ SEFT UF IO ¥ GFT q@AT A |
Fryfaee ardt s afqaa aftas an
e .

“The success of the struggle which
the working class wages for the
victory of the revolution will depend
on how well the working clags and
its party master the use of all forms
of gtruggle—peacetul and non-peace-
ful, parliamentary and extra-par-
Hamentary—and how well they are
prepared to replace one form of

struggle by another as quickly and
unexpectedly as possible.”

ar Fegfiree a1t #) e & afaae gfa-
a7 o {5 QAT v F fagame 01

% wAtT aqxem o DT s oadt
2?
ot wer stex : 7y Sifage g

oy weyfrer adf & R:F &t av S
qifget @iz & T ggaw d fr
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At H A gw e e 5 §

F1 @A § 1 FRyfee ol & dar we-
T s AT A A O & Aa @
T S/ HH Fr v {5 ¥ A fazare Y
FII T T qal § | Afww § wegfre
qret & arX F =R fofelt 7 ST Y
AT ATET | OF e dYo &Yo AT
feelt g€ & ot s oY 9 O gEiEa
¥ar & 1 dvo & o ¥ ¢ W@,
Qe & FudT Yz FALT FT UF €I
faar, 9w wwg swgfvee adl & Sl
¥ ITHT AT A @roAv | I et
F are § o= foar ¢

“They are liars, cold-blooded
liars. They make false statements
without a blush. They suppress true

evidence without a prick of cong-
cience.”

Sarr A. D. MANI (Madhya Pradesh),

Lawyers or liars?

s wer Sy  Ldars, LIARS.
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ag wrgfre 7l & fte<t & aR ¥
Frgfaee Tl & e w  arfefwde &1
g A g aF § A &
g FAr ) WMo T Ag g
7 AT ¥ sgmfs w9 ¥ FHemA vEw
W fafer @ wF ogw I fs wg-
frre ol grrgra B AT w9 ¥ 9 g
w W Fgfaee ol @ g W@
w gy g w A, e e fax &
o€ | &FF7 OF ary 3 fearfad @ 7 o
Fgr {5 wg T w3 & Faw g A
wers & & T oF fee ey #7 agrg
g ¥ 1 OF gk TOF W) A w9
Sy Y & 99 #7 aTET ([E™ gRR
AR T S FQ KT T F FA
Fm A ga§ N e § £ g
g fav % o e § i ¥
IR G 9T wEHT B A 9@ R
) T ¥ 1 5T & 9 g e
QET FY I/ AT TIAV | WK A A
#Y gITAT FT AT B g A
® % a1 g9 IgF AT uE AT g
foeft g aw @8 giq | & Mo ¥ 5
T AF 5 g "k § A Ay -
fg  arat #) o gy B W g
gl g qW YT Fi qE g ag
wiyixa aicfeafagt & @ S
F TE § A 48 T §I THIM &
f5Iafam i ff g IR FF A
# AT @Y e Wi ¥ 7 998 48
g & & #YE 1 & A el g
BT F1 W(en Ty 51 § Awiwwr Iw # Y
SIGT & GTAA a7 g1 § | G o
AT FQ & AT gRITER T aT FQ@
Iy At feq I9igT @19 S TEE N
gATX 3T & qA A1 § § gt W
& wrAET ¥ weeqeE § agh waloh
weaat ¥ oft 3T A gfer ez A d
Fofeq FTavgaaTs St AT 7 §SqA FLAT
g\ UF T ey ) frarg § T L@
gfmazfﬁﬁﬁma@ﬁ‘mn

7 § frat 7% @iga ‘wigar o7 gAY
% 4% WUgT A@F | SR gles sEny
AT Y 73%® F FIC A frav faedd,
dg wHi ¥ 99 fema w0 o

arr frar mr AT g arw gl
T T qAET IR AT A F Ak {
FE I

Shri SHEEL: BHADRA YAJER:
Who is the writer?

off T FaT : {TaT §T | 9T W
fievg ag® St F I it 97 NaE

ATATHT H BT | oW F 0 RS F
fgrgenm a1 ardy gAY B 9 &
FeFe | % 5 gy wE@R  wer
{5 O F gare 51 g9 w0 § fgrgena
o get fegrdt v @ 99 W
JaAZI{E g 1 F g Y W
Ff7 @ o g ) T 99 F 9 o
EE -

“Mr. Nehru, Indian by birth but
his formation deeply marked by
British liberal ideas, has tended to
act as it were as the first Indian
Viceroy of independent India. He
has been more concerned to stabi-
lise than to prepare internal forces
for fast enough change. His task
would not have been easy. Yet in
of the existing coalition of the
forces of conservation, nobody else
has commanded or is likely to
command in the forseable future any
comparable degree of authority or
the trust of the masses. Whatever
external pres‘ige his statesmanship
could gain for India, it does net

compensate for unsolved basic prob-
lems at home.”

19 7 39 @ & ¥ frat e awe
q g Ay AT A0 B g Al gw
F o YA F AT g S I wfafn-
Imegva R s Ry § 1o gw oA
dramt wr fas s § a1 g fa
HAT e o FRA § . '

‘Reactionary forces are gaining
ground. You must be careful.’
[
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[sY w7 Gav)
grar |y § 7 gy afed JTERT oI T8E
T T FT ¢F I & gATY §
T wIR g9 & § e omeet & gret § -
T T W AT SEAECT | & g
TRIT ¥ ALY 9T T TATEVATA oY &
SiEGI .

o) fogyr &1 7 @ @7 T8
T FEY TE | TH AW F ATHAT QA
T TEAATA PN &Y wWAT F fAF | U
A T AT ATE A F Y A=A
) 9 5 ¥ foq uw gedw g
dgE ST Y 7% w73 & fod | AgE
ST FY ARy &% 73 ¥ forg fgeelt %
g mfes o feg v oY Oee-
T g, faegy A€ oo 738t gy ar,
faarg 59 & fF ofeq smrTne a8

FEW AT B¢ § | I T A
gE aTs, W9 A ey, wiw T
sty st Ay g fr age d wfee
frear f68 a9 | Afew sEET s
g3t & A9) fay B wra ® Ao fag
EIT To WAFTHH AZ® & gra@nT
9 s ey 1 § | ¥ AU H - ¥ ARy #
TE 1w, F fgsgr’ ¥ Al
fagerm & w¢ s@aet A dev f6g
T w7 9419 guT & % afeq same
AT ATE J Tre@me {4v {5 7w o
T TIq FT GFR IT ¥ fawrw
¥ aree aww F | § syfene &9 ¥
¥ qraT g WErEEn, fHgo ffe # qHANT
Fag oY F9 gw, 99 ¥ @ o
R T, 7% A T # o gt
qE AR AN IR TFENIEAT WY
ATLE FTLOAGART YT @ &, WF A&
QAT FY EATT @ E | ITTFT G
% fag 9o srargaTe AgE T WS
WY a9 fawor & faw §
IR AT MR & A% fafreer #)
g faar fs gad faams & 78 ¥
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g foay wAr Tfgd | TR oA
fear v g fafrey Wy e
w5 E & fvg "o A & gewr Ey
forar mar WY 39 @ Y famwy & g
Fo Yo ATHIX &7 AW & fod  HIGYL
1 7§ fr whdY w7 w7 ¥ & qAlw
g E ) ey & fag * wled fr
Hra< gerrie w1 wrgfrer o A SR g
¥ % for | qame Fr gl T &
e goia fag & mHT AT
Fugw & FAC aF faw T &Y
FrcQfae & gedrer ¥ fEar &1, IAHY
FTIET 0FE §3F & fqa dar fag eadx
¥ I Y FeA WX FTEE FT qHAAT
aTqd & fagy war | 7 gaady arEaT
7g & &1 fawfa #7 grad g, 75 vy
Fr gred &1 FrfaTe & w19 F T AAAr
agm fr ag o gard usgafa
¥ NI R Y g @A 7 g
Tgr, q Fur gy awfia §, wq0 g gfer-
FN F, TG WAATEAT & §H I
3 ¥ HWAT FI, TIAAT FT, FAOAATE
FT QX FIRG FT A1gd & 7 747 q8v
ATEATY GHHY W0 & qY qiT g | W
5w faafesr 7 & w3 ¥ wg o 5
fiv 3 gaadiy Neany, fage wr fas
gRT A TIT VA ey vy 5wy aawy
g%, § &y sy g Fer @y A gt )
g & &7 # 79 & ey, a8 AQA
Fme & TE 8%, (AR T AW N
a8 %g7 a1 & qfagae O iy, sofiw
Iuk g ¥ W wnfegd ot qw wv
afs & . .,

TF A1C FET , T9 A FWY FALT
FIRE AT AT HE | N a7 FIAT
g 7 e wfgm e &7 e & f
My A g F g § 8wl o9¥
g A § f5 gray & gwa 7y §, wHA
T3 AFAT FI FT RIT AT N 9 ¥ §9€r
AN OF Uk E N qrard AwdTE ay



I
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IAH 6 TH TFE ¥ T WA § ) TR
Ak fggem & feafs § O foaw
5] JqT HY A(HATE AGAAT, HTALET
W At g @ W
afd FAA(EE € T3, FIF GATRT 3,
¥y, By A 3 & frad e g s
w7 OF GradT e & | 30 Wiy AN
TA G (SF T Q4§ FadT A g |
93.% FradT W7 7Y § Forad 99 Qu.¥Y
FrEd T § 1 QLN s wrady @Ry 4
g fora® aT8 ¥ & FrdY sl § W OF
Rl A A R A & foak O g
arft w1 g Hrady § 1 7y qf gan
F) AT & T 3T 47 | Wyl A% i
F1 719 § § 34% Wi § TEr qg
i {f% &% o1, 97 wg &y o & fov g
ﬁ%mmﬂﬁﬁ? 2900 FIUT
FI A7 g wivEera "R g, 9O ofw
51T & gATL ¥ Ay, forady & @Y ey
AT & W ¥s3 0T w9 § aEy
3o WradY § 1 g9 W w1l
T, B9 WG, T T g ¥ F@qw
§ | ag 7w few A g, & few
¥o THo U HIEH F7 g W (oot o5
1% TFAFG & SO & 1 7 gardy
qief & $1E R +FY §, ¥ T K
qaTie® ) &, T WO A A
arfed + adl adY, qiedat ®) swwgAy
A1 F g€ & AT I9F FYT F7 FT AR
aor § 1 ¥ Frdr and awrdy fofié §
e |

T TEE W8 ) sAwe
¥ R ¥ sz agar g foowr @@
DY ¥ Rxfom ww § v sl
gawcHz AT dETE o & faafadyr
¥ o g | vt foE F qF @9 gav ar |
qae Y guras gtafs safea} & 3e0
¥ sarsT WA aTeyr W faraEy ararEy
q? 9o #Y AErd) Y 4.3 B
2 3 Y10 B @Al 9T Fea feg
gqﬁnﬁrﬁ‘rmtusﬁ%w

[ 20 FEB. 1063 ]

“Nearly 70 per cent of its
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FR IR T 3 IS L it
o qaraEt ¥ weAT X A ¥ §AQ
%.3 BER § 1| €7 g ¥ Gy
TEA R A T A A
qgo o i‘iﬂ’\fmm%
T §, ITHT I FEA

benefils
went to the elite group and the

more affluent and influential agricul-

turist.”

TGS § W AW F ) T s N
feaxire wrgs 0% qEQ A Ry €
T g9 Y AW FIT HIA T KT A
w0 X 1 AfEw A Ag qwwd
fedgmammen g §7 W
FAMG AT QN 5w faEm
sedYy fasqer Ofg & atwar & 1 2
F a1 7 oY ey a4 §, g oY gAY
¥ FFT TQ &, ITEY gfee A @ HY
oy feavire arga wr oAy v §

‘The Major obstacles to India’s
agricultural progress, however, are
human rather than natural. The
existing economic and social gtrue-
ture of Indian agriculture rather
than to stimulate the cultivator's
initiative, tends to discourage it.
The majority of legislators in India's
central parliament or in her provin-
cial assemblies are either Jland-
owners and money-lenders them-

selves, or are spokesmen of their
interests.”

T g § TR A A gt Y
IR X G B ) | O W w5 9w
g fr o oo ¥ g A aww WY
T FANPEIAor Rz ¥ q®
BRET FE FT GH F LI W T
fod =T q@ AT I 1 g eI W
sifear ms @z # fefifers F NEw
fredy gu =t T mETw T TER
foay & :



357

[ 77z F=]

“From all this I deduce that an
economic conflict is imminent bet-
ween the cultivators and the indus-
trialists of India, and that the dice
are loaded in favour of the indus-
trialists because the agricultural
4nterests threatened are not awake
to the gituation, a situation which
it prolonged will give everybody
in India chances to improve their
economic position except the peole
on the land,—except the great
majority.”

77 a9 109y ¥ FO T
¥ i wgy qg Jaren & oaf A
39 gag FT AT 41 ! s¥ gy ferm
HIET 9, IgH M FF A ? I qEy
G FF 9T
“Burn down your cities and leave
our farms, and your cities will
spring up again like magic. But

destroy our farms, and grass will
grow over the gtreets of your cities.”

‘gaw afwafa @ s @ Sfew
o § 3g asars M § 1 o £ 6
§ g IR WIAT § —WAA
e | v WY faow fpan T fpamt &t
st wwar fra wfewl & o Ty §
IR A FA F o TR FAT T
Wrg? e ar 74 w7 & 5 agw
FAFRTTIAT L TR TE
T FIF F FOX TF TEAT TFF WY
IIFY T AT g Y g 9 | faay
AT g ) O FOT ¥ AT wwar
ufrgaafee! @1 wefeufae ak
R faw wrfast & 93 & o) Sy
I 7R F 7 g o @
27 A #Y gy f9d, I ast &
@ ¥ A gEAT A FE A W
fo & & N afvs @ aifg
At sifas S fpar s ofgd | tm
q¥ FYF1 A AfwE T G Fur AR
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arer A FE AT fF @Y T ufes Gar
B T @ IaE S/ S g S9E
g9 SR AE FT TFY §, AT
1 el a8 @ aw FW W}
T OC SF 3 EleErd Wi E A
§FEEY FTOW ] | [ T@ G 4T
T 1 AT HH ST T, TR Y JEER
FH g1 TE AT FAF g § f @isardy
Wi 3§ g #9¢ FX fewm e
Y A gFHg W AR ¥ @ faar
s # fF g fae wnfeast & arg =
YEIAT 9T, ST TAT 397 G |
e F4i gar & ? @ ey aE
fr srw faer wfes awfoq & A &
T ST gAY § | 7 Y s e
TR 919 § FAHE T § 5 W A
N FgfraT 1 we $ ara fawar
e § 79 g #Y wefug Ay wrA
FO A Giufy sk awmer §
R 99 IF 98 §9 499 § HA®g W
qq T FHfRe N Jag AT § |
¥ @ @R &9 (93 g g fr g
A aras ¥ awT QA A g AfEA
q WIq ¥ 4g IO FA 4G §
efagma & g ag Wy )@ fF wor
arafaee o & &t 7 & fgo A
i F ek § S ar AT g
wetw IeTr T | fegwme & @i
& uTAA I ATy @ fF e aafae
et ¥ @ F adE, fdaar 4
wfereT, ST W AT ¥ fadTs
AT a1 AfFA T FEAT A e Ad¥
fear

S AT T ¥ AT E, 7 OF
fae & gF 99 &® FI0 | W
& A ¥ w77 T & 5 qefr w5 2w
& g wT faur mar @ 1 mEfr
¥ IAT ) aga W S qArE T8
afyw Swaaly wEiear, wOEr 4
AT uTead 117 9F o fro fawm
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qfeez ¥ g s sT0 Qo o Y
T &vgT war &g firer feat war 1 2ro
w04 gard et & gt 9T Aar § W%
T #AET ek § | 7 fawiq afag ¥
T 6 F1 yearw a4 fr wgat w
wofegr & am J97 9 a3 Tfa
& 7 &3 T e o rfed 1 39 R
9T T §< aferwr ag firg ot 1 s Fg
T & ? Hra AT gaw N FE genw
HEAT T YFT & AT 7T § 1 gEk
[ A Jw AT F7 A g WY §
wfes w1 ot frafae syaeqr § °
&q UF AT AT AAUT 4T G
@ F & e gwar § A% I T
IR A9F FT dRAEH TN F fad
HEATE AY AL g9 H ag qra #gY wdr
¢ f 7z frg o7 1 fdiet &, Slady
T § AR F1T AT @I W A
Ao § 7 AT fg T AT
T RGN B 1 GF FS [IRAT wITRET
AT F fay o o o fggwd
WA & WK AR I I I GIE
FY TaT AT T q@ IR FT AT
FH & gFAT § | AT 39 a4
FIAATEY &Y T TS HIT ;M AT 2
TN 1Y ¥ qLEIT &1 LT §, 9 4
 amg &t dar wiri ¥ | AF wrewd
g S {7 I wew & wiwsifeay
¥ 39 9§ Qe # ) SFN wer e
fosdr wrer 85 9T @ Hg ™ F forat v
o ¥fFw T oaw G TEEke ge
AR I G A M E e e
ATA AT oA & ? Favd gaawd wgr
qr gafad Ay gm an § wfevw wrfog
& fafaqsr ¥ arad &1 /1T gro wOE
aEa & W faar oY Iqar gng § of
FIE A1G ALY ATE | 48 A ATFRET Treey
ot ai¥r frrmry & 5 Eor ot @
g mar g Afww qeg gl aah
2|Wfairfavr:mm'w1wim’rarr
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oY} 9w ag A g3 & o § A
IqF 1T IT 1 F! T v fqr amy

g

o et &7 5% gt et oF ey
A frgr fr ag ot QY i} F AT AT IS
o9 TEY §, IT T3 ¥R wey WA &
1 #, 99 w37 AR fage F A7 7,
W RT W Y G g WA
a9t & wed g & 1 I wim AR fRgiT
T GAT T F7ATIT R 99 I T L&Y%
TS I T} | Tdfs ey i 29w
9 & AgE ¥ OF FAET a1, §F g9
gigfed & 71T IayT 9T @I OF
qIe aga W g% 1 feT 38 w3=T word
ITF AR 4T W41 ? FAW TAT A
H1 9qH T AT faT T4T, IGG I HA
forqT AT | TFI o gEo A3 AR
F1 wriagex frgsr w% faar 1 aget
die 7, a8 wrE g3 g &, I
9§ gq & T ITFT W7 aF haAr At
gl a7 |

foge &9 & fad gart wig @i
gRd "R Arafeer ey A9 @@
s e aqr AN g fr s &w
Fr eq.uAT 7 ford s oY fF gt faw
T i & e pfe & faa fawet &y
srq | ¥fE 99 frde &7 F1 faweft #1
qg7 feeat a8 w9 9 fagar 9w
FRETAT W I T T =, 7 &
FERE G AP, GNFAT &1 TR
ATy g g s g ?

o= § & aw ara W R wer
I 93w ¥ g4l (oot F oF A oiw
0 ¥ Ay v dr | ag Fy wE oY 7 gaR
g ¥ UF AWAYY wEq ¥ 48 ¥ fRan
fo qaf fwat wv wmfes  feafs a8t
g &, 987 &1 o worgdy fawdr 3
T qaF A1 o [F 93 1 A g

\
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[ =z dae]

gar fr qdf go fro %18 eI gt
AT T qgAr G17 IR W1 §Y 1w
1eyy § R gAEEd s &Y
waYs AFAT e wY wewaar ¥ e
feseelt | dfeq SR ST AgE )
THE 7 9 v B frawa fear i
Y FHET ¥ AqAY P i war -
Fasr /d} s -fe & qu qdf fax =
IAL TG & §, TARY @I qT G
arfed | o g1q IEI DT 5 v
T2y, WETE & Traadr ar e geid
#1 fors farar, agidt g9 ¥7, qROGT
%7, weq 3w &7 fow frgr egcfeet
P F3& ¥ fram § g g 9ol
& 1 9@ Al M H FY 78 FFIS 79 @E
T amarr § &Y s fafaees 9% @l
& ar 4 1+ 9% g1 fdaw feay war |
IR AT AW § AT T1T ZATT /0T AA
T | KA AN FIEEE Y AZE A
wa guy o fagr av & S sF 6
FYFNT IFF 1 AF oy fgr T | AfFA
WA T JA TIEIAT ST AZE 98
Fg <X 2 fr w7 0¥ QAT foer W & sl
R u@ gl g 7 ar T A ar A
TE & o1 &3 & ol | o EwT ard
<Y w1 AT g § ) & a8 wEAT qIEeT
f& gz ot J9ad ofenr § @adfed
ufgr &, 9% &Y Qe @m s T
il |

[Tem Vica-CHAmRMAN (Smrr M. P.
Baarcava) in the Chairl.

oF oo § FTW wgl s |
TR, &7 geafen T 2 ardt
wifgd | A A F sl §r aad
R dwag ¥ fRq, Syt
gars! & fory | 3+ feeal ¥ fadr o g
YT T |
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o3 ¥ ¥ qg frdzw w€r fr Tsgafe
¥ oy I frar § NI I8 IgAEA
1 ot sfa) Fray § fF ag 2w ama
B, 48 30 TR QY F | ¥ wew wq
HAY =Y AZE F THA § 91 qHY, FIWHG
A9 qg TTHTE FIATA FT A, A1 A
3G w0 Afgey g€ MAT WL 4 I, A7
THTT WY g JEHTT HIA FIeq! 6T TT
W F SRT A%T gAT | e |

-,
b

Surr B. K. P. SINHA (Bihar): Sir,
we are meeting today under the
shadow of a great cloud. The cloud
has become thinner, the ghadow mil-
der, but they still endure; they have
not lifted. In its nth aggression—for
it was not the first and I hope it shall
be the last—China has occupied large
areas of our territory by force. In
such a situation we are conscious, at
least we should be conscious of the
need for national unity. The will of
the nation should be united. This
necessity for unity reminds me of
the sad episode on the day the Presi-
dent of India was inaugurating the
Joint Session of Parliament this year,
when some persons, some wrong-
headed persons, tried te disturb the
situation by a most ungainly and un-
seemly demonstration. But the drama-
tic antics of those gentlemen failed to
achieve their objective, if at all they
had any objective for, when the Presi-
dent made an appeal for tolerance,
there was a loud acclaim from the
gathering. That was a clear indica-
tion that thogse gentlemen, those few
gentlemen, were out of tune with the
spirit of this great democracy. Sir, I
feel ashamed of that incident. My
shame is greater because I am Hindi-
speaking; I come from a Hindi-speak-
ing region.

The Constituent Assembly in all its
wisdom ordained that Hindi shall be
the official language of this country, if
you are go pleased to call it, the
national language of this  country.
what was the raison d’etre for this
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decision? The raison d’etre was that
it was difficult to conceive of dne
country unless you have one common
vehicle of expression and communi-
cation, for the unity of one couniry
requires that there shall be one
language. And if in trying to estab-
lish one language we endanger the
unity of the country by some hasty
and unwise step, I am afraid we gre
defeating the very purpose for which
one language is needed. And there-
fore it is proper, it is indicated that
the advance in the introduction of
Hindi should be cautious, not hasty,
Hindi can become the national langu-
age of this country only by the willing
acceptance of it by the non-Hindi
speaking people. Hindi is not the
only language in this country. There
are many languages which dre
equally well developed if not mare
developed and some of which have
richer literature than Hindi. The only
argument in favour of Hindi is that it
is the language of the largest bulk of
the people of this country. The non-
Hindi-speaking people have as much
attachment, as much love for their
languages as we have for Hindi, But
then, in the larger interests of the
country, of the people of this country,
the various linguistic units of tg‘is
country have accepted Hindi as e
mational language of this country.
Therefore, if we want to have Hindi
as the national language, we must
allow for time, we must exhibit a
spirit of tolerance, we must exhibit
patience. And since the Hindi-speak-
ing people form the largest majority
of the people of this country. It is the
special obligation of the Hindi-speak-
ing people to exhibit gll these virtues,
to take a lead in the manifestation o?
this spirit of tolerance and patiende.
Those gentlemen who sought to make
an jissue of it failed. We are all
ashamed of their conduct and I think
this House rightly acted in expressing
its regret to the President for this
unseemly incident and I hope in
future such unseemly incidents shall
not be repeated.

Sir, I have already said that we are
meeting at a time when we are faced
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with a gerious crisis. The clouds have
thinned but they have not lifted.
China occupies a large chunk of our
territory by virtue of her latest
aggression. It is said that they have
withdrawn from a substantial portion
of NEFA, It is also said that they
have vacated what they gained, by
their latest aggression, in Ladakh. But
then, in NEFA, they have imposed
the condition that while our civil
administration would be free to estab-
lish itsel? there, we should not re-
establish our military establishments
in NEFA. In Ladakh they have
further put it down that we shall not
be able to move into the areas from
which they have withdrawn and,
what is worse, we ghall not be able to
establish even our civil posts there.
In Ladakh we do not know what is
happening behind that bamboo cur-
tain, the counterpart of the Berlin.
Wall in Ladakh. We have no means
of ascertaining what i3 happening
there, we have no means of ascertain-
ing whether the Chinese have really
withdrawn or not from the areas
from which they claim to have with-
drawn. Such a situation cannot long
endure and should not long endure,
because if such a situation endures
long, it is not only that we suffer
national humiliation, it is not only that
our international prestige goes down,
but then such a situation becomes
rigid, becomes solidified, becomes
crystalised. If it continues for a long
period, say, even for a period of ten
years, the danger is that the Indian
people will develop a spirit of some
sort of complacency. They will regard
as it those areas are by right the
areas of China and that the areas
never belonged to us. Therefore, we
have to retrieve that gituation, we
have to change that situation.

I agree with some gpeakers who
have said that that situation can be
retrieved only by building up mili-
tary might. People talk of diplomacy.
People talk of brave words, of stout
hearts, 1 remember that in the past
on some occasions when reduction in
the military strength was opposed, we
were told “Rely on our diplomacy”.
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We relied on that. And what is the
effect? What is the result of that
reliance? From the elevation of
Thagla Ridge we come down to the
depressions of the Foothills of Assam.
That is where our faith in mere
diplomacy has led us. Let us realise
the wisdom of what Mr, Mao Tse-
Tung, the great statesman of China,
says. He may be our antagonist. He
may be our enemy but he is a very
wise man, He says, “Diplomacy with-
out bayonets is like a broken reed”.
Let us heed this. We have to build
our armed strength and build it up
in the shortest possible time.

The philosophy of a long-range
conflict, to my mind, is likely to
create a spirit of depression in this
country. 1 remember when Britain
offered, at the time of the Second
Great War, independence, after some
time the Prime Minister retorted,
“They offer ug freedom in the long
run, but in the long run we are all
dead.” Let us be reminded today of
those wise words of the Prime Minis-
ter. Let us build up our defences so
that in the shortest possible time we
are able to throw the Chinese out of
these territories.

It is futile in my opinion at this
stage of our history to bandy words
about alignment and non-alignment,
about the virtues of peace and about

the vices of war. In my opinion,
in the opresent context they
are academic discussions I have

faith in the policy of non-alignment.
But then I realise that non-alignment
is a policy. There is nothing immut-
able about a policy. There can be
nothing permanent about a policy.
Policies are evolved, policies are
forged to subserve the larger interests
of the country. And if at any stage a
nation realises in its wisdom that a
policy is not subserving its wider
interest, that policy has to be given
up. That is not to say, however, that
any change in this policy of non-align-
ment is indicated today. Even now
1 feel that the policy of non-align-
ment hag paid us good dividends and

President’s Addres: 366

is likely to pay us good dividends.
Even those generous countries, those
friendly countries, which have so
generously come to our aid at this
stage, want us to pursue the policy
of non-alignment because that is both
in the interests of this country and
in the interests of the world. However,
there should be no slackening of our
efforts to build yp our defence.

Sir, when I talk of defences, I amr
reminded of the deficiencies in our
aerial defences. So far our Air Force,
our air power, has not had parity
with the Chinese air power. It is
considerably weaker. Should we not
then make an effort to build it up
as soon gs possible? Moreover, weak
as it is, its offensive wing is weaker
still. We have been so far inhibited
by the policy of defence. Because
of this policy of defence while in the
weak Air Force that we have we have
built up some semblance of a defen-
sive apparatus, we have not built up
anything like an offensive apparatus.
But then there are occasions when
offence ig the best defence, when
without striking at the lines of com-
munication of the Chinese enemies,
we shall not be able to defend this
country adequately. ‘Therefore, this
lopsided development in the Air Force
should be at once corrected and the
Air Force should be augmented and
extended.

Sir, we know that in modern war-
fare the use of modern aeroplanes
requires electronic  installations,
requires radar installations, requires
very big and very firm aerodromes.
Unfortunately, we are still deficient
in these respects. Let us, in the short-
est possible time, cure these defi-
ciencies so that in future when any
occasion arises, big planes can operate
from these air bases. Those big
planes shall be our planes because a
nation which relies for its defence on
any other country really bargains
away its freedom.

But then Sir, let us also visualise a
situation in which at the moment of
crisis, if single-handed, if alone, we
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are not able to provide adequate air
cover to our advancing forces or to
our industrial installationg and cities,
in such a situation if friendly count-
ries, including Soviet Russia, are pre-
pared to extend the aid of their
eeroplanes to this country, we should
be in a position to receive the aid and
use that aid.

Sir, I agree with the previous
speaker that we make defence too
much of a secret affair. A hush-hush
atmosphere surrounds everything, But
this crisis, this rapid advance of the
Chinese, has made one thing wvery
clear that while the extent of our
defences was a closed book to us, a
secret for us, it was an open bpok
for the Chinese. In the circumstances,
I do not see why there should not be
a change in this attitude. We know of
other countries. The most classical
example is that of the United States
of America where both the Houses of
the American Congress have power-
ful bodies which go into the question
of actual preparedness. We can have
some such committee of Parliament
here, because I feel certain that if
Members of Parliament, if Members
of eminence, Members of wisdom,
were in the know of things, this
debacle would not have happened for
there they would have been able to
put the correct thing before us.

8ir, lastly I come to the question
of our relationship with our neigh-
bouring countries. It is indicated to-
day that we have very friendly rela-
tions with the countries on our peri-
phery. Unfortunately, they are not
what they should have been. Nepal
and Ceylon have more in common
with India than any other country.
Nepal especially i3 tied to wus by
attachment of race, language, religion
and what not. But we find unfortu-
nately that the relationship between
our country and Nepal is extremely
unhappy. I come from a State bor-
dering on Nepal and my feeling after
watching the situation, has been that
the relationship between Nepal and
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India is not improving because at the
lower rungs Nepal is faced with
bureaucratic unimaginativeness from
our side, not from their side. I do not
know how things are on their side.
They may be as wooden. On the
higher rungs Nepal is dealt with
with rigid formalism. Let us be less
formal in our dealings with Nepal
Let us give the King the proper res-
pect that is due to a monarch.

Serr A. D. MANI: We have given
him already.

SHrr B. K. P SINHA: But then let
us treat him more informslly, Let
us treat him as one of our own, I
feel that if this change in attitude is
there, our relations will become
happy.

Lastly I have only to say that mon-
archy with its present institutions has
come to have some stability in Nepal.
It is not for us to indicate to Nepal
what sort of political system they
should have. If the Chinese Com-
munists, if Chinese Communism can
shake hands with monarchy in Nepal,
I do not see any reason why Indian
democracy should not shake hands
with the Nepal monarchy.

Thank you, Sir, I join my voice with
the mover of the motion who has
proposed a Vote of Thanks to the
President for the great Address that
he delivered to both the Houses of
Parliament.

Sart A D. MANI: Mr. Vice-Chair-
man, Sir, may 1 join the preceding
speakers, hon, Members of this House,
who have paid a tribute to the Presi-
dent for his inspiring Address to the
two Houses of Parliament on 18th
February? In the course of his
Address, the President in paragraph
11 referred to the dispute with China
and stated:

“Our country, committed as it is
to peaceful methods, will always
endeavour to solve disputes peace-
fully provided this is in consonance
with our honour and freedom. But



369 Motion of thanks on

cannot
dictation

whatever may happen, we
and will not submit to
backed by military force.”

In expressing these sentiments, may I
say with great respect to the Presi-
dent, that he has voiced the opinion
ot the country but we expected that
on the important occasion of the
Address to the two Houses of Parlia-
ment, after China had declined to
accept the proposals, the President,
which means the Government, would
have made an announcement about
the plans that they have for the
Tuture? At present we have a state-
ment made by a top-ranking Chinese
Communist leader, the Vice-Chairman
of the Standing Committee of the
Chinese People’s Congress, Mr. Peng
Chen who has declared in Peking on
14th February thus:

“It is very clear that whether
there will be a peaceful settlement
of the border question rests wholly
with Indija.”

He goes on to say that the armed
clashes were entirely created by India
and imposed on the Chinese people.
In other words, the House should note
that there has been no change what-
ever in the outlook of the Chinese
Government regarding the settlement
of the dispute. Now, I would like
to ask the Government what the last
word of the Indian Government is on
the Colombo proposals. The pro-
posals have been accepted by the
Government., The other party has not
accepted the proposals, What does the
Government propose to do? I have
no doubt, as the President has stated,
we will not accept any solution which
compromises our honour and freedom
but in order to generate the enthu-
siasm of the people for the war effort,
it is necessary that the war objectives
of the Government should be very
clearly and unequivocally stated. I
would like to make a suggestion to
the House that it is the duty of the
Government to say that now that the
Chinese Government has not accepted
the Colombo proposals, the Govern-
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ment of India does not stand by its
acceptance and that the proposal, as
far as the Government of India is
concerned, stands cancelled and we
should go on to make a declaration
that the war objective of the Indian
Government is to recover our lost
territories. There is a great danger
that the Cease-fire line created by
the Colombo proposals may become
frozen as a permanent Cease-flre line
between usg and China, We should not
allow that to happen. It shall be
within the discretion of our military
commanders to decide when our
forces should go and occupy those
areas which have been vacated by the
Chinese. I am not suggesting any
precipitate action but some such dec-
laration is called for from the Gov-
ernment and we would like the Prime
Minister to state before this House or
any Government spokesman to state
before this House, that the objective
of the Government of India is what
has been stated on 13th November
when this House adopted a Resolu-
tion stating that it is the desire of the
people of India to drive out the
invader from our soil.

1 would like to go on to say that we
should now throw the ball back to
Ceylon and Indonesia. Our friends
o! the Colombo Powers have been
intervening in this situation, We have
accepted their advice. It 1is their
duty as non-aligned nations to mobi-
lise public opinion on theunreason-
ableness of the Chinese Government.
Have we a righttoask the Colombo
Powers: “Now that we have accepted
your proposals and the other party
has refused to accept it, you should
declare that you regretted the Chinese
Government’s action”? A formal
expression of regret from the Colombo
Powers will go a long way to steady
neutral opinion in Asia. After all,
finally this battle has got to be won
at the court of public opinion. More
than the clash of arms, it is the court
of public opinion which has to decide
this matter.

The President, in paragraph 10 of
his Address, refers to the sympathy
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and support which many countriey
ndve exiwcnded to US. 1 MUSL expresy
my asappomntment that in spite  of
tne keen interest that the people of
India and the Government of Indig
have been taking i the welfare of
tne African continent and 1n the
lberation of the Atrican peoples, the
recent Afro-Asian Solidarity Cone
ference heid at Moshi which wag
attended by two distinguished Mem-
bers of tnis House, came as a shock
to us. We found that instead of
there be.ng sympathy for india, there
was scepl.eism and there was a lhttle
belief that the Chinese too had an
arguable case. An hon Member of
tals House, Diwan Chaman Lall, has
stated taat he had been double cros-
sed. 1 would :ike to take this oppor-
tunity of asking the Government
whether we should continue to be
identified with this Afro-Asian Soli-
darity Organusation. We are wnterest-
ed 1 the liberation of Afiica,
(Interruptions). Yes, the Govern-
ment too 1s indirectly interested. One
of the Deputy Ministers of the lixter-
nal Affairs Mistry was formerly
assoclated with it.

Surt M. H. SAMUEL (Andhra Pra-
desh): May I pount out that the Gov-
ernment of India 18 not in any way
identified with the Afro-Asian Soli
darity Conference? ‘

Surt A D. MANI: It may not be
identified. I would like the Govern-
ment to say that they regretted the
attitude of the delegates of thus Con-
ference We would like to get the
support of the Government to this
pownt of view that this kind of Afrg-
Asian Solidarity Conference meang
Afro-Asian solidarity minus India,
That 1s what they want. It seems to
be a Chinese ghow. It seemed to he
interested 1 support of the Chinese
point of view, The Chinese have
spent millions of dollars on th.s Con-
ference to get support for their poimnt
of view,

Ax Hon. MEMBER: Is it a Chinege
show? {1
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Sert A D. MANI. I mean, 1t was
mostly a Chinese show, Why should
the Government of India in any man-
ner be indirectly associated with this
Afro-Asian  Solidarity Conference?
Further, it i1s time for us to put a new
concept in world affairs Non-align-
ment 1s not like chastity to a woman
It seems to be placed on g high level
of chas.ty, some sort of virtue with-
out which we feel more or less dec-
repits We should now think in terms
of inter-alled world We recently
celebrated the Centenary of Swami
Vivexananda and on every platform
our speakers said “This man spoke
about one world and one religion” It
15 not possible for any nation to live
n 1solation and we should row think
in terms of propounding a .ew con-
cepde 1n mmternational politics, that of
inter-allied world, inter-~allied on the
basis of self-respect and hewour and
1 am sure that the House wi'l agree
that freedom and 1ndependence of
this country are more impartant than
non-alignment From the nanner in
which the discussions have been car-
ried on on this subject 1n certain
quarters, it seems to be the impres-
sion that we should preserve non-
alignment, does not matter what hap-
pens to our country, does not matter
1f China comes and occupies a part of
our territory but people must say
‘You are non-aligned’. Non-aligned
where? Non-aligned without your
clothes? That 1s what i1t comes to.
Mr Vice-Chairman, next I would like
to go on and refer to some of the
pomnts connected with the future and
the defence of this sub-continent. I
find I have only one minute more
Shall I continue? If the House will
bear with me, I will finish in another
ten minutes I will appeal to hon.
Members Or shall I continue to-
morrow morning?

Tae Vice-CHAIRMAN (Smrt M P.
BHARGAVA): The House stands ad-
journed till 11 A ™. tomorrow.

The House tnen adjourned
at five of the ciock till eleven
of the clock on Thursday, the
21st February, 1963.
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